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RULE 	4 •) 

CETRAL ADMINISTRAT.vE TRIBUNAL 
GUWAHATI BENCH 

	

. . 	B 

ORDER SHEET 

Original Application No$/O 

Misc Petition No. / 

Contempt Petitio No./ 

I . 
	Review Application No./ 

pplicant (s) 

Vs. - 

espondent (s)  

dvocte 	for the applicant 

"Advocate for the respond.ent (s) 

NDtes of the Registry 	Date 	 Order of the Tribunal 

2003iHeardMrLChanda, learned cou. 
vm but flC't ; 	

se1 for the applicant. 
The application is admitted, 

'tot P-se 51A 	 d 	 call for the records. 
ide 1PCij/ L2.st the case on 24.4.2003 

xctna

• 	 gistr7 

S 	kjd1\QL. 

H4 
- 	1a*j.cii #y'ic4 

ud 	I I 
4 /c(4rrr 

j 

@ 
C 	1 	l.hAII iJcJ,OJ 

for order: 

V 

bb 

	

24.4.2003 	Await service report. Put 

up on 12.5.2003 for orders. 

ice-Chairman 

772 

	

12.5.2003 	Mr. A. Deb Roy a  learned Sr. 

C.G.S.Co for the respondents prayed 

for time for filing written state' 

ment. Prayer is allowed. List again. 

on 16.6.2003 for orderso 

Vice-chairman 

mb 

U 



(V 
16.6.2003 Present : The Hon'.bie Mr. Justice D.N. 

Chdhury,.Vjce...Chajrman.; 
The Hon'ble Mr. R.K.Upadhya& 

• 	 Member 

Put.up again on 21.7.2003 to 
' 	enable the respondents to file written 

Statement. 

II ' 

• 	 ' 	Member 
mb 

- 21.7. 2003 	Present : The Hon'ble *. justice D.N. 
Chowdhury, Vice—Chairmab. 

• 	 The Hon'ble Mr. M.D. Daya1'; 
Member (A). 

)A44w 
On the prayer of Mr. A. Eéb Roy,. 

learned Sr. C.G.S.C. for the respondents 

further four weeks time is allowed to file 
written statement. 

List on 19.8.2003 for written 
stateme nt. 

s 
	

7 
Member 	•• 	Vice—Chairman 

mb 

19.'8.2003 Present : The Hon'ble Sri K.V. ?rahaladan, 
Administrative Wnber. 

Onthe prayer of Mr. A. Deb Itoy,, 

learned Sr. C.G.S.G:. for the respondents 
further four weeks time is allied to the 

	

wek 	 ' 
respondents to file written stdtement. 

List again on 22.9.2003 for 
written statement. 

• 	 ••• 	 •••.• 	 .• 	 - 	 - 	.• 	 d. 

• 	 S 	 Irnbe:. -: 

	

mb 	S 	•/ 	 • 	 S  

U 
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OA. 50/2003 I 
t,.  

.Dat e 
	

S 

22.09.2003 

I 
I 

Present : The Hon'blé Mr. Justice 
Chowdhury, Vice-Chairman. 

The Hon'ble Sri K.V. Prahla- 

1 	 dan, 1vmber (A). 

I 
Vrjtten statement has been 

filed by the Respondents. The applicant 

Imay file rejoinder, if any, within two / 

Iweeks from today. List the matter ford 

{hearing on 31.10.2003.. 

M?mber 	 ViceGhairman 

2 c 	 4 
I i 

I 
Present: The Hon' ble Shri Bharat Bhushan• 

Judicial Mether. 

I 	The Hone ble .Shri K.V.Prahladan 
Administrative Mnber. 

I 
I. . I Heard counsel for the parties. 

.1Judgment delivered in open Court, kept 

in separate sheets. 

The application is disposed of 

in terms of the order. 	A 

dL 
Mernber(J) 

i\-*t 	o• 

mb 

21. 1.2004 

Le b 	
tv /L- 

__ /1 k 

VLLA 
Meither(A) 

bb 
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LI 
CETR?L ADMXNISTRATIVE TRIBUNAL 

GU tbJAW.TI BENCH 

O.A./thNo. L*A 50 of 2003. 

DATE F DECISION 21.1.2004.. 

Sri 	 Vanlalduha  

MiT.M.Chancla, G.N.Chakraborty & S.Nath. • •• • • • • *04 • 	 • 	 •• 9• 4***0s*.n 	.........9##ADVOCA6TE0 
APPLICANT(S). 

VERSUS- 

	

rcn of •India & 0qthers. 	
0 	• ••.• ..• ..•••••, . RESPONDEIrr(s) 

4rA.Deb Roy, Sr.C.G.5.c. 

FOR THE 

RESPONDENT(S). 

THE ONt BL MR. BHARAT BHUSHAN, JUDICIAL MEMBER. 
THE ONtBLE MR. K.V.PRMLAflAN, AINISTRATIVE MEMBER. 

Whether Reporters of local papers may be aJ1owed to see the 
judgment ? 

To be referred to the Reporter or not? 

thethsr their Lordships wish to see the fair copy of the 
dgm ent 7 

Whether the judgment is to be circulated to the other Benches ? 

. 1 udgment delivered by Hon'ble Mber (J). 
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CE(rRL ADMINISTRATIVE TRIBUNAI, GUWAHTI BENCH. 

Original ApplicationMo.50 of 2003. 

Date of Order : This, the 21st Day of January, 2004. 

THE HON' BI4E SHRI BHARAT BHUSH1N, JUDICIAL MI4BER. 

THE HON' BLE SHRI K. V.. PRALADAN, A4INIsrRATxVE MEMBER. 

Sri Aloysius Vanlalduha 
s/o Late. Dengthuama 

• 	Working as Superintendent 
• Customs and Central Excise 

Moran Range, Dibrughar Division 
Dibrugarh, Assam. . . . . Applicant. 

By Advocates Mr.M.Chanda, G.N.Chakraborty & S.Nath. 

- Versus - 

The Unionof India 
Represented by the Secretary 
to the Government of India 
Ministry of Financ 
Department of Revenue 
New Delhi, 

The Chairman 
Central Board of Excise and Customs 
Ministry of Finance, Deptt. of Revenue 
North Block, New Delhi, 

The Commissioner of Central Excise 
Morellow Compound 
Shillong-793001, 

The Additional. Commissioner (P & V) 
Customs and Central Excise. 
Shfl. long. 

Sri Chiranjib Madhav Chakraborty 

Sri Tapas Swarup Sarkar 

Sri Ximangshu Ranhan Saha 

8, Sri Narayan Kumar Chakraborty 
Sri Subinoy Bhowmick 
Sri M. Marbaniang 

11.Srl J.R.H. Diengdoh 

12.Sri R. Labngrauva 
Respondent Nos.5 to 12 are presently working as Assistant 
commissioner in different places, under the Respondent nos.3 9  

Respondemts. 

By Mr.A.Deb Roy, Sr.C.G.S.C. 

Contd. /2 
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EHARAT BHUSHAN, MEMBER( J) : 

Mr.S.Nath, learned counsel for the applicant and 

Mr.A.Deb Roy, learned Sr.C.G.S.Co for the respondents were 

present. 

The applicant had initially joined in service as 

Direct Recruitt Inspector under Shillong Cornrnissionerate on 

13.9.1975. Thereafter in the year 1991 he was promoted to 

the post of Superintendent Group-B in the pay scale of Rs. 

2000-300/- vide order dated 28.6.1991. It is stated that the 

Commissionerate vide its letter No.C.No.11(34)5/r_I/92/24248_85 

dated 3.5.2001 published a seniority list of Superintendent 

GrOup-B as on 1.5.2001. In the said seniority list the appli-

cant was placed at serial N6.35 whereas the respondent nos.5 

to 9 and 10, who were junior to the applicant, were placed 

at Sl.Nos.28 to 32 and 23 respectively. The petitioner had 

sunitted a representation on 4.4.2001 as also on 6.5.2001 

addressed to the.Commissioner, Central excise, Shillong for 

getting his position rectified and fix the seniority as per 

his seniority and place him at the appropriate place in the 

seniority list. But no reply J5 forthcoming from, the respon-

dents so. far. 

bwever, in Para 3 Of the written statenent filed 

by the respondents they have stated that the respondents office 

was not aware of any representation to that effect and thus 

they desired that the applicant should furnish the acknowled- 

genent receipt(s) of those representation(s) to dispose of 

the same. This being the case, thd present O.A. can be disposed 

of at the stage by directing the applicant to furn*sh a copy 
/ 

of the representation afresh to the respondents within a 

Contd./3 



; 	
-3. 

period of 15 days from the date of receipt of this order and 

thereafter the respändents to take a decision on the same by 

passing a speaking and reasone4 order within a period of two 
lLt 

months from the date of 	of ehe ,•copy•of the representation. 

The O.A. stands disposed of accordingly. 

( K.V. PRHLADAN ) 	 (IBHALP.AT  BHUSWN ) 
ADMINISTRATIVE M4BER 	 JUDICIAL MEMBER 

bb 
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*Iastt $ex*c 	j 

IN THE CENTRAL 
GUWAHATI B9CH GUWHATI 

LIST OF DATES AND SYNOPSIS OF THE APPLICATION 

QA No 	/2003  

I 

Sri Aloysius Vanlalduha 

V S 

Union of India & Ors. 

?97!3 	Atf:lIlCSflt )nitlSll'/ jo.ind 	n SerVice as direct 

recr'.rit I nspectc:r under' Shi.Iion Ci:mm 	ione ate. 

.10 .77 	ppl icrtnt ,\as c::onf.irfl d in 	i'ViCe in the qrade of 

H 	 Insr.:ecor 

91 	ord an I 	as 	p1 omo Led 	to 	the 	poet 	of 

1 SIJPS.r'lfltefldOrl OrOUP 0 iii the pay scale ot R;. 

20003500 \idO order dated 25., 1991 aS:3.qnflci the 

order of 'he seniority of the appli cant above the I 
r 

r'espc'odrn L Nos S to 9 

2'94 

II 

Ihat; 	the. 	5.5fltOIiY 	I ist published as 	on 111994 

Co1]ect;Ctrat .,ieie J;i'tt?r' iai:r:1i 22,7....L94 tiO 	1I15 

of 	tiie 	applicant p1aceJ atserl al 	No. 	i.l.5 whereaS 

rr'pondent noe,StO 9 	h&\'e 	h.5:efl ptaced 	A. bc:tweefl 

sera l 	No. 	3 to 	and 121 in 	the 	cadre 	of 

Super 	tar ident Sror..Ip 	S. 

That 	in the seniority 	list published as 	on 

1. 4.l99h vide 3 etter dt:ed 9.,L9V the 	ap.::licsnt 

serial No. 92 and the rasponden L 
placed st 



./ 
r 

to 9 had been placed in beL eon serial No, 93 to 

93 and re::pondent No. :10 to 12 	'er'r piacd at 

• 	 sorfri Nos, 125 144 and 144 respEctively,  

,:2:001 That the Commissioner of Central E:cise, Still ionq 

issued 	intcr- 	seniority 	list 	of 

Superin ton :lan ts 	consequent 	upon 	t h e 

impiemen Lat:jon of the judqrnent: dated 5.9.199.5 1995 

1:.assed by this Hon 'ble tribunal in O.A.  

in the said seniiorit:y ii.st: applicant was placed at 

son lal No. 86 whereas respondent n:s ,5 to 10 

were placed in bet;ween serial No, $9 to 33 and as 

a. result of such a].Leratinini of seniont:v nosition 

tho app! loan 1: made :1 un ic'r'to the re::.onc:nt nos 5 

to ic at Lor a lapse of 26 years of servlc that 

too without pnovjdjnq any reasonable opprrtunjty 

but h in the C:[dne of Inspector as well as in the 

cadre of Super in tendrnt: Oroup 13. belt. stat;ed that 

the ap1::ijcant is all alonq treated as 

the respondrn 1: Nos. S to 12, 

.11 

IL 	is 	rel event; 	to 	iTlonti on 	herc 	that: 

is1:::imia.rt 	Nos. 	:L:L 	and 	12 	i)crna't:(J 	to 	the 

SUPer.1ntenden t u'roup 13 on I 'I, 192 and 2.12, 1992 

rerrr-up1\ whc.rea;; the applicant was Promoted as 

Suras.r nterideni t braup B cn 20.6.91. in the  

seniorIty list published vide letter dated 

22,3,2o01 the position of respondent nos, ii is 

sh::)wn at serial no. $9 but the re:ponden'i: no 

w 
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has been placed , below the a.:1i:;r.tit at serial n. 

.2001 1 hat; the Commissioner, Ceritrel Excise, Shiliorq 

5L2001 published seniority list; of 3upriFterde.rtl:: Croup B 

1 5 , 2.001 vi do the. i. r 1 et; to r dated 3. 5 200.t. 

H iii the said seoniLy list the applicant was  

placed at sec ial. no. 35 whereas respondent nos. 5 

to 10 'i,'ere placed in bet;u\oe.n 23 to 32 and 

respondeni.: n:::. Al was p1.rd at serial no 33 and 

respondent nc.:'.12 was placed at ser lal no 44 as a 

result 1,;he seniority posi Lion of the applicant 

down qraded without pro.,idinq any reasonable 

c:p::cirt:I..n :I.'t/ 

in 

t65,01 

22 L. 99 

I he applicant t:ainc hi.qhl.' 	aggrieved for 

alteration of his seniority position 	in the cadre 

of Sut::erint;endent: Group 	B submitted detail 

representation befcre 	the authorit;y prayinci 

restorat ... on 	of his seniority position but 	to 	no 

I hat the dec:iion In O.A. No. 241 of 1991 rendaied 

by the Hon'ble fribuia:i way bact on ::.9_1995 which 

is not at all applicable In t:holnstanit; case of 

the applicant; but the respondents have implemented 

this :j'..idqment only on2.2_3_2001 but prior to that 

ti ,i;[.:. Hon b:te Ti .... ibunal al so indered decision in 

O.A. 101/1995., 14/1995 and In GA. No. I  JL71/.1.995 

3 
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on 22 11L999 In the :3jifl1Iar ta';ts rrid sit 	t.ion 

but the same was not taken in 1:0 cons.ider'at;ian 

160,1, The 	in 	the 	All 	India seniority 	list; 	published 	in 

the 	cadre of 	Super;intendent 	Group 	13 	on 	186.2001 

whereby the appi leant was pta ced at al 	No, 	132 and 

t he 	fl5pC'fl den ts5 	to 	11 	'ide re 	placed 	In 	be: tt)Oen 

aerial 	no. 	70 and 130 	and 	respondent: 12 	placed at 

serR.i 	N:, 	95 	on 	the 	al :t.eqed 	ground 	that 	the 	said 

at te rati on 	has been 	made 	by 	the 	respon den L 	Un Ion 

of 	;[ndia 	'fo.L[ouiriq 	the 	decision 	rendered 	by 	this 

Hon a ble 	Tribunal 	In 	D.A. 	237/99 on 	3.22001 	The 

appl ice ru: 	was never 	imp leaded as 	par 1:1 	respon den t 

either in 	D.A. 	241/1991 or 	To 	D.A. 	237/99 as 	such 

the decision 	of 	the aforesaid Original Applicat:.i.on 

cannot.: be made eppl icable 	to the appi i.can t:. 

to. 	.02 Department of 	Revenue. 	Can t:r al 	Boar'd of 	F..:ciae end 

Cu atoms . 	vi de 	o ndc r 	dated 	I 01 2 :2002 	p r oiiioi:ed 	a 

large riulTuber of 	superintendent: Group 13 	to 	the post 

of 	Assi sLant. 	Commissioner 	on 	ad 	hoc 	basis 

:nciudino 	t h e 	respondent.. 	nos. 	5 	to 	12 	in 

supersession 	
ot 	the 	claim 	of 	t h e 	present: 

app Ii, can t 

U 12. 02 The ep:: licant being aggrieved by 	the aci..:ion 	of 	the 

13 	1. (:3 responden La for non 	considerai;:.ion 	of 	his promotion 

13. 1.02 to 	the 	1::ost Assistant 	Cc:mrrulsaionei 	submitted a 

1..03 data I 	representation 	to 	t: he 	COmmissioner 	of 

7.2.03 C::en -Lra.1 	E::Kci5e 	Chairman, 	CBFC 	Member PersonneL 



/ k 

Joint; 	Cornmission' 	Central 	t.:,>(Cii5, 

C:' 1. C ru '::fa,  ri 

2203 	The Department of Revenue Govt. of India spain 

promot:ed other juniors to the applicant; namely Sri 

L.Il:;p&l. Kr. [) .. 	 Sri Danshi rain to 	the poet of 

tss.is1.:ant C:ornn:L,irnEr 	in 	supersession 	of 	the 

claim of the presen I; applicant. 

4401 	The appl:i.cant. al. onq with his junior namely Sri 

C:'i;1rr - '-.r'l - y, TSSarkar, HRSaha,, Subinoy 

5 hcum 1. c k we re p ran ted t: he ben el it of ACP Sc heme :1 ri 

the :tight of the O.M. dated 9399 issued b'i the 

0 0 P 

Prayer 

8.1 That the Hon 'ble Tribunal he pleased to declare that; 

Lh app I i can t is sen .i. or to respori den ts 5 to 1.1 and 

further be pZ1easd to dIrect; the respondent; to rest;ore 

the seniority of the af;.:plicant; above the respondent 

rtoa 	5 to 11 by necessary mod if .i cat: i on/al te ra. t; i. on of 

the seniorit;v list; 	published vide letters dated 

22.3.. 2001 and 3 .5.2001 and seniority position as on 

1,4.2002 in the cadre of Super:iritendent Group H. 

8,2 	'T'hat 	the Hon 'ble 	TriC:unai be 	pleased 	to direct the 

respon den t:s to 	promote 	the app Ii can 1: 	to the 	post; of 

ss.i.s tan L Commissioner 	at least; 	from the 	date of 

promotion of 	tizi. s 	immediate 	junior's with all 

consequential service benefits iricl udinq monetary.. 

5,3 tests of the applicat;iori 

5.4 Any other reii.er (e.) to thi.ch the a.pr;:1,icant is entitled 

as the Hon b.[e fr'iC.:ijri;l may deem fit and proper. 

--' 



SL. No. Annexure Particulars Page  

I No. 
01. ---- Application 1-20 

02. ---- Verification 121 

03. 1 1 Copy of order of promotion dated 28.6.1991 
- 23 

04. 2 Copy of an extract of seniority list as on 1.1 1993 -2 

05. 3 Copy of an extract of seniority list as on 1.1.1994  

06. 4 Copy of anextract of senioritylist as on 1.1.1995 

07, 5 Copy of an extract of seniority list published by letter dated 22.3.2001 
- 

08. 

09. 

6 

7 

Copy of an extract of seniority list as on 1.5.2001'4 °-' Ov t -tt - °2- 	A- • 

Copy of the representation dated 4.4.2001 q - 

10. 8 Copy of the representation dated 16.5.2001 

ii. 9 Copy of the judgment and order dated 5.9.95 

12. 10 Copy of the jidgment and order dated 16.5.2002 	 . 40 - 657  

13. 11 Copy of an extract of letter dated 18.6.2001 	 . 	 . 70 
14. 12 Copy of an extract of order of promotion dated 10.12.2002  
15. 13 Copy of the representation dated 11.12.2002 	.. 	 . B 
16. 14 Copy of the representation dated 8.1.2003 	 - 	

.. 
49 

17. 

18. 

15 

16 

Copy of the representation dated 13.1.2002 

Copy of the representation dated 20.1.2003 	 . 	
. 

8 ? 

82-. 

19. 17 Copy of the representation dated 7.2.2003 	 . 	 . 

20. 18 Copy of the Establishment Order dated 4.4.2001 	. 

; 	4 	.. 
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IN 'I'JiE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

itle of the case 	: 	 0. A. No 	/2003 

ri Aloysius Vanlaiduha: 	 Applicant 

- Versus 

Union of India & Others: 	 Respondents. 

INDEX 

F I led by 

Tb- 
 ) r")- - ---~ - )-~ :?. 

,1) 

A 
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Date 	 A c.'octe. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GLIWAHATI 

(An App! lca't;ion under Section 19 of i:;he Admin lst;rative 

4 

Tribunals Act • 1953 

0. A.. No. 	 /2003 

BETWEEN 

Sri Aloysi '' Van laldu ha 

Son of Late Dengt:huama 

War kinq as Superintendent 

C::i storns .i.n d Cen t ra 1 Exc I so 

Moran Rariqe 

Dibruqarh Division 

C) lb ru qa r h • Assarn 

A1icant 

-AND- 

The Union of India. 

ipresented by the Secre tary to the 

Governmeni: 

 

of India. 

Ministry of Finance,, 

t:)epartment of Reveni.e Nev Delhi  

T h e Chairman. 

Ceri 1: r 1. Board of E)<c 1. •e and Cu s toms 

Ministry of Finance ., Departrneri t: of Revenue 

North block New Delhi. 



;. 	The Lomrnlssioner of Central Excs 

Morel. 1 ow Compound 

shi 1 :Lon-793ao:L 

	

4. 	The Additional Commissioner (P & V) 

Customs & Can I: ra I Excise 

Sh.i 1 ion, 

	

5, 	Sri Chi ranj ib Madhav c:hk;rab - rt - v 

6. Sr.t Ta::as Swarup Sarkar - 

7 Sri Hi men qs hu Ran j  an Se ha 

S. Sri Narayen Kumar Chakrabor'ty 

9. Sri. Subinoy 	Bhowrnck 

it'. Sri M. 	Marbanianq 

11 t.t '3. R. H. 	Dienqdoh 

12 •Sri R.  

(Respon den 1: Nos 3 to 12 are preen t 1 y working as Assistant 

Cornm.jss ioner in di if eren I: places unde rthe Respondent nos 3 

there -f ore notices for the respondent nos, 5--12 may be served 

1: h rough Respc'n dent no 3) 

Is.1u1,r!!!111! 

DETAILS OF THE APPLICATION 

1 	Particulars of order(s) against which this application 

is made  

This appi I cation is made praying 	for a 	direction upon 

the re.spon den 1:s for r- e f toreti on 	of t h e 

2 
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seniority 	of 	the 	aplicant: 	in 	the 	cadre 	of 

Superintendent and also praying for a direction to 

promote the appi icant to the post: of Assistan t 

Comrniss:ioner at least with effect from the date of 

p romot :1, on of hi. s i mined :1. ate j un 10 rs 

2. 	Jurisdiction of the Tribunal. 

The applicant declares that the subject matter of this 

appi:ication is well with:in the juriodict:ion of this 

Hon 'bie Tribunal. 

The appI loan t: f'u rther dec::lares that this appi i c:ation is 

filed within the limitation prescribed undo rsectIon"21 

of the Administrative Tribunals (ct 1905 

4.1 That the applicant is a citizen of India and as such he 

is entitled to all the rights proiecti ons and 

privileges as guarant:eed under the Constitution of 

.1 n d .1. a 

4.2 That the applicant was initIally appointed as a direct 

recruit lnspecLcr under Shillong Commissionierafe way 

back on 13.9.1975. He was confirmed in service in the 

grade of Inspector on 31.10.1977. 

4.3 That it is stated that the applicant was promoted along 

with six others were promo ted to the post: of 

Ar__~ &
Q060n, 
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Superintendent broup B in the Pa:v scale of Re. 2000' 

3500 vjde estaL:i i.sh order No. 144/91 da't:.ed 28.6.1991 

ISSL.! ed by 1: he 1: en Ccl 1 ec'tor 	Customs and Ceri 1: ra 1 

E>ciee Shi 1 lonq , In the 	order of promotion it P.E. 

e.peci'f ic:ally stated that the seniori. ty of the app.i .icant 

and respondent; nos5 to 9 shall be main tamed in the 

:r:er as per serial number maintained in that order. Be 

it stated that the appi .ican t :i oined in the post of 

trispector on 13 .9. 1975 v1hereas respondent nec. 5 to 12 

FnuRd I he post on ,o 7 1O7 / 7 t') 'c' 13.7.1976, 

2.81976, 	26,7.1.9Th., 	30,9,1978, 	410.1978 	a n d 

3.10.1978. Hence it is quite clear that the applicant 

as sen i Or to the respon den t n os,5 to 12 in the cadre 

of Inspect;or, the said seniority posiL:ion of the 

appi icanit and the respondent nec. 5 to 10 indicated in 

all the seniority list of Superintendent whch Fc'uld 

also be evident from the seniority published as on 

1.1. .L993 onia rds 

copy of the order of promo t .i.on dated 2$. 6.1991 

and 	an 	extract; 	of 	t h e- 	seniority 	list; 	of 

per'ntendenit as on 111993 are annexed as 

Annexure-1 & 2 respectively. 

4,4 That it is stated that the sen ion t;y of Supenintenden t 

of Group B aqain published 	as on 1. .L 1994 vide the 

then Co 1 J.ectorate 1 etter No C No I I ( 34) 5/ET" 

1/92/ 789$" 978 dated 22. 71 994 'here:in the applicant 

placed at serial no. :L.:Lb and F'sponde.nt: nos. 5 to 9 

have been placed in be tF.'een serial nos. 1.16 and 121. 



H 
Similarly seniority list: also published as on 141995 

vide letter No. C. No. I [C 34 5/ETI/92/ da ted 9.5.1995.  

in the said gradation 1.1st also the applicant has hen 

pieced a tserial no. 92 and the respondent nos 5 to 9 

have been p1. aced at sari a t. ii as. 93" 98 and Respon den t; 

Nos . 10 to 12 were placed at serial nos . 126,144 and 

146 respectively, 

An extract of the seniority .[ist published as on 

1 . 1 . 1994 and 1 . 4 1995 a r ean n axed as n n exu reZ. 

and 4 respect ively 

4.5 That most surprisingly the office of the Commissioner 

of Central Excise, 	Shillong vide letter bearing No. 	C. 

No. I I (34) 5/ET I /9:2/3083566 dated 	22 , 3 200± 	pub. 1 is had 

an in tegrated seniority 	list of 	Superintendent aijeged 

to have 	been pub! is had 	as per 	the 	Hon ' h 1 a 	I ri. bun ala 

order dat;ed 	5,9,1995 	in 	O.A. No. 	241/91. 	In 	the 	said 

seniority list the applicant is placed at s€-rial no,86 

w he ras respc'n den t n as , 5 to 10 have been placed ,i. n 

between serial n us 79 and 83 as a resu I t of such 

al teratiori of sen iority posi Lion the applicant has 

become junior to the responder t nos . 5 to 10. 1 t 

appears from the seniority list published vide letter 

dated 22 . 3 . 2001 f ram the deemed date of as su mp t: Ion of 

charge might have taken as one of the cri teria for 

fixation of the senior'ity in cadre of Superintendent 

after a lapse of 26 veers that t;ou withal..! t Providing 

any opportunity. Be it stated that the appi iran t: is ci I 
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aloriqt;r'ea't:ed sari or both in the cadre 0 f Irispec tor and 

Superintendent Group B to Respondent nos 	to 12. 

[tie pertinent to mention here that respondent. 

rice. 11 	Sri .JRH. Dinqdoh and respondent no12 

Sri R. Laiuqrauva both are SI candidates joined the 

department on 4101978 and 310.1978 in the grade of 

Inspector whereas the app 1. ican t. ,j o I ri ad the doper tmen 1: 

as inspector on 13 .9. 1975 and the respondeni t nc's. Li 

and 12 lu rt her promoted to the pc's t of Super in ten den 1: 

(i 'up 	1 on 30.11.1992 and 2.12.1992 whereasthe  

appi :Lcanl: want prc'mcted to the post of Supe ri ntendent 

V ide order dal:ed 28 6 1991 and assu med c: ha rqe on 

28.6.1991. I herefc're by any s tn etch of imagination the 

app .1 icant is admi ttedi y son :t.or to the r esporident nos 

11 and 12 both in the cadre of inspector as iiei 1 as in 

the cadre of Superintendent Giroi..p B. But surpris:i.nqiy 

the respondent no. 11 also placed above the appi iran t in 

the said seniority list published as on 22 32OOI. and 

his position is shoin at serial No. 84. Ho,.ever 

respondent rio12 placed below the applicant i 	at 

serial rio. 97 in the said sen br - i ty list and the 

app].icrin 1:. is placed at serial no.86 	Therefore it 

appears that the sen:iority 1 ist publi. shod 	as on 

2232001 in total v:iolat:iori of the provision laid dc:,i.n 

in the relevant seniority and promotion ruLe and 

instructions issued by the Government of india I rom 

ti me to t:i me. As such the same is liable to be mod if Led 

and the seniority position of the appl icant is requ i red 

APL- 
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1c:' be restored bv placing him abovethe 	 t nos. 

: to j 2 

of the :.iiI.()r iti 	.1 .. i.t.. r.:t_IL. ... i.:hd v ide 1ctt;r 

: 	 (:•i t:'.J :2 3 	::'c'1... .i s Annexed as Annexu re-5 

46 That it is stated that L;oiiutiiisionerate vid: its 1etL.:r 

(::'. 

J 	
t:>ijL'>. [ j;F - ( a seniority 	Ii.t:. of Superintendent Group 

on 	 In 	t;hr: 	said 	seriDr .it:y 	List 	the 

Etr);: t ic.rri t; 15 placed at serial nc 	hei -  0155 r(r)on(.ienI t 

i'::'s.. 5 to J.) 	were 1,.L;::ci at s's risi no's. 23 	and 	20 to 

32 and the rEspcni:::irri1: rn's. .t:L is placed 511 serial nc' 

•33. 	but 	the resoo nden 11 	no. 	12 pLaced 	hei. 0ii 	this 

•r)r,::jr:rii1 	in 	the 	s..ii.ni.i1:'" 	li.s;t: 	at 	ssrisrl 	ir::', 	44, 

:trrIj,ia.n'l/. 	applicant 	15 	placed 	I15l'5''.'J 	t}15 	s;tcriJ nit: 

• 	tJ(::'s, 	•. 	to 	 in 	t:tirs seniority 	I:s'1. 	()Li11:i15.id 	5i5 on 

.1. ,, 4 

:i 	nip' 	of 	t:hs letter 	 along',j.1::.h 

seniority I 1st. published 55 on 1,52001 and a. c:Opy 

of iri e>:i:raci: of seniority list, published as on 

1 ., 4... '2011:2 are an riexed as nnexu re-64 

4.7 	the applicant beinq hiçhly rl,clr.eVed by the 

e:1:js::,jofl of re fixation of seniority communicated by 

the 1 f•f r dated 22.3.2001 and as well as .1. at isa r dated 

3,001 	as 	stated 	abovis: 	submit:ted 	a 	detail 

represent:ati on 	on 	4.4. :21101 	and also 	on 	if. ,5,:2001 

a,ddr5ed to the c:omriiss.ioner, Central E>.:cise. Shillonci 

here.tn the applica ...t sho'i.'n his seniority posit:ic'n in 

the cadre of Superintendent ass I cn ad by the depa r Lmen t 

from time to time since 1991 1,15, 1fflI'Iiisd:51.lY at ten his 

• 
promotion in the cadre Of 3Up15('i(itefldOflt. Croup B. the 

•a1:p1 i.c:ant sisecif lisal ly shn'n the.....ietai. l posi tion a f the 
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res::ondrnt 
9 

nos. 	5 	to 	,k 	arid 	respondent 	r1rr.. T 	and 	.i 

in both 	the 	rer: resen ta t 1. on 	stated above and 	requ es ted 

the authority to ma Re n ec:essa ry correct .i on or 	arrieri dmen t: 

to restore 	his 	sen Jar i ty p051 t: ion above the responden t 

nos . 	 5 	to 	le , 	 bu t; 	to ro 	resu it. 	the Cornmissionerate did 

not even 	feel 	to fur nish a 	reply to 	the representation 

made before him by the applicant. 

Copy 	of 	the 	rep resen tat i o n 	da ted 4 4 . 2001 	a n d 

representa t:ion 	dated 	16.5 2001 	ar'e anne::<ed 	as 

fnnexure-7 and 8 respectively. 

4.6 

 

That itis stated t;hat the seniority position of the 

ppl ban t: has been al t:e.rod by the respondents wi. thout 

p roy .i ding any reason ab I.e oppo r t:u n i ty to the app i .i can t 

arid that too in total violation of the procedure 

established ...aw. There is no provision either in the 

relevant: rule of the seniority a rin the instructions 

issued by th Government of lridia from time to tIme to 

a senior person below his un jars. It is also 

pert:inent to mention h e r e that in t h e letter dated 

22. 3 2001 the rspon den Ls have sta t:ed 't ha t: sen .i. or I ty of 

the. applicant . is altered following ....hdirectioni 

c::ontained in the judgment and order dated 5.9.95 passed 

in 0. 241/9.1. Be it stated that in the"sai d Original 

ppl icat ion the app 1 i.cart 1: was not 	a party respon den t 

in the said O., 241/91 as such direction if any 

contained in 	the 	judgment 	dated 5.9,95 	is not 

applicable in 	the 	case 	of 	the applicant. Mor'eover t h e 

Horib.!.e 	Trlbuna:L in 	0.0. 	241/91 	simply directed the 

'C, 
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repc'ndeits to dispose o f the re:esentat I Ofl of 't:h:t; 

oppi. icon t 0 f 0 A 24191 on iiie.r it But the respondents 

have implemented the order only on 22.3.2001 vhereos 

be fore. ,i mp lemon Lotion of the said lidgment and order 

do ted 5 , 9 ., 95 si ml 1 a r 1 y sit uaied emp .1. oyees of the same. 

Cornri.is:ai)nerate approac hod the Hon 'hJ..e Ur':ibunal through 

o 10195 • 147/95 and 171/95 I.J hi oh w as dcci dod on 

22.1.1999 with a direct; ion to the respondents to 

examine the entire matter of sen lority dispute afresh 

in the light: of the various decision of the Aç':ex 

Court referred to in that judgment. However the 

rPidoniL Union of India reject-ed the prayer of the 

appl,tc:an to of 0.A , 10/95 14 ?/95 and 171/95 vide 

letter bearing No. C. No. 11(3)/5 El .1 /99./2a99 dated 

11 .1.2001 on the alleged ground 	that on careful 

exam in a ti on 	respon den t:c had dec i dod to adhere to the 

revised seniority list dated 30.7.98 issued under' 

letter rio , C. No, 11(34)1/Er. :r/9/289a-290 (o) 'hich 

\IOS issued c o n s e q u e n t: to t:he CAT CAT :3 udqmen 't dated 

5.9.95 in O.A. No. 241/91 tlthout assigning any vo,l,:i,d 

reason Be .1 t s toted t hat those app I I can t:s being 

aqqr loved by the impugned order dated 11 1 2001, again 

approached this Hon b1e Tribunal through O.A. No. 

111/2001 v.jhi oh was LI it, .i motel y dec 1 cle d on 16 .. 5 2002 by 

this Hon b1e Tribunal. In the said ,judqment thi. a 

Hon 'ble 'ir'ihurial directed the respondent Union of India 

to re determine the inter so sei"i iority of 'those 

oppl i can to v.i a a via the private respon den to as 

expect-i tiousiv as possible preferably u'iLhin two months 
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f rom the date of receipt o t 	the representa Lion as ,'as 

ear liar ordered by this Tribunal and also to take note 

of 	the 	decisions 	rendered by 	this Bench I ncludinq the 

decision of 	the Hyderabad Bench in 0. c. No, 	1323/93 and 

also 	the 0. H. 	dated 	7.2. 1986 which was made applicable 

piospectively. 	Therefore 	the decision of the 

reeponden ts 	in 	the instant 	case 	of the applicant 	to 

alter 	the 	sen ionity posi Lion 	on 	22.3. 2001 is 	contrary 

to 	the 	decision 	of this 	Tribunal 	passed in 	D.A.Nos 

101/95.., 	147/95 	and 171/95 and 111 	of 2001 referred 	to 

above. 	Moreover 	the sett led 	pos :ition of seniority 	of 

the 	appl ican t 	which was 	set tled 	way back in 	the 	year 

1975 cannot be al tered at tar long I apse of 26 years and 

on that score alone the impugned order ref ixinq the 

seniority of the applicant dated 22.3.2001 as v'el 1 

3 .,5200.l. and 1 lable are to be set aside and quashed and 

the 	Hon ble Tribunal he 	pleased 	to direct 	t h e 

..pondentsto restore the 	seniority of the 	applicant 

in the cadre of Super.ir.... Lendent of Giroup B. 

Copy of the judgment and order dated 5,9.95 passed 

I ri 	0 	,. 241/91 as well as . U dgmen t and order dated 

16 	2002 passed In 	D.A. I11/20001 are ann axed as 

Annexure-9 and 10, 

4,9 	The t 	it 	is stated that 	the 	Giovt 	of .india 	Dept ...,. of 

Revenue, Ministry of 	F 1tnne, -its 	I 	tFe 	Ht d 

18th 	June. 	2001 consequen t 	upon the 	revi s ion of 

seniority posit:ion of Superintendents of Central Excise 

Or. 	B 	in the 	Commissiorierate seniority list 	by the 

I 
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c::ommiss:ioner of C:ent;ral Excise. Shill org in trrms of 

the Hon h:Le Tribunal. s order dated 8.2.2001 passed in 

Q.A. 237 of 1999. the all India seniority list of 

Superintendent, of Centra.t Excise Group S 

appo .i. n ted/promoted from 1 . 1 . 1956 to 31 . 12 .. 1992 is 

amended. In the said letter dated 18.6. 2001 the 

applicant: was plac:ed at serial no, $2 whereas 

resporia'ent nos. 5 to 11 were placed at serial nos. 70 

and 75 to $0 and t. he respondent no. 12 was placed at 

serial rio. 95. In this connection it may be stated that 

in the All India seniority 1 ist of Superintendent 

Or ou p 5' those who we re p romoted/appo in ted up to 

31. 12. 1992 t; he n ame of the app ii can t aqa :1. ni wrongly 

f qu red be 1 O,/ t he respon den I: n 05. 5 to 11 and the 

applicant is apprehending that the said wrong fixation 

of seniority in the All India Seniority List might have 

resul ted due to earl icr wrong fixation of seniority in 

the cj rade of Superintendewt Ci rou p 5' vi de 

(:::ommissioneraie let; Lers dated 22.3. 200]. and 3,5. 200,L 

there is no ; usti f iable ground to down grade the 

seniority position of the app!cant in the seniority 

1i't published as on 1.5.2001 as well asin the All. 

india seniority list of Superintendent Groijp B below 

the respondent nos. 5 to 11. It is categorically 

submitted that there is no direction passed in any of 

the ;j udqmen t. either in 0. a. 241/91 or2 37/99 by this 

Hon ble Tribunal for alteration or ref ixation of the 

sen ority position of the pre.seri t applicant. Moreover 

the present appl I can t is not in volved in any way in the 
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afor-a d O.As, as such, the seniorItY poe,1. tion of the 

pr€sent app1 icant is I able to be restored by ay of 

i11Oci 
f I c t I on /co r rect '1 c:ri above the respon den 1: n os. 5 to 

copy of the extract of 'Ic ttec dated 15 6 2001 1s 

anne::<ed as AnneXUre -11 

4,10 That most su -"pri singly the Depar tmen't of Revenue 

Central Soard of Excise and Customs vide its Off 
1CC 

Order No. 206/2002 dated 10. 1:2 2002 promo ted a I a nge 

number of Superintendent OrOUP B to the post of 

Ass stant Cammiss:i oner in the pay :.cal e of Re 8000 

13500/ on ad hoc basis with ef fect from the dates they 

assume charge In the aforesaid promoton order 

2Q 

respondent nos. 	5 to ) 	
were also promoLod in 

SupeiMSSlOn of the claim of the present applicant the 

name of applicant did not figure in the aforesaId 

order of promotion for the reasons best Known to the 

respon den ts. 

A copy of the extract of the order of promotion 

dat;ed 10122002 is annexed as AnneXure12 

4.11 That bel rig highly agqr:i. eyed . by the action of the 

resç::ondent3 for not cons iderinci his case or promotion 

to the post of Assistant Commissioner, 	
the applicant 

subm '1 tted representations on 11..1:2 2002 	
0.1.2003, 

13.1 2c02, 20 1:200.3 and 722003 address to t ne 

Comm I es loner of Central Cxc ise, C ha I rman. Ce.n t re 1 board 

of Cxci se and Cu stems, New be. 1 hi, The Mernbe r Pe rsoni n 
c 
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Can tral 	Soard 	of 	Excise 	md 	CusLoms 	and Joint 

C:omm.i'ssioner. Central 	Excise. Dibruqarh. 	in 	all the. 

rep resen ta Lions the app 1 loan t ca teqor ba I ly stated that 

there 	IAI ere discrepancies in 	the 	sen ion'i ty list 

published in the cEu:lre of Superintendent Group B and 

also stated that his irnmediat;e un ors viere promoted to 

the cadre of ssistant. Commissioner ignoring the claim 

ot the appi.bcarit but: to no result. 

Copy of the r e p resan t a t Ions dated 11 , 12. 2002, 

13,1,:2002, 20, 1,2003 and 7 ,2.2003 are 

annexed as Annexure-13,141516 & 17. 

J t741 	D o 
4 12 That: most; surprisingly even his junior4 respond.ent n#.. 

£ 
± v.ide order No. 32/2003 dated 2. 2. 2003 aqain prc'rnoted 

to the post of ssi.stan t Commissi oner in supersassi on 

of the claIm of the present applicant. The appl:icart 

teeatt"r came to learn from a reliable source that 

the case of the applicant could not be considered for 

p roio t i. on d u e to non avail.abi.lity f necessary 

Con f iden tial Reports. The applicant thereafter 

repeat;dly approached the authority ,  for consideration 

of his promotion for the post of Assistant Commissioner 

but to no resu it. 

the appl ican L urge to produce the copy ot the 

aforesaid promotion order of respondent no. 12 at 

the time of hearing. 

4,13 That .i t; is stated that the appi i.carit along w:i th 

r espon den ts namely ,, b/Sri. E M 	C ha k. rabo r t;y • 	T S.  
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Sarkar, Himarigshu 	Ranian Saha. Subinoy bharriict were 

raritd 	the bertef it of Assure career pc)qress.ion 

Scheme in pu rsuance of the Depar tmen t. of Pe r - sonnel & 

Train:inqs O.M. No, 35034/1/97'Estt(D) dated 9th August 

1999 and accordingly placed in the scale of Rs. 8000" 

13,5000 v ide Estabi ishment Order No 5h of 2001 dated 

442001. Be it stated that the 2nd financial up 

grada t;..ion uh.ich was granted to the app Ii. cant v.i de order 

dated 4 4. 2001 in fact the said benefit is given to the 

appi lcan't after being lound sui table on scrutIny of 

service record and on rec:ommen dat ion of the 

[::epar Lmentei Promotion Comm i t tee Since the benefit of 

ACP has a 1 ready been granted to the app i.i cant by t; he 

same respondent - Union of India on scr - ut:iny of service 

records, and also on the basis of recommendatIon of 

departmental Promotion Committee, theretore,, there is 

no justi f icatiort or any cogent reason to deny the 

bene'f it of promotion to the applicant fo rthe post of 

Ass is tan t Commissioner on requ ler basis/ad hoc basis as 

already granted to his immedi ate j  urs io rs 

H 	A copy of the Estt. Order dated 4,4,2001 is 

anneed as Annexure-18. 

4.14 '1 hat 	it is 	stated that 	the 	applicant in his 

re:: resent tat ions 	dated 11.12.2002, 8.1.2003 and 

13 1 2003 ca teqc r I cal 1 y s ta ted that he 	had 	n eve r 

received any 	adverse 	commun ica t; ion 	so far, 	his 	ACRs is 

concerned for 	last 	tive to 	se'.,'en years and also he has 

a ben a 	f ide be ii ef 	that he was cons i sten t I y graded as 



15 

Very Cood 	in h i s A C R s f o r last several years. As 

suc:h 	his case for promotion ought to have been 

cons.dered along with his immediate juniors. it is 

further 	subrriitt;ed 	that: 	SShr:i 	CM. 	Chakraborty. 

L. :;arkr 	Himanqshu 	Ran,9an Saha 	Sub.inoy Bhowmick 

have beer; promo ted to 1: he post of Ass i. sta nt 

(::ommissiot-.r on ad hoc basis against the regular 

vac.an ci es alt hor! q h they have been q 1 yen the SE:C on d 

f inancial upqradation benefit under Assured Career 

Progression Scheme an 4 ''O ! In th i. rnn;;e t ion i L 

may be mentioned he re 1: hat: the p romot I on of t: he 

aforesaid r:ersons could not be regularized on account 

of certair; Court cases on seniority dispute. as such 

Hon b 1 e. fri. bunal be pleased to di rect the respon den t:s 

to consider the case of promotion of the applicant for 

the post of Ass I stan I: Commissioner immediate 1 y on 

re.qu lar basis with al 1 consequential service benef its. 

at least from the date of promot:ion of his immediate 

uniors. 

4 :Lb Fha t your applicant being hiqh:Ly aggrieved by the 

decsor; of the respondents for nor; consideration of 

his prorr;oton to the post of Assistant C':DrUIT;issioner and 

also beinq aqqrieved with the discrepancies in the 

set; icr I ty 1 is I: as stated above, approached the 

respon den I: Un ion of india repeatedly but di 1  not tI nd 

any f avou r able respon se • in such compel I I. n q 

circumstance approachiri 	the Hon 'ble fribur;al for 

protection of his valuable rights and interests and 

F 
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also praying for an approprJate direcl:.iori to the 

respondents f or real:ora 1:1 on of his senior i ty and for 

con a ide rat i on of this p romot ion to the post of 

ss is tan t Comm .i as :i one r 

4.16 That this appi I cation is made b onaf ide and for the ends 

of :5ust.ice 

51 For that, alteration/ref i:<ati.on of the seniority of the 

applicant be low the responds nt: nos 5 to 1.1 without 

providing any reasonable opportunity and without any 

valid reasons after a long lapse of 26 years is not 

susta:inable in the eye of law. 

5,2 	For 	that, settled position 	of the seniority cannot be 

unsettled or disturbe( 	after a long 	lapse of 26 	years 

that too in 	total 	violation 	of the 0. M . 	da. td72.1986 

issued by the Govt. 	of 	India 

5,3 	For 	that, sen iority of 	the 	appl icant 	is 	;he 	cadre 	nt 

Supe rin Landau t 	Group B 	had 	set tled by 	the 	respondent 

Union 	of India 	vide 	E:stt 	Order No. 	:144/91 	dated 

91 above 	the respon den t; 	n os .. 5 	tn 	11 	as 

indicated in 	the 	order 	of 	promotion stated 	above • 	as 

such 	the respon den t:s are 	bar red 	by law 	of 	estoppe 1 

laches to 	alter the 	senior i ly pos.i tion 	of 	the 

app i .i can t 

5,4 For that • the reasons indicated in the .1 etter dated 

23. 2 200.1 and 3 . 5 2001 ( Ann exu re 	, 	) reaper: ti va I y 
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for 	placement of 	the applicant belo 	the 	respondent 

5 	to 	11 nc. inthe seniority list 	published 	vide 

letter dated 22.3.2001 and 	Let t;er dated 3.5.2001. • 	after,  

a lapse of 26 years 	is not a good qr on rid 

5,5 For that the j udqment and order dated 5/9/1995 passed 

by i::he. Honble Tribunal in O.A. 241 of 1991(Sri Birnan 

ohar Vs. 	 & C) rs) has no link or bearing in the 

instant case of sen br ity of the app ii can t. Moreover'. 

the app') icant is not a party to the aforesaid 0. . No. 

241/91, as such the :j u dqmen 1: and or de r of the said 0 

is not applicabLe in the instant case of the applicant. 

5.6 	For 	that • the 	den ia.l of 	promot ion 	of the ap::'i Icant in 

the 	cadre of 	Assistant, Commissioner is 	violative of 

provision of 	Article 14 and 16 	of 	the Constitution of 

India, 	rric're so 	as because 	respondent nos. '5 	to 	12 who 

are junior to the appl ic.ani: 	have al ready been 	promo ted 

to 	the post 	of 	Assistant Comm I ssi on e r in su pe rsess ion 

of the claim of the present appl.ican t 

For that there I s no adverse commu n 3. cat: ion of ACR 

aqal rist the applicant at any point of time. 

5.8 

 

For that the applicant 	is ali,'ays graded as Very 0ood 

in 	his ACR, as 	such 'there is no cogent reason to 	cteny 

the 	bene'f it of 	promotion for the 	post 	of Ass i 	t::an t 

Comm;issl orier to 	the app,Lican L'. 

5.9 	For 	that, 	the benef''i t 	of second f iniancial up 	gradation 

under the Ass u red Career" Progression Scheme was graft ted 
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to the app1 i cant vid€. order dated 4,4,2001 after baing 

'oun d 	'i su tab 1 c by the Departmental P romot ion Comm .i t tee 

on scrutiny of service reco5 	
therefore denial of 

promot'on to the appl icant to the post of Assi star t 

commissioner is viola'tlVe of Article 14 of t h e 

(:;ons't:i'tutiori Wbile the :iuniOrs of the applicant 

ra ted the prornot ion to the post of ASSIStant ri  

Comm:i5s1.Oner.  

5.10 For that the appi '1 can't cannot be made to su f far in the 

event of no n" ava:i iah'i 1 i'ty 01 his ACR5' f or cons ,iderati on 

of his prorflotlOfl to the posi: Of Ass1star1t CommiSsioner.  

511 For' that, due to non promotIon and 'ronq fixation of 

seniority of the appi ban t ,i 11 cause I rrep .rahi a I oss 

and 'i.n,iury particularly in the matter of promotion to 

the post of Assistant Commission. r. and future service 

ca rae' 

6. Delsila 

That'the appi leant states that he has exhausted all the 

remedies available to him and there Is no other 

al 'terri 'ti ye and e'f 'f icacious remedy th3r1 to file 'th is 

appi ,icati,ori. 

The 	appl leant 'fi. r'ther 	de:; lar'ec 	that 	he 	had 	not 

previouslY fl led any EIpplicatbon1 iAir.It Petition or Suit 

before any Court or any other authority or any other 

'Th 



r 

fr 
rich oft he 1 r] buna[ rerla r'cbno the subect: matter' of 

this 	cop] rC. tiOfl 	nor' 	any 	such 	apPl1c.LO , 

of t ptitn or Suit is pendrinS before any 	hem 

8. 	Reliaf(S) 5QyQht_tQi- 

linde rt,he facts and. ci rcumst&C' 	
stated above, the 

appi icant humbLY preys thai: Your Lordehips be pieceed 

to admit this iTO 1. ication cal. for the records of the 

cese and jSSUO 
noti ce to the respond;:n te to ho cause 

ce to hy the re] ief (sI souciht for in this ape] iratiOn 

she]. 1 riot be ranted and on perils al of the recordc end 

after hearino the na 'ties on the cause or causes t;hct 

may be hori, be p [eased I C; q ran t the I 01 1 o' in p 

relief (s): 

,,i. 
That the Hon ble Tribunal he pleased to declare that 

the app] cant. is senior to respondents 5 to 
	and 

further be plcaeed to dirEct the respondierit to restore 

bo 
the 	

en I o 'itv of the app]. ican t ave th e 	
d e n t p on 

s 	r  

nos S to 	by necessary mc dificatior a1terat0n of 

the eon ion ty I let published vide letters dated 

232Or1 a nd3 52001 and seniority poeltiol' as on 

A 42CO2 in the cad re of Super intend erit Group 

5.2. 
That the Honible Tn:ihunal be iloSEd to dii oct the 

o 	os 
reepondent 	to promote the app] ican t to 

tie pt of 

tanit CommiS51oier' 	
at last. from the date of 

med 	 10 r 
r>r'ooti on 	ot 	his 	imiate 	un 

m 
	j i th 	&ll 

cnser1LIariiai service berief Its.iricludlflS monetarY. 

S. 	Costst 	a.rpl1Ca,t1n he  
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ny other relief(s) 	to 	which 	the applicant; 	is 	uritit:led 

as t;he Horble. Tribunal 	may deem 	fit and pror..:er 

9 Interim order prayed for. 

• üuring 	pendency of 	t:his 	application. 	th. 	applicant 

prays for the 	'folloing 	re .1. ief 

91 That 	the Hon ble 	1 ribunal 	be 	pleased 	to 	make an 

• obser'vatiori that: the pendency of 	this appli cat..ion 	shall 

not: 	be 	a b a r 	for 	the 	respondents 	to 	restor- e t:he 

seniority of 	the 	applicant 	and 	to 	promote the 

app 1 .1. can t: t;o t; he post of 	ss i stan t 	per in ten den t 

1o_ 

This r.pplic:at:ion is filed through ldvocates. 

Particulars of the I . P.O. 

P. 0 No 

Ii ) Date of Issue 

:i) Issued from 

:iy ) 	yabieat 

List of enclosures.. 

S given in the index 
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VERIFICATION 

1. Sri (1oysius Van1a1dul - a 	Son of Late Denclthuama. 

aqed abou t. 	years,, tio r RIII q as Super in ten den t • CL! atoms and 

Central Ecise Moran Rariqe, Dibruqarh Division Dibruqarh. 

ssarri • do hereby ye c if:y  that the statements made in 

Paraqiaph 1 to 4and S to 12 are true to lily Rnotiiedqe and 

those. made In Paraqraph 5 are true to my leqal advice and :i 

have not suppr es::;ed any mathrjj i tact. 

nd I siqn this van f 1.ca±Ion on this the tday of 

March 2003. 



 

•5 

/+NN5Y. L1i E' 4' -1 	

/ 

cUPTois MW 
CiT1?AL EX;ISj: 

	

J)atod 	 liong tho '23t11 Juno 991• - 
st.t. Pronio ton0, tr;l1ofcrs  i 	 it poctij • 	n th 	of -SUpdint 	

a
ndeflt r. 'j3' - • S 

	 Order r,eerding -. 	 S 

S 	
S 	

S 

'The f011oIvtng JOOPOCtOrs of CUOt0d Central :eic reby prornotod to the trodojsuI,orjtd an 
OrôupIfljt, 	S 

C 	
2OOO6O_230_75,;OO to dnt0 tlic' ir Jo cha 	 with elfect rGe of lüGhcr post8 at the places of - pu: •s ciic Untill further odord. 

	

- 	 ' 	
Shri lyi 	Ve1nj. • 	 2. Shri Ch1rçmjj Madh 	Chahraliorty- 

3. 	oil rj 1,p5 	Sarkar. 
1. 	Shri 1 I1 flflCcbL' Panjwi Saha. 

0 	 5. 	Shri I1arycin i:uniar Charovrty.  
P fi 	

shi I-arimal CJ1ondri Kar. 
• 	 7. Shr.t Subinoy Ihownuck. 

• 	 The °°°iorj y ol tlic 
bov0 o flicoro in th grcd JlJ ho •n th order shown 

bov0. 

They ore hereby; as!o(L to 
cZcrcj50 Option uonth from th date of bron 

Ljoh a 	 withito Vthuther tIjj1. ml tial pay 
c fIX! 	in t)'L lii I 	pont 	

2 2(e) ctrfligIit_
j.w-'y  J. thou t iy further r;vj ;w on thCun1 oi IIICrCa.c.IL in - thc 	pny 

seal.o of th o 1ov'or 	or Ut 
o r p;y on uro0 tio &lould bo fixcd in! I.tLiy iii th manner a provided Under El? 22a)(i) which may be 

rouix 	
Wider FR 22(c) On Uio ckito of accrual of ny.f. 

	 in 
tt5 oCale 01' ey O 	Lhc ioier :iot;t. 

C'.3tioll olle c OXC 1 Ci5d &Iill bo 
S 	 - 

In the wvent of rfus1 
01 -prottioEjo11 they 'uld b L. 

	

dcr1.t;d from promotion for 	period o 	year. 	• 
'!IhS S....  

Th following
eb  
tx;nsjcrs•1 	pOcEjrs in - thc grnde 

of .uperiitofldCflt Group'i are lir 
	Ordoi'od with iidIodjato Cffct. 

-.........-. 	
-. 	 - 	....... . 	hrj A. V.DuIi 	(on Proii 	

... 

.. : JJJ3ujd• - tioi) • 	
. 	 Div. 	Dibrug rh 

	

s;' 	 Diu.. 
- 	

• 	C. . 	rvlorty0r 	: Aartj0 Divn.: l'rPIuot.tOx1) 	
TinsuJja Divn. . 	rmrj'j' • S. Sr.rkai' (on 	• :' 	vjç.t -. - 	Protto 1100 ) 	• 	.r1 tlij.)I) j; 1)1 vi,. 	ii]0j 	Di. Vii. i. 	Sun 	j .1?. 	Jin (On promo 	. CB., lIflpIu, tie11) 	

/ 	 J('J nIgaIIJ Divu. Rh ri ji 	. hiç I':tbc' t.y ( 	',I:k 	I. T 	 Uil1Jüni11.,,., 

	

Lietto tij ) 	ifiijjjJ;- I;ii . 	Thzpur Divn . 	- (. 	Sun 	P..Iir (On proi, 	:. Agarta1 	Di.vlk. : 

	

• tb11) 	 • 	
Tczpur Dlvn 	 • 

S 	 C,ntcl.. . .p/ 	2........ 
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Y. Dhc'imicL 	(on 	Prolnoliori): Dhubr1 	Dtvn. 	: 

Tczpur Divn. 
;. S.13.1oy, 	SUpdt. Supdt(Lav,) 	: 

1qr3.siti1lon 	Ag-artala. Divn. 
shrl 	i1bh 	Nti. J)rj, SUpd L. rn-I: 	r,id1(Tch). 

TLzpur Dlvii. 	Gur/aha ti 	Dlvn. 
• .:iri W. W. V/ar, 	Supdt. 	

: .tVth1 	Suodt(L.j,IUjr.c. 

• 

._Jirc. Dvn ., 	 1iong. 

••• Shil1oh. 
'hri •D.P.J),supdt. 	 : Tangla-.] Pan Q 	CalcuttaLaw Coil of 

I Tozpur Divn. . 	ShiTiong Colloc to.t, 
Calcutta. 

Jul 1  L,i, 	I u IC 
8,9 	11 	i o 

••n 	Lh 1 	tic Fl 'Lt c1 t, 	u o 	donc 
not 	eutitld 	to 	ct any T 1 A 	id 

cm 	Ilicli 	requ ct-t0 

sd/- 
(V.LALvUJ,A. 
Pk 1  ECJ.Uli 

Datcd:- 
C'ry forv.'crdcd for in1or,;iatjon 	and, lIccese -iry ci'ir,xl to :- 
1. The Additional C011octo'( 	CULOW.S and CCntral.' EXciio,Shiljwng. 

cutrn 	Ctrl E;iuC, - 
Shillong. 	 . 

'Ilic Aculn.tcw I Culloe to r, Con lo.nu  
Thc copy mOCtflt for the cOncorI11ct0Jiiccr.(c) i/aro onclocod. 

1i. Thc Deputy Dircctor(Adfrin), Harcotict; Control 	 Ibujit Hotel, 
5th Floor, Now J)cillii- 110 002. 	'. 	 . 

5. 

	

	TI'L Aouintcm I Diroc Loi, NArcoLici4 Control 1ureau(1iouin1 unit), 
Trnph-'J. The copy meant for the coiccrncd officer 1(1 enclosed. 

Ar,oiotcuit Cl1ocLo(J, Cuotoiic; AlIC C.uttral })cioc, 
3hj 	? ...Y. 	 ... 	. 	for 	ornplicuicc. 

of Golloc torat IIq1.Offic, Shilloui. 

9. 	Accounto, I 	Ii/. I 	II/Confd1.1itncIi. 	. 	. 

.10. 'rho Geiioral. Secretary, Eoci tivo Gfticcrr Accon., CustOna and 
Ccntral E:c.icc, 31iii1oji. 	/' 	•L 

11. Gu.ard file. 

[fl(3l' I. ./') 
I,J 'i'c.uIAJ, (:t.;I...11;e '( i( P.:i 	C 	VIC, . ) 

	

Cl! •;Ii, 	;,j, CI:U.JiI1. 	xcIsI:; : 	t11L0G.. 
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S1LT 1Tna.LdutatIonaI4u2tIfltatjon DatscIBhrth Data ufApti. 1 Dataof Datssf Datssf.Apjjj Whthir Brrk8... 
conflrmatjofn JnIngas -. Supdtli.date Dhl?1 

•cs 	Osecs Insc!sr otIuus 

_SJS pztanstiL  tnpetE 

Ia' 
0- 1 BYorrKeshChokrcvc.-y 	Sc 
CZ 	B-l'---nd Kanti Biswas, B -A. 

PC,BalcrcrnDcs, (SC) McTric 
SubhchTamuIj.Mc'jc 
BirncryotiKanunjnc.3.A. 

& 	C.R.Deb,l.A. 
CTI LC.Dey,Matric 
CR 	IB.B.Purkaycsfha.Mcric .} 

M. Brchrna, (ST) Mcirc 
I S. SukIc)aidya,($C)Mctrjc 

HID.R._Dcs,B.Com . 
12 D.N.Chkraboriy,Mctric 
13 	_S.C._Dev,B.A. 	__I 

H$D.. _Mumdar,l.A. 
LJLN.G. Guha, B.A. 	. 

1IJ.K.. Purkcycstha, Mcc 	I 
LP.K._DC2S,B.A. 
LJLS.R. Roy, Matric 

I 	03 	 04 	 05 

	

101235 	2012.56 	1 	220485 

	

01.06.35 	24.12.56 	1 22.04.85 

	

01.07.40 	10.10.60 	24.10.86 

	

01.02.37 	I 	25.5.56 	1 	28.05.86 
1 	26.04.36 	1 	23.04.56I 	06.06.86 
1 	31 .03.36 	1 	14.05.56I 	06.06.86 
1 	01.10.35 	1 	14.05.56 1 _06.06.86 

	

_01.02.35 	1 	21.05.56I12.07.86 

	

01.03.33 	1 	14.10.58 	I 	11.11.86 

	

01.02.35 	.14.07.56I _29.11.86 

	

08.03.38 	26.05.59 	105.08.87 

	

01.04.37 	14.08.56 	_28.03.87 

	

01.03.36 	16.05.56 _128.08.87 

	

1._01.07.37 	26.09.56128.08.87 

	

01 .03.36 	05.10.56 	1 	, 	28.08.87 

	

01.11.36 	06.10.56 	1 	28.08.87 

	

31.03.37 	11.04.59I12.09.87 

	

01.05.37 — 	15.12.56 	1 	12.09.87 

	

01 .03.39 	30.12.61 	1 	01.06.81 

	

01.05.41. 	14.03.62 	1 	11.07.81 
01.03.41 	30.10.62 	101 .02.82 

	

01.01.39 	12.01.60I31.12.81 

	

_01.11.38 	17.04.57 	_06.06.84 1 

	

_01.01.38 	01.03.58I06.06.84. 

PR  

I 06 
I 	231256 

24.12;56 
04.08.72 
02.08.72 
08.12.71 
20.12.56 
02.08.72 
02.08.72 

1 02.08.72, 
.05.08.72 
24.04.73 
01.07.72 
26.07.73 
01.08.72 
02.08.72 
03.08.72 
01.08.73 1
02.08.72 
02.08.72 
03.08.72 
03.08.72 
28.01.74 
02.08.72 
02 .08 . 72 

07 08 
041082 

- 06.10.82 
22.11.83 
25.04.84. 
25.04.84 
25.04.84 

1 25.04.84 
11.06.84 
22.10.84 
27.10.84 
31.07.85 
31.07.85 
31.07.85 
31.07.85 
31.07.85 
31.07.85 I 

_31.07.85 
31 .07,.85 . 
26.08.85 

	

_2 09 .&5 	f 
25.11.85 
19.12.85 

I 	FR  

PR 

FR - 

PR  
-PR  

PR  

PR  

PR  

PR  
PR  

09 

PR  
DR  
PR  
FR  
PR  
PR  
PR  
PR  

1?I 	R . 	 . 
......!W.W.Wr. (ST) Ma-fric 

2I S. Suncte, (ST) Maric . 
PR  
PR  
FRI  2IT.Ha.ika, (SC) Mc±c 

IK..K.Dh,Mat nc_1 10.04.86 
Li 0 .04.86 

PR 	I 
PR IS.C.Dha' , Mafrjc . { 

AZP2 J 
J0&La 

' 	V 	043 



JT • - 
1 	I 	 02 03 

27.07.76 01.10.78 T107.76[ 
hrjiiG1a. 	.Sc. 

1 31.07.53 23.07.76 01.10.78 1 - 	94 	I 	'ore, B.Corn. 01.12.78 •24.07J 
95.AdhikO, 	 _ 2.01.5_jj 26.07.76 _01.1278]07.76 • 
96tADasgupa. 

_ 
i2.li._L_PZP6.74 _ 20.05.79 26.07.76 

97 	__.:AdhikCLB.Com; 
DL03.. L_276 

20.05.79_j2.-76 

L 	_I P.KDc$,NO.1C. 
07.OA.54 

_ 
23.07.76 _28.05.79I 23.07.7 

__Gocrni. 	 -.__ 

28.08.5 2 
_ 

_24.07.76 _ 28.05.79 I 24 .Q7 .7 .. 

flo I E.R. Deb,B.Sc. 
31.01.47 Lj.08.7l 18.05.79 L3U.O7.76 

jpi__G.C.Pc'JLB.A- 
I 15.05.51 

_ 
_04.01.71 	_ 20.O5.79I17.117_ 

fl2I_N.Bhcticchee, _McnC 	_ _ 
OiiO.43 25.01.65 13.12-SO iZl2.7 

[j03
I 27.06.54 17.09,77 

_ 
13.12.80 	_ T7.09.77 

I 104 	 T._ (SC),B.COm . 
_I 28.02.5QL 

_ 
02.08.76 

_ 
13.1 2.83 lIO2.08.7 .. 

Lips cJ1gcpIci,(Si); B .A. 	 _ 
106I0_ashRcmBOroJI 	_I 01.02.44LPi65 

_ _ 
_13.12.83_JiL78 

13.1 2-80 j 3.iP7L _ 
Lb7_RcmaKafltaDos.Jj.'._I 01.01.54 ___ 09.10.75 

1 	29.07.76 	_ _ 
28.0579 _29.07.76 

L108_IA.K Shcrrnc,S.Sc. 
I 

21.01.54__
01.01 .551ö.76 28.05 . 79 _[ _ 24.07.76.76  • Li 09I flG0C01. 8.Sc. _ 0L07.5l07.76 28.05.79 _ _21 .07.76 

Li 10IkB. Dutta.B.Sc. 
0L04.44Jj2165 _28.05.79 29.10.76 

L_111IPK8haaccflei.Y._-_---_ 
I 04.08.54 30.07.76 28.05.79 30.07.76 

112 	_S.K.Bose,8.A. 
I 1L07.52IO2.O7ó 

_ 
_28.05.79 02.08.76 

113 	_D.KNcth,B.A. 
I 01.0241 01.11.61 28.05.79  .76 

Liik, Mcc ii 4 	S. B 
I 044 2.04 . 29.07.76 I28.05.79 I 	29.07.76  

11 	_S.Pcul, B.Sc. 20.09.531 31 .07 . 76 23.05WT310 

 
_ 

Lii 6 _K.C.MohCfl,.A. .75 _31 .1 0.77 ____ 13.09.75 

L1_17IkV,ST)._B.A. 
1 2.1 2.51 I 	26.07.76 I 28.05.79 _26.07.76 

I 118IC.M. Chckrc2.. 	_ 
_I 

_ 
02.05.55I27.07.76 

_28.05.7 7.76 
Li 19 __T.SSacr,BC. 

I 1oöT3.07.76 _ (_28.05.79 _13.07.76 

_123IHR. Saha,B.A. N. K. 

 I4.0J 25.0L6J 28.05.79 _15.11.76 I 	122IP.C. I 23.01 .54 
_ 
I26.07.76 

_ 
I28.0 5.79 _ _ 	QZ26 

123 1S.BhowmiCk,B.A. I 01.03.52 30.07.76 28.06.79 30.07.7ó 
1241Md.KhurshedAhmed,B.A. I 01 ..48TTh.02.74 

_ 
T23.05.79 JQZ.76 

125 	_P.K.Dos,Nc.2,B.Sc. I 09.0L 02.72 23.05.79 22J.Q76 126 	G.K.ShaIfllC BoraLH.S.L.C. 

15.06.90 	1 • DR 
1506.90 I 	DR 
15.06.90 I 	PR 	• 
15.06.90 1 	DR 1 4.08.90 I 	DR - 
14.08.90 I 	DR 
14.08.90 I 	DR 
14.08.90 I 	PR 
25.10.90 I 	DR 07.1 2.90 I 	DR 
07.12.90 I 	PR 
21 .02.91 I 	DR 
22.04.91 I 	DR 
28.06.91 I 	DR 
28.06.9 1 I 	DR 
28.06.91 I 	DR 
28.06.91 I 	DR 
28.06.91 I 	PR 
28.06.91 I 	PR 
28.06.91 I 	DR 
08.08.91 I 	DR 01.10.91 I 	PR 01.10.91 PR 



I 

A 
01 	 02 	 I 	03 04 05 	 06 07. 08 09 

127 	P. 8hattachee, &Sc. 	 01 .02.52 29.07.76 28.05.79 	29.07.76. -- 01.10.9) DR  

128 	MMcbar'g (SI) SCorn 	240254 300978 13 12.80 	300978 -01 1091 DR  

129 	ADCIOkDCS. SC),B.A. 	1 	20.02.53 17.11.75 13.12.80 	22.09.78 	. 01.10.91. -PR  

l30 	Ramorcsoc 	cs (SC) Molnc 	011041 210165 1312.80 	221178 041291 PR 

1131 	P. Shorrna, 	Sc. 	 01.09.56 29.07.76 28.05.79 I 	29.07.76 20.12.91 -  1DR 
. 

I132 	U.C.Dos,WA. 	 1 	19.12.53 29.07.76 28.05.79 I 	29.0736 04.02.92 DR 1 
1.133 Bimon Dhcr,  B.Sc. 	 1 	27.10.53 31 .07.76 28.05.79 31.07.76 04.02.92 DR  

134 B. Paul, 8.Ccrn. 	. 	 . 	 23.01 .53 28.07.75 28.05.79 1 	02.08.76 25.06.92 bR . 

135 P.S. Nag, B..A, 	 1 	25.10.52 26.07.76 28.05.79 26.07.76 25.06.92 DR  

136 S.C. Bhawc. B.A. 	 10.0) .39 12.0.4.61 28.05.79 30.10.76 25.06.92 PR  

137 D.K. Moiurrdcr, B.Sc. 	 21 .01.51 27.01 .77 28.05.79 27.01.77 25.06.92 DR  

I -138 A.K. Dufla. B.Sc. 	 I 	01 .02.53 27.01 .77 28.05.79 27.01.77 25.06.92 DR  

139 D.C. Biswcs. Matric 	 I 	01 .03.39 13.02.62 28.03.79 1 	30.10.76 . 	 25.06.92 PR-  

140 N.L Roy, B.A. 	 . 	 I 	01.09.45 20.01.65 01.06.79 28.01.77 22.09.92 PR  

141 P.K.Singhc Choudhury, B.Sc. 	01 .02.51 20.01.77 01.06.79 28.01.77 22.09.92 DR  

142 I. Ham, B.Sc. 	 I 	07.03.57 27.01 .77 01.06.79 27.01.77 22.09.92 DR  

143 N.C. Dos, Mctric 	 I 	31 .12.42 29.05.62 01 .06.79 29.10.76 22.09.92 PR  

144 T. Kar, B.A.. 	 1 	01 .1 1.531 _29.01.77 01.01 .60 29.01.77 23.11.92 DR  

145 Chcndi Dcs Bddya(SC) B.Sc. 	I 	20.11.46 	1 30.09.78 13.12.60 30.09.78 33.11.92 DR  

16 PrcncbKmarBarua,(SC) 5.Sc. I 	05.09.53 03.10.78 I 	13.1280 03.10.78 02.12.92 DR  

-- 	
I 
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In 

C .NO • I (34) 

The 55i8tant 

Cextral EXCise Divjjo, 

The Zs3i3tant Cofl,ector of Customs U'reventjve), 
stoms(Preventjve) djvjsjo. 

,bject ;- Seniority list of Superintendent 
Group 'B' as on 01-01..94 Of SliiUong • 	.• 	 Colctorato 	Circula 	n tio Of .  . ].e 	

- 
find herewith the Seniority list in the grade 	 Group 'B of this Col1ecate as on p'ay p3.eae bGL ci cuatecj amongst all Officers 
i.cmed that omission and or factual. 
be ojtd out and brought to the uorj.cel of,  this

E.. 

	

fE4 	ately. ie objection(s) Lied by the Of f.tçr if aflys 	 ou- cnment thereon should be foxwarded to this Ote 	 days from the date of receipt. 	-. 

ease ackn1cdge reáeipt. 	 • 

• 	
(EVA M.R. HYNNIEWTA ). 

DCPtYW COLLECTO (P&V) 
- 	 cusTo 	 3çCISI.s 

C.NO1I(34)5/rX/92/ 	 — 
Copy With a.Copy.of 	 St*perintendent Group as on 01-01...94 Lorwarde 	o z- 
11 Shri K. Majhj,' Under. Secretary, d-II(3), Central L3oard of 

ixcjae & Cuo, North L3lock, New Delhi. 
2. All Superlxite4epts oL.Flqrs. Office, Shillong. 

3•e..ecre.ej:gr9up 'B' Off icer' -Association, Cuatom and tx'ai. 	 i.op 	• 	: 	• 

( .VA M.1t. I4 UtR,1p.) 
DBPUTY coLLLcTort (Pv ) 
AA 

I 	 • 	

-. •*.t.* 	 •. 

:1 
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SFJ!ORITY USTOFSLJPERINTEMDEKTAZ ON 8121.94. 

• SZL I2ms&LthJcatsflaiL&Itic81jsfl DatsøfBrth L1stssfAjpXL DaIsDl flatist DateaIApaás Whsthir 	hmvts 
InS.vt. cciflnuatIsnIn j1nthgas Sl4IdtLLdat, DII?E 

- ssvc•i tMtservics Inspactsr - of Iuus if as 	- 
rcrn,Uin inap-ictir 

SiSbrI  ___ .rder  

S 	 02 	 1 	03 1 	04 	1 	05 06 	I 	07 08 	__09 

0• Bc:crornDcs,(SC)Mcric 01.07.40 10.10.60 	1 	24.10.86 04.08.72 I 	22.11.83 PR 

2 Subhcnoth Tnuri,Mcfric 01.02.37 25.05.56 	1 28.05.86 02.08.72 I 	25.04.84 PR 

C I BimciiyotiKcnunina.S.A. 26.04.36 23.04.56 I 	06.06.86 08.12.71 	25.04.84 PR  

O C.R.Deb.LA. 31.03.36 114.05.56 06.06.86 20.12.56 	25.04.84 PR 	I 

5H L.C.Dey,Mciiic 01.10.35 14.05.56 06.06.86 02.08.72 	25.04.84 PR 	I Reed 

Cxl 8.3.Purkaycsha.Mcrnc 01.02.35 21.05.56 12.07.86 02.08.72 	11.06.84 PR 	Reed 

[M.Brchrna,(ST)Mcc 01.03.38 14.10.58 11.11.86 02.08.72 	22.10.84 PR 	I 

(3. S. Suklcbaidva.(SC)Motric 01.02.35 14.07.56 29.11.86 	1 05.08.72 	27.10.84 _PR 	Retied 

Gt D.R.Dcs.B.Corn. 08.03.38 26.05.59 	05.08.87 24.04.73 	31.07.85 [PR  

I D.N. Chdrcborfy, Mcthc 01.04.37 14.08.56 	28.08.87 01.07.72 	31.07.85 I 	PR 	I  

V S.C. Dey, B.A. 01.03.36 16.05.56 	28.08.87 26.07.73 	I 	31.0735 DR 	1  

? D.K. Mumdar, I.A. 01.07.37 26fl9.56 	28.08.87 01.08.72 	31.07.85 PR  

N.G. Guha, B.A. 01.03.36 35.10.56 	I 	28.08.87 02.08.72 	31.07.85 PR  

J.KPurkcycstha,Mcic 01.11.36 06.10.56I 	28.08.87 03.08.72 	31.07.85 PR 	I______ 

P.K.. Dcs, BA. 31 .03.37 11.04.59 	12.09.87 I 	01 .08.73 	31.07.85 PR 	i 
x S.R. Roy, Mciic 01 .05.37 15.12.56 	12.09.87 02.08.72 	31.07..85 PR  

I 	V R.N. Sonowc!, 	T) Mcric 01 .03.39 30.12.61 	1 	01.06.81 02.08.72 	26.08.85 PR 	1  

31 W.W. War, (Si) Mcric 01.05.41 14.08.62 	1 	11.07.81 03.08.72 	04.09.85 PR 	i 
? Sunge, (ST) Matric 01.03.41 1 	30.10.62 	I 	01 .02.82 03.08.72 1 	25.11.85 PR 

2( 	1 crika, (SCMcc 01.01.39 12.01.60 	I 	31.12.81 28.01.74 	( 	19.12.8.5 PR 

2 K.K. Dhcr, Mctric 01.11.38 1 7.0457 	1 	06.06.84 02.03.72 	10.04.86 1 	PR 

_ S.C. Dhcr, Mctric 01 .01.38 01.03.58 	1 	06.06.84 02.08.72 	10.04.86 }FR 



Ilk 

DlI. _ 02 33 _ 34 . 051:06 07 	__ I 	Zi 	F 
91 , 	n&it Guha, B.Sc. 07.05.56 27.37.76 01.10.78 	I 26.07.76 33.08.89  
91-1-1 A. Hore, B.Com . 31.07.53 23.37.76 01.10.78 	I 23.07.76 33.08.89  DP 

S.C. Adhikoqi. B.Com . 08.05.40 25.10.60 01.12.78 24.07.75 2L1O89 DR  
94 	1 A. Dosgupto, B$c. ' 	12.01.55 26.07.76 01.12.78 	1 26.07.76 - 21.10.89 DR 	I  
95 B.B. Adhikari. B.Com . .1 1.53 07.36.74 20.05.79 26.07.76 21.10.89 	- .p 

96 j P K. Dos No 1 B Sc 01 03 55 02.38 76 2005 79 	102-0a.761 2110 89 DP 
97 I R.K. Goswami, B.Com. 07.06.54 23137.76 28.05.79 	123.07.761 15.06.90 1 	DR 
98 I B.R. Deb, B.Sc. 28.03.52 24.37.76 28.0529 	124.07.76 15.06.90 I 	DR 	i 

99 G.C. Paul, B.A. 01.01.47 12.08.71 18.05.79 30.07J6 15.06.90 1 	PRI  

031 - N. Bhoochaee,Mctnc... 	1 _15.05.51 04.31.71 _05.79 17.11.76 _15.06.90; PR 	- 

-Oil - Agnu Ram Dos, (SC),Mafric 01.10:43 25.01.65 _1)2.80 121278 15.06.90 1 	PR  

021 Subodh Dhar, (SC), B.Com . 27.06.54 1 7..77 13.12.80 17.09.77 _.06.90 - DR 

031 - C. Ngamlai, (Si), B.A. 28.02.50 j 	02.38.76 13.12.80 02.08.76 - 5.06.90 1 	DR 

041 Dho.ngshi Ram Boro (Si), Mciric OLC2.44 I 	25.01.65 .13.12.80 25.11.78 5.06.90 PR  

05 Rana Kanla Dos, (SC). B.A. 01.01 .54 09.10.75 13.12.80 103.10.781 -  5.06.90 DR  

061 A.K.Sharma. B.Sc. 	 ] _21.01.54 1 	29.07.76 28.05.79 129.07.761 14.08.90 DR  

071 Hemen Goaoi, B.Sc. 01.01.55 I 	24.07.76 28.05.79 	J 24.07.761 14.08.90 I 	DR  

08 A.B. Duff a, B.Sc. 01 .07.55 21 .07.76 28.05.79 21.07.76 14.08.90 I 	DR  

09 I R.K. Bhattacharjee, P.U. 01.04.44 19.01 .65 28.05.79 29.10.76 14.08.90 PR  

10 1 S.K. Bose, B.A. 04.08.54 i 	33.07.76 1 	28.05.79 130.07.76 25.10.90 DR  

11 I D.K. Naih, B.A. 11.07.52 02.08.76 28.05.79 0208.76 07.12.90 DR  

12 I S. Bcnik, Mcric Ol.C2_41 01.11.61 28.05.79 19.11.76 07.12.90 PR  

I S. Paul, B.Sc. 02.04.44 29.07.76 28.05.79 129.07.761 21 .02.91 -DR  

I K.C. Mohcn, B.A. 23.09.53 : 	31.07.76 23.05.79 131.07.761 22.04.91 DR  

115 1 A.V. Duha, (SI), B.A. 	. 01.03.51 I 	1139.75 31.10.77 113.09.751 28.06.91 1 	DR  

116 I C.M. Chakrcborty, B.S. 26.12.51 26.37.76 28.05.79 126.07.761 28.06.91 DR  

117 T.S. Sarkor, B.Sc. 02.05.55 27.07.76 28.05.79 27.07.76 28.06.9 1 DR  

uS H.R.Saha, B.A. 16.03.51 13.37.76 28.05.79 113.07.761  

1i N.K. Chakraborty, B.Com . 01 .03.44 : 	01.03.62 28.05.79 OZO8.761 28.06.91 1 
123 P.C. Kar, Mairic 14.06.45 25.01 .65 28.05.79 15.11.76 28.06.91 PR _l_ - 

11 S. Bhowmick, B.A. 23.01 .54 26.07.76 28.05.79 26.07.761 28.06.9 1  

122 Md. Khurshed Ahmed, B.A. 01.03.52 33.07.76 28.06.79 30.07.76 08.08.91 1 	DR 	I 

123 P.K. Dos, No.2, 8.Sc. 01.03.48 0&02.74 23.05.79 113.07.76 01.10.91 I 	PR 

124' G.K. Sharma Boral, H.S.LC. 09.01.48 15.02.72 1 	23.05.79 129.10.761 01.10.91IPR _______ 



0 	 02 03 	1 04 05 	1 	06 07 108 1 	09. 1 
125 	P.Bhatiacharjee,S.Sc 01 .02.52 29.07.76 28.05.79129.07.76 01.10.91 DR __I 	Exire 

M.Marbaniang,(ST).B.Com. 24.02.54 30.09.78 13.12.80I 30.09.78 01 .10;91 -  DR__  

t427 	AøolakDos,(SC).S.A. 20.02.53 17.11.75 13.12.80122.09.78 .01-1091 	_I PR _1 
matfic 01.10.41 21.01.65 13.12.80_ 2111.781 04.12.91 	1  PR  

L_1_28  
129 P.Sharrno.8.Sc. 1 01.09.56 29.07J6 	128.05.79 29.07.76 1 20.12.91. DR  _ 
130 	U.C.D.M.A. 19.12.53 2907.76 28.05.79 	129.07.761 04.02.92 . _DR  

131 	BimanDhor, B.Sc. 	- 27.10.53 31.07.76 28.05.79_131-07.761 04.02.92 DR  

132 	B. Paul, B.Com. 23.01.53 28.07.75 28.05.79 - I 02.08.76T 25.06.92 - DR 

133 	P.B. Nag, B.A, 	 - 25.10.52 26.07.76 28.05.79 	26.07.76 25.06.92 - DRI  

134 	S.C. Bhawo, B.A. I 	10.01 .39 1.2.04.61 28.05.79 	30.10.76 25.06.92 PR  

35 	D K. Majumdar, B.Sc 21 01 51 27 01 77 2805 79 	2701 77 1 	25 0692 DP  - 
36 	A.K. Dulia, B.Sc. 01.02.53 27.01.77 28.05.79 	127.01.771 25.06.92 	I DR 	I  

_ - 
37 	D.C.Biswas,Mairic 01.03.39 13.02.62 28.03.79 	130.10.761 25.06.92 T PR  - 
38 	N.L. Roy, B.A. 01 .O9.45 20.01.65 I 	01.06.79 	128.01.771 22.09.92 PR 	I  

39 	P.K.Sinqha Choudhury, B.Sc. 1 	01.02.51 	. 20.01.77 01.06.79 	128.01.771 22.09.92 DR 	I 

140 	I. Halim, B.Sc. 07.03.57 27.01.77 01.06.79 	27.01 .77 22.09.92 DR  

141 	N.C. Dos, Matric 31.12.42 29.05.62 01.06.79 	129.10.761 22.09.92 	1 PR 	I  

2TT.Kar,B.k 01.11.53 29.01.77 01.01.80 	29.01.77 23.11.92 . 	DR  

43 	Chandi Dos Baidva(SC) B.Sc. I 	20.11.46 30.09.78 13.12.80 	30.09.78 30.11.92 DR  

144. 	J.R.H.Diengdoh,(SI).B.ScLL 28.02.50 04.10.78 .13.12.80104.10.78 30.11.92 	I DR 	1 

45 	Pranab Kurnar Bc.ua, (Sc)* 	.Sc. 05.09.53 03.10.78 13.12.80 	I 03.10.78 02.12.921 DR  

U 	R.Lalngurauva, (ST) B.A. 01.03.47 03.10.78 13.12.80 	I 03.10.78 1 	02.12.92 DR 	I 

I 	147 	AbhiramDos,(SC),Matric 01.02.40 I 	25.07.64 
_ 

10.09.81I20.02.79 1 	04.01.93 PRI 

148 	N.K.Nath,B.Sc. 17.01.51 1 19.09.77 01.01.80I 19.09.77 04.01.93 DR 

149 	M.K.Bose,B.Sc. 17.10.51 T 	19.07.77 24.11.80 	119.07.77 15.03.93 DR 

1501A.K.Choudhu..A. . l01.06.53 19.09.77 13.12.80_j 19.09.77 l15.03.93 I 	DR 

151 	1 sholoy Dos, B.A. 	 I 	19.03.55 04.10.78 13.1280 	I 04.10.78 	15.03.93 DR 

152 Ulpal Kr. Dos, (SI). B.A. 	 I 	01.12.52 30.10.78 13.1280 	1 30.10.78 1 	15.03.93 DR 

53 _i Jaadish Ch. Dos, No.1 B.A. 	23.06.52 21.07.74 I 	13.12.80 	20.11.78 	15.06.93 PR 

Md. Joynul Abein, BSc. 	 28.09.53 I 	04.10.78 13.1 2.81 	1 0201 .79 	I 	15.06.93 DR 
154 
155 A. Bhattdcharjee, B.Sc. 	 01 .03.56 25.09.78 13.12.80 	1 25.09.78 	 15.06.93 DR 	I 

A. Chatterjee, B.Sc. 	 01 .04.56 04.1 0.78 13.1 2.80 	1 04.10.78 	15.06.93 DR 
L156 

157 P.Sikdar, B.Sc. 	 24.04.51 12.10.78 13.10.801 	12.10.78 	15.06.93 DR 

[15 KC.Sarkar. Mairic 	 05.07.46 25.01.65 13.12.80 	I 	27.11.78 	15.06.93 PRI 

1• 



-oil 

160 
161 

02 
8.K.. Bcnerjee, B.Sc. 
S.Sharrna,M.Sc. 
PK_Deb_8_Corn 
ShidharPegu__(ST)_BA 
DhirendraNaihBora,(SI),8.Sc. 
BirenCh. _Pctir,(SI),B.A. 
AlexanderLywoW(SI),B.Sc. 
R.C.Dey,_Matric 
K.K. Tcneja_M_Sc__
K.C.Gogoi,B.A. 	__ _ 
RupnathPegu,(ST),B... 
KolpararnKachaii, _(SI),Mctric 
NaniGooal Sen.(SC).B.A. 
SwapcKr.Roy,(SC),B.A. 
DebendraOh._Das,(SC),B.A.- 
Cholau Hauzel,(ST).-B.A. 	. 
ArunKr.Datta,B.A 
SarniridraNath,B.A. 
P.Chcttopadhyay,M.A. 
GoaICh.Paul,Matric 
R.C.Dc.s,Mofric 

I SR. Choudhury, B.A. 

03 
1 	26.02.56 

31.03.52 
26_01_54 
010948 

I 	01.05.48 
01.12.53 

1 	01.02.56 
1 	01.09.48 
I 	09_01 _55 
I 	01.03.45 

01.05.51 
02.08.47 
28.08.48 

1 	16.03.51 
01.07.45 
01.03.54 
27.03.54 

1 	01.11.44 
01.03.55 

1 01.04.46 
I01.07.44 
1 21.04.39 

04 	1 
30.09.78 

.25.11.78 
12_06_74 
041078 
04.10.78 
21.01.76 
29.09.78 
28.02.73 
08_03_79 
23.01.65 
03.10.78 
01.02.65 
28.10.70 
10.11.80 
25.01.65 
06.03.80 
27.01.77 
25.01.65 
25.04.79 
23.01.65 
23.01.65 

- 03.02.79 

05 
13.12.80 
13.12.80 

_1 3 19- 
_1320_l 

13.12.80_ 
13.1 
13.12.80 
30.03.81 
01_04_81
02.04.8L 
02.04.81 
10.09.81 
01.10.81_ 
01.10.81 
01.08.-821 
01.12.82 
01.01.80 
1D.09.81_ 
10.09.81 
10.09.81 
01.10.81 
01.10.81 

06. 
30.Ci9.78 	I. 

1 	25.11.78-1 
1 	24_ 1 __78 

041078 
04.10.781 
03.10.78. 

1 29.05.78 
28.03.79 

I 08 C3_79 
30.11.78 

10.09.79 
26.10.30 
10.11.80 
29.11.78 1 

1 06.03.30 115.06.93 
1 27.01.77 I 

07.09.79 
1 25.04.79 

19.09.79 
I 	29.11.78 

03.C2.79 

03.10.78 115.06.93 

07_i 
15.06.93.1 
15.06.93-- 
15_06_93 
150693 
15.06.93 
15.O6.3I 

_1 5.06.93 
15.06.93 

_1 5_06_93 
•15.06.93 

_15.06.93 
15.06.93 
15.06.93 
15.06.93 

. 
08.10.93) 
08.10.93 -  
08,.1 0.93 
08.10.93 
08.10.93 
08.10.93 

08. 	09. 
DR  

.DR..I 	- 
P  
DP  
DR  
FR  
DR I  
FR  
D? 	1  
P2 	- 
DR 
FR 	- 
PR  

1 DR  
1 - PR  

. 	DR  
DR  
PR  
DR  
FR  
PR 
DR_  

162 

L3 
164 
165 
166 

1. 	167 	1 
1681 
1 
170 _ 
171 
172 
173 

I 	174 
175 
176 
177 

I 	178 
I 	179 

1St) 

4 
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CUSTOMS AND CENTEJJ EXC IS ,N9L. 
.C.No.II(31 
	 Dated :- 

I / 
The Assistant C011c.° Central Excise, 

11 	-- 	

ixcisC divisJon(;tLL) 

V 	The Assistant Collector Of customs(PrCVent/e) ,  

division(l 1 ) 

subject ;- seniority List of superintendent 
Group 'B' as on Oi041995of 5hiliOfl 
Collectorate - circulation of - 

. S • 

Please find enclosed herewith the seniority, List 

in the gtade of ,  Superintendent roup '3' of this CollectQratS 

H 	
on O1_04_95.The.list mayplease be 
Officers concerned. They may be informed that omrnission anci or 

factual error(s). if any, should be pointed out and brought to the 

Office notice of thisLinutediatelY The objection(s) filed by the pffficer, : 
if any.. aloñgvithY0 comnents thereon should be fdrwarded to this 
Office within 1O(ten) days from the date of receipt. 

Please ackno ledge receipt. 

EnclO 1isbov 	
1• 

( EV; M.t. 	NIE1aTt) 	J. 
.1 

	

	DEL'UTY COLLECTOR .( P & V ) 	•- 4 

CtJS TOIiS AND  

C.NO.II(34)5/iT/92/ tSI) ')tç1"  
• 	 opyaiongWith a ppythO SenioritY List of supaint..$ 

Group 'B as on'0104S forwarded to 

pha. 	ir Gupta, Deputy 5ecretarys section ;d.T 

Central, Board of Excise & customs, North Block, New Delhi-l\
, . 

2. 	
All 8upeintendefl3 of aqrs. Office, hilLOflg. 

3 • 	The 3ecretarys Group 'B' superintenden' 44ssoC3.aUflr 

Customs and Central Excises hillong.  
Ij 

49 	
The Additional collector of customs(eveflt1e)5 f 
.of the dditionai Collector of.CustOmS(Pr en44 

Checkon Road, Opposite Palace Gates imphcl-i 

5. 	
The P.A. to Collector of customs(P1evtYl 

-(c 
( EVAM.R. 	NIES 

UEpUry COLLCTO (. 
1-4 	 3JQ1 [S 



44, 
SUL aLicatJarmjQuaIIEjcatgi DateaIBri fltiitApitL Oathc.f Datsil t$tsh$ti 

InC,. CDnflrmijj JOIHInUaS. SfldI.L&dat I/P ssrvtcs 	' 	
' eovt_ssrcs lrr!pector as 

prcrnetjen hispictir 

I 	 02 03 __04 

32) 

CI 

O 
G 

Im..(SC)Mcfric 
D.. Dcs. 
S.. cy,Mcric 
R..Scrowc!,(SI)Mciric 

I W.'.W;'S7)Mctric 
!ST]Matric 

K..K.Thcr?ric 
S.C. 2hcr, Motric 

HOLC7.40 
0823.3.8 

	

01.05.37 	_ 

	

0123.39 	_ 

	

01.05.41 	_ 
01.03.41I 

	

. 01.11.33 	_ 
I 	Cl.01.38 

' 	10.10.60' 	I 
26.05.59 	I 
15.1256 
30.1261 
14.08.62 
30.10.62 
17.04.57106.0684 
01.03.58 	I 

05 
24.10Ic 
05.08.87 
12.09.87 
01.06.81 

- 11.07.51 
01.02.82 

06.06.84 

06 ..  
04-08.72  + 
24.04.73 
02.08.72 
0208.72 

I 	03.08.72 
I 	03.08.72 

02.08.72 
02.08.72 

~07  OS 	09. 
22.1 1  -a3' rr ' 

31.07.85 
31.07,.85 

'PR  

PR  

- 26.08.85 PR  

04.09.85I 
25.11.85 I 

1_10.04.86 _I 
10.04.86 

PR  

PR  

PR  

i 	 .. 	 -. 

11 
12 
13  
14 

B 

F
L 13 ID.

2— 

RJ.N.ECi'C. 

___• _ tJanury,Mc•rnc 
A. 

IK 	e5, Mcric 
IA.E.e.iSbma, Mctric 

Rv, B.A. 
R.(z-.Mc.c 
B.C. hcc:crjee, Mctric' 
D.. 	cThJ.ric 

__ ST) _Matric 
_K:chcy:57.) Mafric '  

Jv. 31- ccnsTBA 
___

' 

'r.cn, _ ST) B.A. 
.3. Pch, (SI)B.A. 

Mafric 

I 	C2..39 	1 
0123.33 

I CuiO.39 
01.03.39 
09.01.38 
2.02.37 	__ 
01.'0.33 	_ 
01.11.33 
Cl .07.39
01.C.&40 	_ 

I 	01.06.4] 	_ 
01.01.40 
0822.47 	_ 
0].07.] 	_ 
01.06.37 	_ 

	

07.03.58 	I 

	

13.03.59 	f 
14.10.58 
15.10.58 
02.05.59 
05.05.59 I 
08.05.59 I 

	

11.05.59 	I 
07.08.64 
10.08.62101.0953 
01.02.62 
04.01.60 
05.08.71 
07.08.62 -  
'11.01.60 I 

PR  

06.06.84 
_ 06.06.84 

06.06.84 
06.06.84 
10.06.55 
29.01.76 
29.01.76 
29.01.76 
01.02.82 

01.09.53 
29.01.76 
01.12.53 
14.12.77 
29.01.76 I 

I 02.08.72 
0208.72 
0208.72 
03.08.72 

I 	02.08.72 
14.08.72 

, 04.08.72 
14.08.72 
02.08.72 
02.08.72 
0208.72 
0208.72 
19.09.75 
11.09.75 
03.08.72 

0.04.86 
10.04.86 PR 

PR   
______ 

10.04.86 
10.04.86 

	

29.04.86 	I 

	

21.05.86 	1 

PR 
PR  

DR  

PR  

1_ 

05.06.86 
03.07.86 

PR  

PR  
- 10.09.86' ' 

30.09.86 
PR  

17.11.86 
17.11.66 

- 05.01.97 
05.01.87I_ 

- PR  

'PR  

PR  

24.04.87IpR  



Olt 	 02 03 	04 05 	06I 	OfTT08 1 	09 
5S K. Dos, (SC) B.A 
59 	H. Suklabaidya,(SC)B.A. 

	

02.02.53 	201 77 

	

09.03.46 	24.03.72 
2805 79 	2801 77 	' 	02 028 
01.08.79 	1 	26.07.76 	f 	0202.8. 

DP 	I 

60 	1 Smt_M_Swer_(ST) _I_A. 1 	31_0339 	C-4_08_62 23_11 _80 22_1173 	0203_89IpR 
61 	GC_Sarkar(SCJIA 2211.39 	1901_6.5 241180 231173 	020389 PR  
62 	RK.Losk(SC)Matnc 01_1038 I 	330457 2412.75 241273 	030589 

I 63 	1 BiswitScrkar,B.Sc. 01.11.55 	I 	C208.76 01 .04.78 0208.76  DR  
I64 	1 S.K.Chakrcbody,B.A. I 	_03.12.52 	24.07.76 1 	01.06.78 1 	24.07:76 	1 	03.05.59 DR  

65 	1 S_P_Chakrabory_B__A 05 08.50 	1 	20.03.72 - _01_07_78 280776 1 	0305_89 -  PR  
66 	P.S.Purkoyastha__No.1,B.Sc. 14.07.53 	1 	.C2.08.76 1 01.08.78 02.03.76 	03.05.89 .  DR  
67 	Ranjit Kr. Dutto No 1 	B.Sc 100851 	2 07 76 I 	01 09 78 

_ 
2607 76 	07 06 89 DR  

68 	1 IndrojitGuha,.Sc. 07.05.56 27.07.76 1 01.1.0.78 26.07.76 	1 	30.08.89 DR  
69 	1 A. Hare, B.Corri. 31.07.53 23.07.76 01 .1 0.78 23.07.76 	I 	30.08.89 	. DR  
70 	1 S.C. Adhikari, B.Com . 08.05.40 25.10.60 01.12.78 24.07.75 	1 	21.10.89 DR  
71 . 	A. Dgupta, B.Sc. 12;01.55 26.07.76 01 .1 2.78 I 	26.07.76 	I 	21:10.89 DR  
72 	1 B.B.Adhikari,B.Com . 22.11.53 07.06.74 20.05.79 1_26.07.76 I 	21.10.89 DR  
73 	1 P.K. Das, Na. 1, B.Sc. 01.03.55. C2.08.76 1 	20.05.79 1 	0208.76 	I 	21.10.89 DR  
74 	1 R.K..Goswami,B.Com . 07.06.54 	1 	23.07.76 1_28.05.79 23.07.74 I 	15.06.90 DR  
75 	B.R Deb, 8.Sc. 28.08.52 	24.07.76 28.05. 79 24.07:76 	I 	15.06.90 DR  
76 	1 G.C.PcuLB.A. 01.01.47 	I 	12.08.71 18.05.79 30.07.76 	1 	15.06.90 PR  
77 	! N.Bhattachariee, Mairic 	15.05.51 	I 	G4.01.71 20.05.79 17.11.76 	15.06.90 PR  
78 	1 AgnuRarnDos.(SC),Mciic 	01.10i3 	25.01.65 13.12.80 121273 	1 	15.06.90 PR  
79 	1 Subodh Dhar, (SC), B.Corn. 	27.06.54 	17.09.77 13.12.80 17.09.77 	15.06.90 DR I______ 
80 	1 C. Naamloi, (ST), B.A. 	 28.02.50 	C2.C.3.76 13.1.2.80 02.08.76 	15.06.90 DR 	I 
81.. 1 DhcnQshjRamSoro (ST),Mairic 	I 	01.044 	I 	25.01.65 13.12.80 1 25.11.73 	1 	15.06.90 PR 	I______ 
82 	RamaKanfaDas,(SC),B.A. 01.01.54 	0.10.75 f _13.1.280 03.10.78 	15.06.90 DR  
83 	I A.K.Sharma, B.Sc. 21.01.54 29.07.76 28.05.79 	I 29.07.76 	1 	14.08.90 D 	I 
84 	1 HemenGooj, B.Sc. 01.01.55 .207.76 28.05.79 	I 24.07.76 	1 	14.08.90 DR 	I - 
85  _ A.B. Dutta, B.Sc. 01.07.55 21.07.76 28.05.79 	1 21.07.76 	1 	14.08.90 DR I 

Lao 	R.K.Bhaiiachariee,P.U. 01.04.44 19.01.65 28.05.79 29.10.76 	1 	14.08.90 PR  
LZJ S.K.Bose,B.A. 04.08.54 3:.Q7.76 28.05.79 30.07.76 	25.10.90 DR  

881 D.K. Nath, B.A. 11.07.521 _C208.76 28.05.79J 
-  

02.08.76 	I 	. 07:12.90 DR  
89 	5Banik,Mairic 01.02.41 01.11.61 28.05.79J 

-  
_19.11.76 	I 	07.12.90 

- 

PR  
901 5.Paul,B.Sc. 1 _02.04.4.41 29.07.76 	I 28.05.79J29.07.76 I21.02.91 DR 
91 	(Kc. Mohon, B.A. 20.09.53 3L07.76 	( _23.05.79 -  

-  
31.07.76 	I 	22.04.91 	- DR 

______ 
______ 

I 



-- 	 -------.-- 

01 02 03 1 	04 05 0.6 07 0.8 	1 	09 
9 IA.V.Duha,(STL3.. O1.C3.51 13.09.75 31.10.77. _ 1. 	13.0975 28.0691 _I___DR. I 

C.M.Chokraby,B.Sc. 26.1251 1 	26.07.76 28.05.79 26.07.76 2890651• __DR______ 1 
94 1 T.S.Scc,B.Sc; 02.C.55 1 27.07.76 28.05.79 I 	27.07.76 28.06.91____ DR  

I 	95 1 H.R. Scha,S.A. .16.03.51. 3.07.76 28.05.79 13.07.76 28.06.91 DR  
I 	96 1 N.KChakrcboni,BCom. 01 .C3..2 i 	01.03.62 .28.05.79 0202.76 28.06.9' PR  
I 	97 1 P.C.Kar,Mcfric I 	14.06.45 A 	25.01.65 28.05.79 15.11.76 28.06.91_______ PR  

98 i S.Bhowrrck,B.A. 23.01.54 26.07.76 28.05.79 26.07.76.. 28.06.91 _DR  
99 1 Md.Khurshed A.imed,B.A. 01 .C3.52 1 	2.3.07.76 28.06.79 30.07.76 08.08.91 _1 DR  
00 1 P.K_Das,No.2.E.Sc. 01.C3.48 I 	06.02.74 23.05.79 13.07.76 01.10.91 	__ I 	PR  
01 1 GK.SricrmaBc'_HSLC 09C__43 1 	J. 502.72 230579 I 	291076 011091 PR  
02 P._Bhoflachaee,B.Sc 01.02.52 1 	29.07.76. 28.05.79 I 	29.07.76 01.10.91 i 	DR Expired 
03. M.Marbaiionc,(SI),B.Com.. - 24.C254 1 	33.09.78 13.12.80 .I 	30.09.78 01.10.91 1 	DR  
04 - 1 ApalakDos,(SC),B.A. 20.C2_53 I 	17.11.75 13.12.80 22.09.78 01.10.91 1 	PR  
05 1 RamprasadDc,(SC),Matric 01.10.1 1 	21.01.65 13.12.80 22.11.78 04.12.91 1 	PR  

L l  06 - 1 P.Sharrna,B.Sc. I 01.09.56 1 	29.07.76 28.05.79 29.07.76j _20.1291 1 	DR  
07 1 U.C. Dos, M.A. . 	19.12.53 I 	29.07.76 28.05.79 29.07.76 1_04.02.92 1 	DR I _______ 

108 Bimon Dhar, B.Sc. I 	27.10.53. 31.07.76 28.05.79 31 .07.76 04.0292 I 	_DR 

I 	09 B. Paul, B.Com. 	 . 23.01.53 2.07.75 28.05.79 0208.76 25.0652 1 	DR  
10 1 P.B. Nag, B.A, 25.10.52 1 	26.07.76 28.05.79 26.07.76 25.06.92 I 	DR  

IlL 1 S.C. Bhowal, B.A. 10.01.39 1 	12.04.61 I 	28.05.79 30.1 0.76 25.06.92 1 	PR  
1112 1 D.K. Maiumdc, 3.Sc. 21.01.51 27.01 .77 1 	28.05.79 27.01 .77 25.06.92 1 	DR  

13 - 1 A.K.Dutta,B.Sc. 01.02.53 127.01.77 I 	28.05.79 1 	27.01.77 25.0652 DR  
4 - 1 D.C.Bswcs,Mcic 01.03.3? _13.02.62 I 	28.03.79 30.10.76 25.0652 _PR  
5 1 N.L.Roy,B.A. 01.09.45 I 23.01.65 I 	01.06.79 I 	28.01.77 220952 PR  
6 P.K. SinghaChdhury,B.Sc. 01.02.51 123.01.77 01.06.79 I 	28.01.77 22.0952 DR  

17 - I.Holim,B.Sc. 07.0157 _27.01 .77 I 	01 .06.79 .  27.01.77 220952 DR  
8 N.C.DOS,MCtriC .  31.1142 _29.05.62 01.06.79 1 	29.10.76 2209S2J PR  
9 - T.Kar,B.A. 01.1:.53 I29.01.77 01.01.80 29.01.77 23.1152 I.DR  

20 IChandiDosBdya(SC)B.Sc. 20.11.-6 I3109.78 13.12.80 30.09.78 I 	30.1152 I 	DR  
12L IJ.R.H.Diengdoh.(ST),B.Sc.LLB 28.02.50 104.10.78 13.12.80 04.10.78 I 	30.1132 1 	DR  
122 PranabKumararua,(SC)B.Sc. 05.09.53 I03.10.78 13.12.80 03.10.78 02.1252 1 	DR  

J23.I'R.LaIngurauvo, _S1)B.A. I 01.03.47 I03.10.78 13.12.80 03.10.78 021292 1 	DR  
124 AbhirarnDas,(SC),Mafric _01 £2.40 I25.07.64 10.09.81 20.02.79 04.01.93 1 	PR  
125 1 N.K.Noth,B.Sc. I 17.01.51 119.09.77 01.01.80 19.09.77 04.0193..DR  
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OFFICE OF TUE COMjSIO1ER OF CENTRAL EXCISE: SHILLONG 

C.NOJ1(34)5/ETJ/92/ -L-2 - Dated:-

To 
The Assistant Commissioner, 
Central Excise Division, 

The Deputy/Asssistant Commissioner, 
Customs Division, 

The Branch-in-Charge, 
Branch of Hqrs.Offico. 

Shittong. 

Subject:- Determination of Seniority of Group'B' Superintendents of Ceniral Excise & 
Customs Commissionerato , Shillong 

Consequent upon the implementation of the Judgemenf dated 05.09.95 of the Hon'ble 
CAT, Guwahafj in O.A.No.241/91 and the Board's approval to this effect commUnicated vide 
F.No.A.23018/3/97-dj dated 17.11.97, the Seniority of the Superintendents for the years 
1987 to 1998 have been re-fixed as per the recommendation of the Review DPC held in this 
regard. 

The integrated Seniority List of such Superintendents has accordingly been drawn. 

The dales of indicated vide Column 7 against the homes of each of these officers is 
their 'date of assumption of charge' in the grade of, Superintendent. 

Further, consequent to this revision, the officers who lose in their dates of assumption of 
charge with r9gard to their actual dale of Joining In the grade of Superintendent (I.e. 
previous date of joining), the service put in by such officers will be treated as service put in on 
adhoc basis. 

The pay in respect of the officers should be fixed under F.R. 27 at the stage It would 
have reached had they been promoted to the grade of Superintendent as per the dates of 
assumption of charge assigned heroin. They will not be entitled to any arrears of pay for the 
period preceding the actual date of promotion. 

It is requested that this integrated Seniority List of Superintendent Group 'B' may be 
circulated amongst all the concerned officers immediately. The officers may be advised to 
immediately file objections, if any, against the assignment of Seniority as well as factual 
mistakes noticed, to this office and in any case not toter than April 15, 2001. - 

ncio : As above, 	
-- 

.o ,  

(B.ITHIAR)  
ADDIBONAL 	 ISSIONER (P&V) 

CUSTOMS & CENTRAL EXCISE 

PILqL 

/. 	 / 	 SIIILLOJLQ / 	
( 	1 

J 6T 

e7ida  a  /0 



'V 

C.No.D(34)5/EJJ/92/ 	 Dated: 

Copy forwarded for Information & necessary action to:- 

Smt. Charusheela Sohoni, Joint Secrotary (Admn.), CentralBoard of Excise & Customs, 
North Block, New Delhi - 02. (Attention :- The Under Secretary, AdJI B, Central Board of 
Excise & Customs, New Delhi). Ministry's lettei F.No. A-23018/3/97-Ad.11 B dated 17.11.97 
may please be referred to. 

The Additional Commissioner (loch.)., Central Excise Hqrs. Office, Shillong. 

The P.A. to Cornmissionor (Appeals). Customs & Central Excise, Guwahati/Commissionot 
of CUstoms NER, Shillong. 

The Deputy/Assistant Commissioner, Central Excise/Customs 	i'.(/gQi'i' h 
Division. Copy meant for the concerned officer(s) is/are enclosed for delivery. 

Shri/nt'. A i1/ JJILh2v 	 Superintendent for compliance. 

All concerned Superintendents on deputation. 

The ACAO (Acctts.)/Con(dt. Branch of Central Excise Hqrs. Office, Shillong. 

0. The General Secretary, Group 'B' Superintendents' Association, Customs & Central 
Excise, Shillong. 

9. Guard File. 

0' 

'1 G' 
(8.THAMAR) 

ADDITIONAL COMMISS1ONER (P&V) 
CUSTOMS & CENTRAL EXCISE 

$HILLONGI 



U1TEGPSATED SE4!OPJTY LIST CF SUPERINTENDENT AS PER CAT'S JUDGEMENT DATED 
05•o 2. INOA NO 241/ 1 . .4 4 	 ______ 

Sjme 2 Educaiioncl Qualification Date of Date of  Dce of Dote 
rth Apptf. in 	confrmotjon joirngas /Deemed 

whether. 
D/PR 

Remarks 

S/Shri 
service 	service  I assumption Inspector 

of charge. 

1 	01 
01. 

02 
_SachindraKr.PauLMatric 

________ 

01.11A1 Ioi.i_1.61 1 
05 

29.01.76 
1_06 

02.08.72 _ 
- 	O7Jo8 

1_ J 	09 
'r02. _ChirobimalDas,Mafric  

- 	 O.1O.37 _ 1_02.01.57 	1 29.01.76 1Q2.08.72 
24.04, 
2404.i 

PR 
- 

Exoired 
Taresh Ch. Debnafh. Mat tic 28.07.35 29.01.56 	j _29.01.76 - 	 04.08.72 24.b4.i 

P Retired 
104. N. Bhaffacharjee, B.A. 01.07.42 07.10.63 	j 29.01.76 01 .08.72 

PR Retired 
05. M.K. Chakraborty. l.A.. I 	01.03.40 123.11.6 29.01.76 

- 

f08 
~24.04.87- 

I 
PR Promoted as AC 

Probir Kr. Bat,Matric 0_.05.35 _19.07.55 	I 29.01.76 02.08.72 
. -  

24.04.97 
PR PrOmoted csAC 

 
7 .Dh!rendra 

_
Kr. BhottaccneE.. 1jOC ! 	0 .02.36 07.09.61 29.01.76 02.03.72 24.04.87 	I 

PR 
PR 

Retired 

'oc. _
P.Sharma,Mciric I 	01.08.39 1 	2.0.63 

-  

29.01.76 02.09.72 j 
i 	Retired 	- 

G.C.Chatterjee,Ma!ric 113913Q0Q63 
_ 0704 761 02.08.72 __04.87 PR __ 

Retired 
 M.L.Dey,Mafric 01.10.42 _ 20 . 07.641L07.76 _03.08.72 _24.04.87 	I PR 	I 

Refired 
Promoted as AC 
Promotedas AC 

13 .  Lchf Kr Hazan,o Mono I 	0 0335 1 3C1 cO 020272 040872 	1 20467 PR I Petired __ 

f  
 

N.Kar ,  B.Com . 
Ms. Anuoama Devi, B.A. 

01.01.51 22.07.7O 2 77 290975 24.04.87 1  DR Promoted as AC 

8.NK3haflachceeBsc I.31ls]I2oQs7r 
I 	15.09.35 . 01.10.55 	I 07.06J7 	.1 08.09.75 24.04.871 PR - 	 Retired. 

 D.M.BCflerjeeBA 16.08.41 01.10.63 	1 . 	 01.11.77 
I.. 	26.09.75 24.04.87 	1 DR Promoted as AC 

 Swarj Kr. Ro . Mat nc 01.10.75 - 24.04.871 PR 	_ PromotedasAc 

LR.K.chakrabo'BA 20.10.51 29.01.701 01.12.77 	1 
I 24.04.87 	i pp __ Retired 

22 I J.K. Pout ,  B.Sc. 30.01.50 	I 15.10.75 01.12.77 
239.75 	I 24.04.87 DR 	LProotedasc_ 

Pi3.D.p. Das. B.Sc. 15.10.75 24.04.87 DR 	I 
_ 

Promoted as AC 
LJM.K. Chonda, B.A. I 	01.05.50 28.10.70 j 01.02.78 	1 

24.04.87 DR 	I Promoted as AC 
25.G.Dff B.A. I 	04.09.50 	1 28.10.70 	1 01 	I .02.78 

13.09.75 24.04.87 	
__ 

DR 	I Promoted as AC 

31.01.50 	I 25.09.75 01 .02.76 
18.09.75 

1 24.04.87 
24.04.87 	1 DR Promoted as AC 

H 27. R.C. Suklabaidya. (SC), Matric I 	01.10.40 	1 204. 61  28 .O5 79IojJ76 
... 25.09.75 DR Prorncfed as AC I 

Kr. Baia,(SC), B.A. 01.04.49 	.1 202.74 28.05.79 	I 
24.04.87 PR Expired 

26.07.76 	1 24.04.87 PR -  Promoted as AC I 



07 
204.87 
204.37 
22.04.38 
22.04.88 
22.04.88 
22.04.88 

22.04.83 
22.04.88 
22.04.88 
22.04.88 
2204.88 
22.04.88 
22.04.88 
22.04.58 
22.04.85 
22.04.88 
2204.88 
22.04.83 
22.04.88 
22.04.33 

09 
Promoted as AC 

13masAC  
asAC 

 
I Promoted as AC 

jfromotedasAC 
PromotedasAC 

T_PromotedasAC 
TPromotedasAC 

Expired 
- PromotedasAC 

Retired 
Retired 
Retired 
etired 

Prcmcted as AC 

Promcf.edas AC 
Promc ted cs AC 

I.. 

DR 
LPR 

PR 
PR 
PR 
PR 
PR 
DR 
DR 
DR 
DR 

DR 
PR 

	

LO4.83 	DR . 

	

22.04.88 	DR 	 rrd 
22.04.88 	I 
22.04.88 

PR 
DR 

29.08.89 	i PR 
29.08.89 	i DR 
29.08.89 	I DR 	. 	I 

08.8IDR. 

29.08.89. OR: 	. 
29.0.3.89 DR 
29.08.89 DR 
29.08.89 1_ 
29.08.89! 

DR 
DR 

29.08.891 PR. 
I''rl 

Retired 

Retired 

avired 

- 

03 	04 
01.04.46 20.01 65 
09.03.46 24.03.72 
01.01.50 01.10.75 

I 	08.03.53 1 	 01.10.75 
I 	01.09.51 23.09.75 

01.03.49 
25.12.53 

30.07.66 
23.09.751 

11.09.51 20.09.75 
01.04.39 30.03.72 

U01.09.45 25.01.65 
06.04.40 24.11.60 J 
01.05.34 1 •1 1  -04.61 
04.11.41 01.07.61 	1 
18.05.40 I 	25.10.601 
23.12.51 22.07.76 
01.11.55 02.03.76 

j03.12.52 I 	24.07.76 . 
05.08.53 I 	20.03.72: 
14.07.53 	1 02.03.76 

3 	01.05.46 	1 30.03.72 
11 02.02.53 	1 20.01.77 
I 	27.06.54 17.09.77 

28.02.50 02.03.76 
I 	22.11.39 16.01.65 

01.5 jo7T 
01.10.38 	I 30.04.57 T 

L 10.08.51 	•I . 26.07.76! 
107.05.56 	I 27.07.76 

31.07.53 	1 23.07.76 	T 
12.01.551 26.07.76 	I 

L22. 11 .53 07.06.74 	'1 
i 01 . 01 . 4 L 12.08.71 
L01.o . 1 02.08.76 
_07.06.54 23.07.76 

28 .08.521 24.07.76 
15.05.51 04.01.71 
21.01.54 	I 29.07.76 

06 
•28. 10.76 
26.07.76 
01.10.75 
01.10.75 
23.09.75 
27.09.75 
23.09.75 
20.09.75 
13.09.75 
20.10.75 
29 .09. 75 
19.09.75 
25.09.75 
24.07.75 
22.07.76 
02.08. 76 
24.07.76. 
28.07.76 
02.08.76 
29.07.76 
28.01.77 
17.09.77 
02.08.76 
23.11.78 
03.10.75. 
24.12.73 
26.07.76 
27.07.76 I 
23.07.76 
26.07.76 
26.07.76 
30.07.76I 
02.08.76 
23.07.76 T 
24.07.76 
17.11.76 
29.07.76 

	

01 	 02 

	

9. 	M.C. Hazarika. (SC) Matric 

	

0. 	H. Suk)abaid\'a. (SC) B.A. 
I 31• 	Dimbeswar Sarah, B.Sc. 

I 34. I A.K. Pandif. P.U. 

b4- 37. D.K. Deb Choudhuty, B.Corn. 
LJ 	An an Kcnh Ro . P.U. 
1 39. 	Smf.. P.R. Ghcsh, 8.A. 

tt • 40. Subodh Cn. Dea Ncrft Matric 

	

4). 	Kshj fish Ch. Das ,  B.A. 
2. S cmii Ch. Adhika, S.Com . 

L.S. Vcnchhcwna  
Biswcjjt Sarkc, B.Sc. 

 

	

I 46. 	S.P. Chckrcborj-y, B.A. 

	

47 	P.S. Purkcycsiha No. 1. B.Sc. 
ASanfa3crch.15fl,B5c 

49. 	Scn Kr. Dcs. (SL). B.A. 
Subodh Dhc' 	 B- Cc m.  

f51._-Ccnerence Ngcrni (ST) . 8.A. 
52j Gopa) Ch. Scrkar. (S.C) I.A. 

L 
 

53. 1 Rama K ante Des; 
4.- 54. i R.K. Laskar, (Sc), Metric 

!ndrcjif 
A. Hore, B.Com . 

.53 	A. Das U ta, B.Sc. 
I 59. I  B.B.Adhikarj. B.Corn. 

GOpefldraCnpcu) 
ID.. 1 
R.K. Goswamj, 8.Com . 

633idyut Rn. Deb, 8.Sc_ 
4. N. 8hatfachcpe Matric 

Lj±r.. Shar.rna. 3..c. 

05 
28.05.79 
0 1.08.79 
01.02.78 
01.03,78 
01 .03.78 
01.02.78 
0 1.03.78 
0.1.03.78 
01 .02.78 
28.02.78 
01.03.73 
01.03.78 
01.05.78 
0 1.12.78 
01.04.73 
01.04.78 
01.06.78 
01.07.78 
0L08.78 
28.05. 79 
28 .05. 79 
13.12.80I 

2.80T 

	

24.11.80 	I 
13. 12.8O 
24.12.75 
01.09.78 
01.10.73 
01.10.78J 
01.12.78 
205.79 
28.0..79 

	

20.05. 79 	L 

20.05.79 
28.05.79 



0 
L.i !: 	 02 

661emen 

03 _ 04 1 	05 06 07 	•- 
08  09 

__Gooi.B.Sc. - 01.01.55 I 	24.07.76 
1 

28.05.79 24.07.76 29.08.89 DR '  _____________________________________ . 62 	A.B.Dutta,B.Sc. _ 01.07.55 21.07.76. 28.05.79 21.07.76 
-.....__.____...______ 

29.08.89-1 DR 
--- 

PY 8. R.K.Bhottocharjee,P.U. 01.04.44 19.01.65 28.05.79 29.10.76 29.08.89 	1 _PR  69 SK Bose B . A. 040854 __ I 300776 280579 300776 29.08. DR  70 D .K.Nath B . A. 110752 1 	020876 280579 020876 2908 DR ...i 71 S. Paul BSc _  290776 1 	280579 2907 
7Z S__Banik_Matric 010241 1 	011161 280579 191176 j 2908 E Retired _ iMs_MSwer_(Si)1_A 31_03_39 04_08_62 23_11 _80 1 	22.11_78 J. 	2908__391 PR f_Retired 

[_74. I M.Marbaniong,(Si).B.Corn. i,. _ 24.0254 30.09.78 13.12.80 I 	30.09.78 29.08.89 OR  75 I Agriu Ram Das (SC) Matnc 011043 2501 65 13 1280 12.1278 290889 PR  POIOkDOS.(SC).B.A. 20.02.53 17.11.75 13.12.80 	- I 	22.09.78 29.08.89 
. - 

DR   ChondiDosBaidyo(SC)&Sc. _20.11.46 30.09.78 1 	13.12.80 30.09.78 29.08.89 DR 178. 1 K.C.Mohan.B.A. . _20.09.53 31.07.76 1 	23.05.79 1 	31.07.76: 09.08.90 
. 	. 

DR . 	.i 79. _C.M.Chakraborfy,B.Sc. _26.12.51 26.07.76 7 	28.05.79 26.07.76 09.08.90 DR 	- 80. ;T.S.Sarkar,B.Sc. _02C.5 27.07.76 ......................... 28.05.79 27.07.76 09.08.90 	_ DR R] '-cp,k,, 	nA . ....... 	 ..u,.io 	 13.07.76 	1 	09.08.90 	_DR. 
L82._N.K.Chakrabofty,B.Corn. 	__01.03.44 	01.03.62 	I 	28.05.79 	02.03.76 	f 	09.08.90 	DR 
L83•_S.Bhowmick,B.A. 	___' 	_2.01.54 	26.07.76 	28.05.79 	26.07.76 	. 	09.08.90 	DR. 

" LB4. 	_J.R.H.Diengdoh,(Si).B3c.LLB 2. -128.02.50 _JO4.IO.78_t 	13.12.80 1 	04.10.78 :T_0908.9O 	DR.]  
85. 	_PranobKumarBarua,(SC)B.Sc.105.09.53 	03.10.78 	13.12.80 	1 	03.10.78 	-09.08.90 	.DR- 86 A.V.Duha, (ST).BA;' 01.03.51 	13.09.75 	31.10.77 	13.09.75 	20.06.91 . 	DR!r 

_ParimalCftKar,Mat nc 	_- 	_04.06.45 	25.01.65 	26.05.79 	02.05.76 	20 .0PRIExired _Md.KhurshedAhmed,B.A. 	 01.03.52 	30.07.76 	28.06.79.33.07.76 . 	20.06.91 	DR, 	L H89. 	P.K. Das, No2 B.Sc 	 01 .03.48 	06.02.74 	23.05.79 	30.07.76 	20-06.91 92JPronabBhaftacharjee,B.Sc. - 	14.02.52 	1 	29.07.76 	-28.05.79 	1 29.07.76 	20.06.91 	_DR 	Eined' 9LH P._Sharma,B.Sc. - . 	I 	01.09.56j 	29.07.76 	28.05.79 	I 	29.07.76 	I .20.06.91 	_DR.j;__•- 
.U:C.Das:MA __ - 	 19.12.53 	11 	29.07.76 	.28.05.79-- 	29.07.76 	20.06.91 	DR.. !c 

Z.imanUflar,b.Sc.: . 	 27.10.53 	'31.07.76 	- 	28.05.79.T31.07.76 .  '.200691 	. 	DR.. -  _. I 	94. 	B._Paul.B.Com. -'- -T 	23.01.53 	-28.07.75 	28.05.79-02.08.76 	. 	20.06.91 	.DR.. 	.' 
B. 	ag, B.A, 	 25.10.52 	26.07.76 	28.05.79 	I26.07.76 	20.06.91 	DR: 96. 	G.K. Shcrma Boral. HSLC 	-. 	09.01 .48'.15.02.72 	28.05.79--T 	29.10.76's_20.06.91 	PR-,3' 	- 

L2LJRnurouvo.SI)BA_ " i.. 	-01.03.57 	03.10.78 	13.12.80 	1 	03.10.78J 	20.06.91 	DR'' 
.j.RamprasadDos, (SC)Matric 	I 	.01.10.41 . 	21.01.65 	13.12.80 	1, 	22.11.7820.06.91 	PR.L  

Das,(SC),Matnic- 1 	01.02.40 	25.07.64 	:10.09.81- 	20.02.79' 	20.06.91,,I.PR', 
Sun il 	 _I 	10.01 .39 	12.04.61 	-•_28.05.79 	1 	30.10.76 	j20.06.92 	PR red EiPhj.D.Biswas,Matric 	_ - 01.03.39 	13.02.62 	28.05.79 	30.10.76 	20.06.92__PR 	..Retired L!22.IF'.0_ Dos_Matnc--- 	__31_12.42 	290562 	010679 	291076 	200692 	_PRi 	_______ - 

I: 



0708 
JLQ 9-2 
17.09,92  

PR 
PR 

17.09.92 DR 
17.09.92 DR 
17-09 92--F DR 
17.09 . 9 1 _DR 
17.09.92 DR 

17.09.92 	1 DR 
1 7.09.92 DR 
1 7.09.92 DR 
17.09.92 DR 
1 7.09.92 DR 
17.09.92 PR 
17.09.92 DR 
17.09.92 PR 
17.09.92 	1 DR 
12.03.93 DR 

DR 
12.03.93 DR 
12.03.93 DR 

09i 
Retired 
Retired 

104. 

02 
oyKshnaDeb. - LLA. 

M.SuoraSingh.Mat nc 

r-' 
01.02.9 

[ 105. D.K.Majumdar.B.Sc. 
. 	 01

E01

07.35 
01.51 

LJ26. . A.K. Dutt a, B.Sc. 02.53 
107. I N.L. Roy, B.A. 01.09.45 ri.P.K. Sin ha Choudhury. B.Sc. 01.02.51 
09. I. A. Halirn, B.Sc. 07.0357 

I 	110. T. Kar, B.A. 01.11.53 F 	ill. I N.K. Nath, B.Sc. 
L112. _I M.K. Bose,B.SC. 

17.01.51 
I17.10.51 1 	113. A.K. Choudhury, B.A. 
_ 

01.0653 

01-12.52 -1 16,  D--nqshi Ram Boro (SI). Mcfr:c j0.0244 
 Swacn Kr. Roy. (SC), B.A. 1 	16.03.51  

_
i Cebendra Ch..Dcs, SC 

, B.A. 01.07.45 
 N.C. Patio, SC, B.$c. 	. 01.01.54  Md: Jbynul Abedin. B.Sc. -. -28.01.53  8hdttccharje e.  01.03,56  A. Chaherjee, B.Sc. 0,.04.56 

 P. 	 kccr, B Sc 24 Q4  51 
E24.fB.K.Banerjee,BSc ;26O 

- 04 
14.02.62 
26.06.67 
27.01.77 

I 27.01.77 
20.01.65 
20.01.77 

I 27.01.77 
29.01.77 

1 19.09.77 
i 19.07.77 

19.09.77 
- 04.10.78 

30.10.78 
25.01.65 

I 	10:11.30 
25.01.65 

i16.03.79 
J 02.01.79 

25.09.78 
04.10.78 
12.10.78 

I 30.097,9 

Eos 
L_01.09.79 	I 13.11.76 

01 .10.80 
. 	 I 26.10.76 

L 28:05.79 27.01.77 
28.05.79 27.01.77 
01.06.79 28.01.77 
01.06.79 28.01.77 

_01.06.79 	__ 27.01.77 
_01.01.80 	I 29.01.77- 

01.01.80 	_ 19.09.77 
24.11.80 	1 19.07.77 
13.1 2.80 19.09.77 
13.12.80 	_ 04.10.78 
13.12.80 	1 30.10.78 
13.12.80 	_ 25.11.78 

101.10.81 	_ 10.11.80 
01 .08.821 29.11.78 

- 13.03.86 	__ 30.06.3 1 
.02.04.81 02.01.79 

13.1 2.80 I 25.09.78 
13J2.80 04.10.73 
13.12.80 12.10.75 
13.12.8c 	 I 

- - 

Bii 103. 

B .A.t.1r1orregu,rsr;, B 	 I 01.( fT6. I S. Shdrrno - 
. Ja adish Ch. DOs, No.1 B.A. j 23.( 
I Dhirendra Nath Bora. ST 

, B.Sc. y 	. 	 01.( 
129; Biren Ch. Pafir, SI, BA, 	 01.1 Li 30. 1 K.C; Sakar; Mofric 	 05 131. __ 	 (SIJ,B.Sc. 	,n 	 (i C 

)9.43 _04.10.78 ~18 

 
I 

04.10.78 12.03.93 
- 

DR  

)3.52 _25.11.78 25.11.78 1 _07.06.93. . DR.  )6.52 _21.07.74 13.12.80 	_ 20.11.78 07.06.93 PR  
)5.48 _04.10.78 13:12.80 	_ 04.10.73 07.06.93 DR j 2.53 _21.01.76 3.12.80 	__ 03.10.78 07.06.93 PR  

. 

I 25;01.65 _13.12.80 	_ 27.11.78 	I 07.06.931 _PR 
rc, 7 

- 

13.11.78 
' 

01.04.31 
08.03,79T 01.04.81 
23.01.65 01.10.81 
03.10.78 
12.06.74 

02.04.81 
13.12.80 

23.01.65 02.04.81 
28.02.73 
002.62 

30.03.81 
01.10.81 

 
 K.K. Taneja, M.Sc. 09.01.55 134: R.C. Das, Mafrjc 

01.074 JLPathPegu;sT.B.A.. i. 	 01.05.51 136- PrcnoyKanti Deb, B.Com . 26.01.54 1 37._K.C.Go, BA. 01.03.45 138, I R.C. Dey. Matric 
139. Jatindra Nath Banjo,- Matric 

01.09.43 
I 	01.02.36 

13.11.78 
U/.Uó.?3 	1 
07.06.93 

DR 

DR 

1 	08.03.79 07.06.93 CR 
1 	29.11.78 07.06.93 PR 

03.10.78 	1 07.06.93 DR 
1 	24.11 .78 07.06.93 	I PR 

	

30.11.78 	1 

	

28.03.79 	1 
22.11.78 

	

07.06.93 	I 

	

07.06.93 	1 

	

07.06.93 	I 

PR 
PR 
PR j Rei iced 
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I 	 GOVZRN' OF INDIA 

OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE 
M.O.ROAD, SRILLONG - 193 001 

C.NO. li(34)51ET.11921 	 _4:3 
TO 

• A " 	x A.. 

.000,  

Dat eth- 

The Assistant Commissioner, 
Central Excise Division, 

The Deputy/Ass.sistant Corn missioner, 
customs Division, 

The Branch-in-Charge, 
--------- -- ---- ---- Branch of Hqrs.Office. 

Shllloñg. 

The Superintendent, • 	
Shillong Law Cell, 

- 	 Office of the Commissioner.  of Central Excise, 
/ 

0 	
Calcutta - II, 
M.S. Building 

'
511  Floor, 

5/ 11/, Strand Road, 
Kolkata - 700 001. 

Subject:- Seniority List of Group 'B' Superintendent as on .01.05.2001 of Central 
Excise & Customs Coinmissionerate , Shillong - Circulatioh thereof. 

Consequent to the Judgement dated 0509 95pronouncedby the Hon ble cAT, 
Guwahati in O.A.No.241191 and the Board's àpprbval'fo , . impie,nntation 
communicated vide F.No.A.'3018/3/9 7-Ad llB.dated 17. 11.97, an integrated Seniority 
List of Superintendent was circulated to all concerned vide tins office C No 
lI(34)51ET.11.02130835-66 dated 22.3.2001. Representations/objections., if any, had 
been invited against the integrated Seniority List. Some representations have been 
received and have ben examined carefully. These representations are givèti below in 
brief alongwith reasons, if any, for grounds of disposal. . 

J) 	Some of the representations, have contended that thir dates of joining as 
Inspectors should be the basis for fixing their Seniority.The principle laid 
down in DOP&Ts O.M. dated .7.2.86 have been followed.. TherefOre, the 

• 

	

	 representations for fixing seniority with reference  totlie date of joining is 
incorrect and hence not tenable.  

(11) 	Representations have been received from officers,  who have bene fitted  by 
way of date of protnot ion in the integrated seniority list, that they should be 
appropriately placed in the All India Seniority List with retrospective benefit 
of promotion to Group "A' post in the year 1997-98 as enjoyed by their 
batch-mates. This issue will be taken up with the Ministry for extending all 
conse ueñtial benefits,  as permissible. 

71V611C. 	 • 0 •, 	 H 
V 

"8 



(ill) 	
So,,,e represenfa(io,, have conte;d that (here were no vác,cjes when pro/p,o(io were Yfve; to the grade of 	

during the relcva,, period a,,d 	
sud, officers s/sQuid ,iot be qiveii Selsiority irs the ina,sner 

adopted I,, the lritegr,,(p Seiiori(y List. This conte,,t 
proio tion Were give,, against vocalic/es 	

jo, is not Correct as 
 

(/V) So/ne representat IO5 
have mentioned that thieve have bee,, in/s takes 

in 5/l0wing' their d(g of l,irr/, and actual Sfal`115 under Col.3 and Cot. 80ff/ic 
i:tt'gra(e sesiorjty list. 7hese FsI/stakes have been tae care of and - 	secessa,-y correct iori 	 k,,  
ha 	 have bee,, "lade in the Serilo-ity List. These mn/s takes 

ve crept I,, due to the fact that earlier Seniority Lists Pub/is/led since their 
0
PPOInt?netS carried these "i/stakes and the concerned officrs "ave not 

represented for necessa,1, correc(/o,,5 

(V) 	Represe ,
,ta,io,is have also been received from the Superintendents Promoted/appointed as or; 01

.04.95, regarding their placements in f/se integrated 5eifo,-fty List. The revised senio 
	list of i'lspectors (now Superi!ste,,den() wl,ich, Was circu 	
rity 

lated to a/I concerned vide office C.No. 11(34) 1 /ET. 1/96
/28968.290, 0(A) dated 13.07.98 had been recas ted in feruss of Hon 'b/e 

CAT Guwa/,ati's order dated 03.09.95 and represe,,(a Uons, 
if any, /,ad bee,; Invited Iron, all concerned against the revIsed seniority of iflspec(ors (now Superi ,

ite,,d,,() All representations receied against the 
revised senifority list dated 13.07.98 of Iflspectors (now Supër/(,tC,,d,,(5)/,0 
bee,, Conisidered /'idividiially merit it, (lie pa and disposed Of by the 
Cadre Control//rig Aur/io,-jt The review DPC, for promotion to (lie grade of Superi,

ltende,,ts Wa comidlicted strictly as per the revised seniority list of 1 spec(ors (now Superi,
)(ende,,(5) l-leice t/sefr would be ,io grou,,d for 

place,n,, in tile in tegra ted seniority list on any other criteria other than the 
revised selsiorfty list of inspectors (flow Superfnte,,de nts) 

In view of the above, all the represe,,(atjo,,5 received against (lie inte 
Seniority List are hereby disposed of. 	 grated  

A copy of f/se Fi,sal Seniority List of Superj ,,
te,,de,,ts is enclosed for circu/afjo to all tile 	

officers.  

End0;- 4a4qve 

(Z.TCtAING) 
CO/4M/SSIONER 

Copy forwarded for infor,natjo,, & niececsa,-} action to 

I. 	
Snit, Chsarush,ee/a Sohioi, Joint Secretart (Admn.) Ceifr/ Boa 
Cus tonis, Nor/, Block; New Del/if - 	

rd of Excise & 
02 Th l 7-  //g7/ 30835-66 dated 22.03.200 1 ';say plea. 
	eettEr C.No. 11(34)5/E

se be referred to 
2. 	The Chief Co ,np, jssjo,,er (EZ), Cus tows & Central Kolkata 	7000oj 	 Excise, 1511, S(ra,,d Road, 

Narcotics Co,ti-o/ 
Bureau, Easter,, Zoriaf Unit, 4/2, 

Karaya Road, Kolka(a-700017 Copy l;;earit for (lie concerned offlcr is enclosed for de'/jver,, 

•1 



-h. 

-4 .  

7 

The Additional Director, Dircc(,, 1 ' of I VC?;IIL! Iilte/f/gc,cc, ca/c utta Zonl 
Ho C/if Mi;;!; Sara,,/, 2' Floor. Ko/Aata. 700 071. Copy meant for the 

concerned officer is emiclosed for deliver,, 

The Add itiona/ Assistant Director, Directorate of O,& M. Services, Cus rains & 
Central Excise, 40518 Deep 51k/ia Building, Rajendra Place, New Delhi 
110008. Copy "leant for the concerned officer is enclosed for delivery. 

The Deputy Director, (AS), Directorate of PrevefiriveOperations Zónal Unit, 
44, Park Strt, 2 Floor, Kolkafa - 16.. Copy meant for the 

Co is enclosed for delivery, 	 licerhed officer  

The Deputy. Conh;pijssi 
Mumba, 99 o,;r (Airport), Sa/;ar International Airpàni, Saliar, 

Copy "seant for the concerned officer is enclosed for delivery.  

The Deputy Director, NACEN (ER), P-27, CIT ScI,e,ne VIIIM) iidI;an,gar 
f?oad, Kolkata 700 067. Copy mizean 
del/very 	 t for the cOFicer,,ed offfrer is enclosed for 

The Deputy Director of Iispecrjo; (Adninj, Directorate General 
of lnject joe, Custo,;s & Central Excise, 'D' Block, I. P. Bilawan, I. P. Estate, New Del/li - 

2.C'opy meant for the concerned officer is enclosed 
for delivery. 

The Zona/ Director, Narcotics Control Bureau, Vara,,asi Zoaa/ Uiit, S. - 18138, Taksaf Lalit Be/ian-f Sen Marg, Pate! Nagar, Varànqsj - 221022. Copy 
mnleant for the Concerned officer is enclosed for delivery.  

	

Ii. 	
The Deputy Director, Directorate GenerOl of lnspec1on, Customs & tent ral Excise, 'D' Shape Building, I. P. Estate, New Delhi - 2; Capy mneaht for the 

COFCerfled officer is enclosed for delivery. 

	

- 12, 	The Deputy Develoon-jent C'omninissjo,,er Noida 
Exp6rt Pro Noida - 201305, Copy lileant for (li 	

cessing Zone, 
delivery, 	 e concerned officer is enclOsed for 

The Assistant Registrar, Custo,p,s, Excise & Gold Control Appe/cne Tribunal. 
E. R. Bend,, Bamboo Villa, I 69-Aj,c Bose Road, Kollcata - 700014. 

copy meant for the concerned o(uicer is enclose1 for delivery.  

The COMInissioner. Cus tows NER, Shillong. 

The Additional Con;p;iss loner (Tech;.), Central Excise, 51W/long. 

The Dy./Astt Comn;issio,n- of Central Excise: /Custo,p, 	Divn. 
Copy I?lean( for the concerned officer(s) is/are enclosed for delivery. 

The cAO/PAO of Hqrs. Office, Shil/ong. 

----------------------

, 	 for 

Accounts / & Il/FT I & Il/Confdl Br./CI1J-d,J,r,.VIG Br. of Hqrs. Office, Shillong. 

The General Secretary, Group 'B'Executjve Office rs'Asjocjatjo,, customs & 
Central Excise, S/i//long. 

GuardFjje. 

(B..TH MAR) 
ADDITIONAL COMMIS IONER( P8 V) 

CENTRAL EXCISE & CUSTOMS 
SHIL LONG. 
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SENIORITY LIST OF SUPERINTENDENT GROUP B AS ON 01.05.2001. 

 *, o-:-Wa—me ~i Educational Qualificahon 	"1 Date of 	Date of 	'fDateot .- 	 [DoteoI Date fihether Remarks -- I 	- 

Pwth 	-r Apptf in 
,. 	

confirmahon 	jouung OS /Deemed DR/PR -' - 

1 - 	
' Govt 	in Govt - 	Inspector 

, service 	service 	( 
, date of 
1 assumphon 

as 	 - - 

lnspedc 	' 

1 S/Shn 

- 

:- 

- 

I 	 - 	 I  

- roFchorge J_ 
ii- 

- 

02  __  - 	 (Q3 04 	 05 	06- 07 08, 

C BiswojjSrBSc- -- 	 C'11 55 02.0876 - 	01.04.78. 	0Z08 76 220488 1 	DR - 

02.___ SubirKi. Chckicborf,8.A. .'.: L 	03.12.52 7.76 _24.07.76 	Y0L0~.7 	- Z4O 	_ _ 22.04.86 'DR 4 
03__ SPChakrcbort __ BA__ _______ C50850 200372 	010778 	2E.0776 __220485 i 	DR 	 -- 

PSPurLayr1ho( B.Sc 40753 	OZ0876 	01 0'02.C876 	220488 bR 

OS Subodh Dhcr 	SCorn 2706 54 	1709 77 	13 128 	17.09  77 I 	220488 	DR - 	 - - 

CP9ma_ta DOS [50)-BA oioi5 ° 1oi_FzJ3 1280 	03 1078 220488 ID ____ 

07 RonilKrDuo BSc 	. iOOS5i 2...0776 	01 0°78 	2076 290889 DR t_ 

CE. indrapi Gunc BSc 07055 2077 	011078 	11 	2 70-77 298 pR - 

A. Hore_BCcrl TTo C 
 2307 71 	01 108 	23.0776 20  08 89 DR 
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The Commissioner 
Central. Excise 
S H I.L L 0 N G 

(Through Proper Channel) 

Sir,. 

Subject i - Representation of OBJECTIONS - In the 
Seniority List of Group'B' Superintendents 
of Central Excise and Customs. 
Comrnisslonerate, S H I L L 0 N G., 

With due respects I am to represent my OBJECTIONS, for. 
your kind perusal and timely necessary actions; regarding the 
above subject - Integrated Seniority list of Superintendents as 
per C A T 'S Judgement, dated 05.09.1995 in 0.A NO.. 241/91,, 
circulated vide your office endorsement C.N0. II(34)5/ET.1/92/ 
30835-66 dated 22.3.2001, received at this end only on 3.4.2001. 

I also pray for necessary restorati.on,réstitutjon and 
recompensation that might have accrued of the facilities I have 
been deprived of, when amended. 

That sir, as I peruse the cited seniority hat of group 
'B' superintendents, I have observed many irregularities against 
me and object to them' as stated 'below z - 

01. On 28.6.1991, I have been promoted to superintendent 
vide Customs & Central Excise,' Shihlong. Establish-
ment Order NO. 144/91, dated Shihlong, the 28th. 
June, 1991, alongwith the following officers. The 
order of seniority is also àlearly mentioned In the 
2 para of the ordor. I reproduce the same - 'The 
seniority of the above officers in the grade wITI be 
inthe order shown above'. The order is as follows: 

	

Sl. No. 	 Name  

Shri Aloysius Vanlalduha 
Shri Chiranjib Madhab Chakraborty 	. 
Shri Tapas SwarupSarkar 
Shri Himangshu Ranjari Saha 
Shri Narayan 'Kumax'Chakraborty 
Shr.j Parima]. Chandrá'Kar - 
Shri Subinaoy Bhowm.ik 	, 

A copy of the order in Annexure 'A' is enclosed 
for your ready reference. ' 

But, 	the present cited seniority list shows 'the 
following officers, who are junipr to meas my 
seniors, namely, '  

1. C.M. Chakraborty, in , 	in sl.No,. 79 
2. T.S.Sarkar in " 80 
3. H.R.Saha 	. ' 	' 	In " 81 
4. N.K.Chakraborty in , 	'82 
5 • S .'I3howrnik ' 	in " 	' 	.83 

and 
- 	 6. J.R.}f.Lyngdoh (ST) 	in 

Pranab Kumar Barua (ST) in 

A.V.Duha (sT) 	 I in 

- more 

84 
85 

it 	 66 
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02. 	I am also thunderstruck to observe the following 
officers emerging as my seniors.: - 

Shri. J.R.H. Lyngdoh (sT) 
Shri Pranab Kumar Barua (sT) 

The above officers are much junior as per the List 
of - 'Seniority of superintendent as on 01.04.1995. 
Their seniority Sl.No. are 121 and 123 respectively; 
whereas, my seniority S1.N0. is 92. 

A copy of the same in Annexure 'B' is enclosed for 
your kind reference. 

As per Seniority list of superintendent, as on 
01.04.1995, in Annexure 'B' as enclosed above :• 

I. (A.V.uha (ST) ), am shwort in SL.N0. 92, 
senior to the following officers 

1. Mastorwe]. Marbaniang (ST) in Sl.No. 103 
2. Apalak L)Qs 	 in 	" . 1. 

104 
3. J.r.n. Diengdoh.(s'r) 	in 	" 	121 

But the present cited seniority list shows the 
following officers, who are junior to me as my seniors : 

1. M.Marbaniang (ST) 	in S1.N0. 74 
2. Apalak Das 	 in 	" 	76 
3. J.R.H.Diengdoh (sT) 	in 	" 	84 

and I,(A.V,Duha (ST)) 	 in 	" 	86 

	

04. 	I was promoted on 20.6.1991., another irregularity 
is also come to the notice thà the following officers 
are shown promoted alongwith me on20..6.1991, 

Md. J(hurshid Ahmod 	in Sl.No. 00 
P.K. Das 	 in 	" 	09 

- 3. 	Pranab Bhattacharjee 	iin 	" 	90 - 
4. 	P.Sharma 	 in 	" 	91 
5. 	U.C.Das 	 jin 	" 	.92 
6. 	I3imanDhar 	 'in 	" 	93 
7. 	B.Paul 	 in 	" 	94 
8. 	P.B.Nag 	 in 	" 	95 
9. . G.K.Sharma 	 in 	" 	96 
10. R.Lalngurauva . 	 in 	" 	.97 
11. Rarnprasad Das 	 in 	" 	98 
12, Abhirarn Das 	 in 	" 	99 

The above mentioned officers were promoted at 
later date than our batch. 

	

05. 	As per - the ' All India list Of superintendent 
of Central Excise, Group '0' recruited/promoted to 
the grade upto 31.12.1991 (corrected upto 1.2.1996)' 
- a copy in Annexure 'C' enclosed for your kind ready 
reference; 

Shri. Kiran Chandra Mohan 	is shown in Sl.N0. 1590, 
and I, (Aloysius Vanlalduha) is in next 	S1.N0. 1591., 

But the present cIted seniority list shows irregul-
arity of 7 (seven) officers between us, namely; 

1. C.M.Chakraborty 	in S1.N0. 79 
2, T.S.Sarkar 	 in 	" 	80 
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05. 	(continued) 

3. H.R.Saha 	 in S1.NO. 81 
4. N.K.Chakraborty 	 in 	" 	82 
5. S.Bhowrnik 	 in 	" 	83 6 0  J.R.H.Diengdoh (ST) 	in 	" 	84 
7. Pranab Kumar Barua (Sc) 	in 	" 	85 

I am to state herein that the above officers 
in Sl.NOs. 1, 2,.3. and 4 are promoted alongw.jth me 
as my juniors: Reference of Annexure 'A' as enclosed 
maybe made; (Establishment Order NO.144791, dated, 
Shillong, the 28th.June,1991) 

	

06. 	On 23.09.1975, I joined the department; 

But there is high irregularity that my junior 
officers of the 1976 and 1977 batches superseded 
in promotion, ndmely; 

1976 

Ranjit Kumar Baydya (Sc) 	in Sl.No. 28 
M.C.!Iazarjka (sc) 	 in 	It 	29 
Sukia Baidya (Sc) 	 in 	It 	 30 
L.S.vanchhawng (ST) 	 in 	of 	43 
Asanta Borah (ST) 	j 	in 	It 	 48 

1977 

1. Sujan Kumar Das (Sc) 	- in 	" 	49 

07. 	. 	Irregularity is also observed in the' present 
cited seniority list that the following officers of 1976, 	1977, and 1978 	batches are 'shown senior to me, namely; 

1976 . 

1. Biswajit Sarkar in S1.NO. 44 2. Subir Kr.chakraborty in 45 3. S.P.Chakraborty in Is .46 4. P.S.Purkaystha NO.1 in II  47 5. Ranjit Kr Dutta NO.1 in of 
 55 6, Indrajit Guha in to 
 56 7. A.flore in ' 57 8. A.Dasgupta in "' 58 9, B.B.Adhjjcarj in " 59 10. Gopendra Chandra Paul in " 60 11. P.K.Das in ' 61 12. R.K.Goswamj . 	. in " 62 13. N.Bhattacharjee : 	in to 64 14. A.K.Sharma in " 65 15. Hemen Gogol in of 

 66 16. A.B.Dutta in it 
 67 17. R.K.Ethattacharjee in of  68 

18. S.K.F3ose in it 
 69 19. D.FZ.Nath in 70 20. S.Paul in 71 21. K.C.Mohan in it 
 78 22. C.M.Chalcraborty . 	in It 
 79 23.. T.S.Sarkar , in " 	 .. 80 24. H.R.Saha iLn " 81 

.N.1K.Chakraborty 	. ..in 82. 
S.l3liowmik 83 

more.- 
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07. (continued) 
1977 

1 . Subodh Dhar (Sc) 
	

in S1.N0. 50 

1978 

Rama Kanta Das in Sl.N0. 53 
H. Marbaniang (ST) in it  74 
Agnu Ramdas in " 75 
Apalak Das 	(Sc) in of 76 
Chandi Das Baidya in to 

 77 
J.R.H.Diengdoh (ST) in " 84 
Pranab Kr.Bar-ua (Sc) in of 85 

08. 	As per - Seniority list of superintendents, 
as on 01.04.1995 - copy in Annaxüre 'B'enclosed 
for your kind ready reference, that my seniority 
among the Schedule Tribe is No.2, as shown below 

1. I)hangshi Ram Boro (sT) 	in Si. NO. 81. 
And I, 2. Aloysius Vanialduha (ST) 	in 	11 	 92 

I 1, -. 	.1_I • 	I . . 

irregularity is shown as I am placcu: .n  
among the Schedule Tribe, as shown below :- 

1. M. Marbaniang (ST) un Sl.NO. 84 
2. J.R.H. Diengdoh (ST) !n 	to 85 

and I, 	3. A.V. 	Duha 	(Si') in 	It 86 

I, highly object as the above mentioned officers 
namely, 

1. M. Marban.tanq (Si') 	in Sl.No.84 and 	2. J.R.H. Diengdoh (sT) in 	of 	85, suddenly 
emerges out of the blue, showing -senior to me: 

who are only No.3 and 4 respectively among the 
Schedule Tribe. 

As per - seniority list of Superintendents as on 
01.04.1995, copy in Annexure 'B'ericlosed the 
enioriLy of the Schedule Tribe is as follows : 

 
 

 

 
 
 

 

 

 
 

 

 
 

 

B . 

9 . 

3.0. 
 
 
 
 

15, 

Dhangshi Ram Boro 
A. V. Duha 
M. Marbaniang 
John R. H.Diengdoh 
R . Laingurauva 
Utpal- Kumar Das 
Sliashidhar Pegu 
Dliiredra flora 
l3iren ch. Patir 
Alexander Lywait 
Chandler Shuliaj 
Rupnath Pegu 
I(alparam Kachari 
Chalau Hauzel 
Thang Hang Hatlang 

in Sl.No. 81 
in of  92 
in ' 103 
in " 121 
in " 122 
in " 129 
in " 138 
in " 139 
in ' 140 
in It  141 
in It  142 
in it 

 145 
in to 146 
in to 149 
in to  157 

09. 	It may also be noted that I have availed Ex-leave 
for 613 days, and the -same had been regularised in the 
year 1991, and seniority determined in 1995, as on 
01.04.1995. 
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As are the above mentioned facts, I therefore, pray 
your good and kindseif to peruse and make necessary corrections 
and amendments, so as to restore me to my original place of 
seniority. 

I also pray and request to cause necessary recompen-
sation of all facilities that might have acärtzed in the 
past on my account. 

For which act of kindness I shall evei remain grateful. 

Enclo : as stated 	 Yours faithfully, 
(15. sheets) 

Dated, Moran, 	 (ALoysIus VANLALDUHA) 
the 4th.April,2001, 	 alias 

(A.v.DUHA) 
Superintendent 

Central Excise & Customs 
Moran R,ange, 
Dibrugarh Division 
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I 	The Commissioner 
Central Excise 
S H I LI LI 0 N G 

Date 16.05.2001 

(Throu.gh Proper Channel) 

Sir, 

Subject : - Representation of OBJECTIONS - in the 
Seniority list of Group 'B' Superintendents 
as on 01.05.2001 of Central Excise & 
Customs Commisionarate, S HI LI LI 0 N G., 

With, all humility and respects,. I am yet to represent 
to your good and kindseif my objections, for your kind perusal 
and timely necessary action; regarding the above mentioned 
subject; circulated vide your office endorsement .C.No.II(34) 
ET.I/92/24248-85 dated 3.5.2001 in ámendment,to previous list 
endorsed under the same file dated 22.3.2001. 

I also pray for necessary amendment,restoratjon,restj_ 
tutlon and recompensation that might have accrued of the faci-
li.ties I have been deprived of, when amended. 

That Sir, after careful scrutiny of thelist (enclosed 
for ready reference), it is observed that my previous repres-
entation dated 04.04.2001, does not seem to be examined in 
minute details. As such, I request your kind perusal for Irre-
gularities as stated below 

01. On 28.6.1991, I have been promoted to Superirite- 
ndent, vide Customs & Central Exciseshillong, 
Establishment Order NO.144/91,dated Shillong, the 
28th..June,1991, alongwith the following officers. 
The order of Seniority is also clearly mentioned 
in the 2 para ofthe order. I reproduce as follows 
-'The seniority of the above officers in the grade 
will be in the order shown above" • The. order 	is 
as follows :- 

Sl.No. Name 
 Shri 	Aloysius Vanlalduha 
 Shri 	Chiranjib Madhab chakraborty 
 Shri 	Tapas Swarup Sarkar 
 Shri 	Himangshu Ranjan Saha 
 Shri 	Narayan Kumar Chakraborty 

6 • Shri 	Parimal Chandra Kar 
7. Shr.i 	Subinaoy Bhowrnik 

A copy of the order in Annexure 'A' Isenclosed 
for your ready reference. 

But, 	the present order shows with irregularity 

J thus:- 

'iivoeaL6  C.M.Chakraborty, in 	S1.NO. 28 
 T.S.Sarka 	in 	" 	. 	29. gSf3/03  H.R.Saha 	in 	" 	30 

I 	/  N.K.Chakraborty 	in 	" 	31 
 S. 	Bhowmlk 	in . 	II 	32 

and 	 ' 
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J.R.H.Lyngdoh (ST) 	in 51.No.33. 
Pranab Kumar Barua (SC) in 	" 	34 

then only myself 
B. A.V.Duha (ST) 	 in 	35 

02. I am also thunderstruck to observe thefollowing 
officers emerging as my seniors, namely, 

Shri J.R.H.Lyngdoh (ST) 
Shri Pranab Kumar Barua (Sc) 

in between the cited promotion order. 

In column 06 the date of joining as Inepector 
should be shown as 23.09.1975 

In column 04 the date of apptt. in Govt. service 
should be shown as 23.09.1975 

As per - Seniority list of Inspector Now Sup-
erintendent)Revlsed as per HQNBLE,. CAT,Guwahati's 
Order Dated 05.09,1995 in O.A..NO.•24l/1. a copy 
enclosed in Annexure'D', in Sl.No.59,i should 
have been among the Schedule Tribe sl.No.l 

But out of the blue, among the Schedule Tribe 
two officers emerges as my senIors in the last 
seniority list, which is irregular. namely, 

M.Marbaniang (sT) 	in Sl.NO. 23 
J.R.H.Dlengdoh (ST) 	in 	" 	33 

and I, come in 
A.V.Duha (ST) 	 in 	35 

As are the above mentioned facts. I:theref ore, pray your 
good and kindself to peruse the list weeding whims. that might 
have cropped up and make necessary corrections and amendments, 
so as to restore me back to my original place of seniority. 

For which act of kindness I shall ever remain grateful. 

Enclo: as stated 	 Yours,4aJ.thfuliy. 
(10 sheets) 

(ALOYS US VA L LDUHA) 
alias. 

(A. V. DUHA 
Superintendent of 

Central ExcIse &. Customs 
Moran : Range 

DIBRUGARH Division 
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: 	GENIRAL A1YiINISTL/t1JVE 1111WpAL 	 ' 
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f 0r1gina App1icaion tJo0241/91 

Date of Order This tne th Day of Septribr 1995. 'IR

' 	 . 	 ,. 	 . 	 .. 

	

CrP k 	JUSTiCE Slit-Il M C C'-{AJDFIA}II, VICE-CItAIRWAN 	, 

	

, 	
S I 	G 1. S f 'flLY I N F , M EY 13 LR ( ADM N ) 	 , 
I. Sirx Uunan D'iar, 
I Ir1spector, Customs & Central Excise, 

r3O-it, ° g e 
r 	 1 R1iah?ti 	 .. 	. . Applicant. '. 	'. 	 .. 

By Advocate !r B..Shaiina, Ir.M.K.'houdhury, MrA.K.oy. 

- — 	 I  

1. union of incia 
:rce-d b,' tieSecre -  ar-y 

	

' . •; 	Ministry of Finance 

- 
' '.... 	2... Secretary, Central Board of Excise, 	 .\ 

ç 	 and Cist rs, 
tk.V Delhi 	 . 	 . 

Tne Coilctoj ,  
/ Custjrs and Central Excise,  

-Shi 11ong-791CXl.  .cI . 	 . ,•. 	
0 	 ' 	 . 	 ' 	 . 	 . 

Shri Rasik Chandra Suklabaxdya, 

Shrl. Niranj an Bhattachrjee, ( 
Shri Ranjit Kumar Bhattachaiee 	' 

Shrr Santosh l3anik 

7 	 8.Shri Atul Chandra tDas, 

9. Shri Parimal Chandra Kar 

lO.S'ri Gopal Krishna Saabaral, 	 £ 

	

I 	
ll.Shri Wohan Chandra Uazaria, • 	 l', 	. 

I 

Respondents N6.4 to 11 are all Inspectors under the 
Collector of Customs and Central Excise, Shillong-793001. 

/0 

C. 

cc 

• 	':; 

'IC 

c!J:J.). V'4J. i(VC1: 

I • 	in the absence of the learned advocate for the 

applicant e have gone through the record and have heard 

4.M.K.Ch ou dhury  fid1.C.G.S.C. for ;  rspondnts I to 3 nd 

proced to disw'se,  of the 0.4. on mrrits tct i.ng l.!n!-r 

0 ' 	 •. 	 •. 	 't ? ,1 I• 

...Respondents. 

By Advocate Mr.A.K.Cho'c1hury, AJdi.C.G..S.C. 
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Rule 15 of the CAT Procedure(Rules)1987. Thne of the 

• 	 •private respondents have appeared. 

2. 	The applicant assails the $ eniority list of 

inspectors of Customs and Central Exciseas. on 1-1-90 

and prays that it be quashed and the official respcndents 

be directed to rectify the same and assign correct 

seniority position •to him above the respondents No.4 to 
• 

	

	
Ii in the light of judgment of the Cu€tack Bench of the 

Central Administrative Tribunal in 0.A.tb.62 of 1971 

(and companion matters) dated 10--89 with all consequen_ 

. 	tial benefits. In paragraph 4.10 of the 0•A. it is averred 
not ' that th d:ections given by Citack Eanch ightto e 

confined to the direct recruits alone who aprcached the  

Tribunal but the same principle should necessarily be 

• 	 e,xtended to all the direct recruits and their seniority 

position should be revi.5ed and fxrri P'flrrJp 

3. 	In the order of the Cuttack Bench afôresaj 

• 	dated I0-4-89(Annexure 2) it was held that the quota 

rule of recruitment had failed in as much as there was 

large scale deviation and consequently the rota rule 

of seniority cannot be given effect to and the date of • 

appointment to the grade of Inspectors(O.G.) Central Excise 

and Customs should determine the seniority. The present 

rtsponJerits I to 3 were the repondents in that ce, 

rhoy s.c-re viirected to tecasL the -nIority of thc I:it3.cs 

• 	 to that O.A. in the light of the I)riricip1 	co 	ird 

• O.M. dated 7-3-66 of the 'De - artrnt of Personnel and 
t  

ai n I n q. • 

'.• -, ,.. 	 The respondents have not, offered any cn- ents 

in the W.S. about the aforesaid avnnent of the applicant 
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(contained in paragraph 40 lO of the O.A. ).. 
They hav'e 

rather stated in paragraph 7of the written statEment 

that no decision on the repeSefltati0n of the applicant 

could he taken as thesmë is a. policy matter and 
been 

that the seni,orit h LdeteIiifl0d on the basis 
ofeXi.stiflg 

instructionS on seniority in force at the relevant 
periOO. 

This is stated in answer to the averment in paragraPh 4.11 

of the app1iCatiOn that the applicant had filed reprçOfl-

tation on 22-7-91 
to the Collector CustrnS and Central 

Excise claiming rectification of the seniority list and 

restoration of the seniority but that was not considered 

by the :esondentS. 

It epcarS to us r&SOfl2le that the respcneflt 

/sho1d dLspose of the repeSefltati0n of the aplicapt 

/ 	 .. on merits in the light of the decision of the Cutta. 

Bench(AflflCXure 2). 	 . 

It 	
Mter the oraer 

Ofl M.P.21/92 dated 4-2-92 
was 'passed th 'applicant has 

11been prcoted asSuPet1flteent of' CustnS and Central 

Excise. In p3racjPh'9 of the written statement it is 

stated that the seniority list of Inspectors as on 1-1-91 

Was circulated in December 1991 and it was based on the 

guidelines of Govt. dated 7-2-1986 and it cannot be 

reopened. However in our viev the questiOfl of asigniflg 

correct senioritY to the ap1iCai)t ifltheFt0tb0h1t 

' 	
the light of the decision of the has to he decided in  

cuttack 	
nch. Th't can h 	dequ te ly decdcd hi ledispo- 

1• 	' 	 .......... 

 

sing of the 	 ion.  

6. 	
We therefore direct the respOndert No3 to 

dispose of the rer,resefltatbon of the appiicant in the 

light of the above observations as expeditiouslY as 

/ 	 . 	
coitd/- 
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practicable after receiving the copy of this order and 

communicate the decision taken thereon t( -.,..tho app1cant, 
qr 

v 	It is ndiess to add thatthe arpii6ant wuidhe 

aggrieved by that decision he will he at libE'rty to 

adopt such rinedies 	as 	he may Le advised in accrd.nce 

with the law. The O.A. is disposed 	of 	ac.cordin1y. 

as to costs. 4 order 

tj 

Sd/ 1r3rr 	(nN) 

TRI.!E COPy 

1 	
/ 

• 	.- 	

• 	
Se1tor 	Off Lr (J) 

1ri1 	 uf5w ii 

Cnflt 	lntr.it,s* 	Tt'ri'I . 

Gu'vahii 	4lrh, 	GIIWats.11- ,Iwt 	
;iC 
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IN THE CENTNAI, Al)1IINISTRATIVC T11II3UNAL 

GUWMATI IJENCII 	= 

Original Application No.111 of 2001 

Date of decision: This the 16th day of May 2002 

The flori'ble Mr Justice D.N. Chowdhury, Vice-Chairman 

The Hon'ble jr K.K. Sharma, Administrative Member 

ShriDebajyoti Mishra, 
inspector, 
Office of the Assistant Commissioner, 
Central Excise, Oibrugarh Djvjj0, 
Dibrugarh, Assarn. 

By Advocates Mr J.L. Sarkat-, Mr Ii., Chanda, 
Mrs N.D. Goswamj, Mr G.N. Chakraborty and 
Mr S. Ghosh. 

- versus - 

The Union of India, represented by 
The Secretary to the Government of India, 

Revenue Department, Ministry of Finance, 
New Delhi. 

The Chairman, 
Central Board of Excise & Customs, 
New Delhi. 
The Collector, 

of India, 
'Q 616 Grievances and Pensions, 

'\ 

1• f 10 0 	ment of Personnel & Training, 

-:8'hri Susma1 Das, 
Shri Jambu Lamba 

Shri Nitya Gopal Barma 
Shrj A. Swami 

12.Shri F3apukan Patir 
Shri Raju Sonowal 
Shri Gobjnda Thabab 

\ 	 15. Shri J. Tuankhsthang 
ShrI Pabitra Kumar Reang 
Shrj Paresh Debnath 
Shri Buoy }r. Deb 
Shri Jahar Dey 
Shri N.C. Sinqh Sinqjarn 
Shri. A. Chkrabo - ty 
Shri T.K. Sarkur 

Applicant 

;;/o3 
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1/• 
I / 	 23. Shri parth SarLhi I)a 

r 	24. slri Ara.iflda DutLa 

Shri Koj Tat 
Shri B.M. Saha 
Shri R.K. Sarkar 

20. Shri Sukanta Da 

• 	 29.. Shri Biren Saiki& 
Shri SubrangSh Deb 
Smt Ninamafli phukan 
Shri Alok ChakrabortY 
Shri Nalifli Mohfl BiashY8 .  

• 	 34. ShrI Ranjit Kr. Sharma 

35. Shri Amrit Kr. Saikia 

• 	 36. Shri Deepak BhattaChariee 

• 	 37. Shri Mnar Kr. Singha 

38. Shri Dinesh 1ohanta .  

:4 	

39. Shri Partha Sarathi Purkayastha 

• 	 4. Shri prànab Kr. Sharma 
Shri Aswlni Kr. DaS 
Shri ManOj Kr. I3rahma 
Shri Padmeswar Pe9U 
Shri Naba Krishna !aruah 
Shri Binoy Kr. Bashing 

• 	 _.46. Shri SubOdh Ch. Basumatr 1  

.47-Zbri Achinta Kr. SonOW1 

' 	c_z48.Sh 	
Bidya Bhusan Saikia 

• 	\ 	p 
4' 	mt 1. synnah 

C 	 '350. 	ri \ M.M. Neog 

Moshahary Debendra 

)L.D ilong 
' Kitagcndra 	hDa1mary 

- 	56. Shri Bikash Kr. ,aijo Respondents 
57. Shri Jagadish Chandra DaS  
Respondent t4o.5 to 57 are working as 
Inspectors/Super tdent Group 
CustOmS and Central Excise under the 
Commissioner ot Customs and Central Excise, 

shillong. 
By Advocate trA.Deb Roy, Sr. C.G.S.C. 
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CHOWDHURY.J. (v.c. 

In 	this 	application 	under Section 	19 of 	the 

Administrative Tribunals Act, 	1905, 	1. ci lowing are the 

reliefs sought for: 

That the impugned order dated 11.1.2001 

rejecting the claim of the applicant, seniority list 

as on 21.10.94 publIshed vide letter No.0 

No.II(34)I/ET-1/91/pl'-I 	dated 	24.10.94 	and 	the 

letter No.C. No.I1(34)/ET-I/91/pT-I/9466-550 dated 

27.4.95 whereby draft seniority is declared as final 

be set aside and quashed. 

8.2 	That the letter No.C.No.II(34)lO/ET-I/93 
(Annoxure-13) 	whereby 	impugned 	seniority 	list 

published as on 1.7.99 is be set aside and quashed. 

8.3 	That the Respondents be directed to maintain 

seniority position of the applicant and private 

Respondents which was assignedas.on 11.84 and also 

on 1.1.93 in terms of seniority principles laid down 

in the Office Memorandum dated 22.12.59 and also in 

terms Of para 7 of the O.M. dated 72.1986. 

8.4 	That the decision of the Revenue. Boards for 

refixation of seniority communicated vide telex F. 

NO.23024/5/5/92-AD-UI dated 4.10.94 be set aside 
1) nd quashed 

That the applicant be declared senior to the 

and Central ExCise for all 

8.6 	That the imugned promotion order issued under 
Order No.167/95 dated 7.6.95 be set aside and \ 7 	quashed in respect of private respondent tlos.5 to 

14. 

8.7 	That the respondents be directed to hold 

Review DPC to consider the promotion of the 

applicant with all consequential benefits to grade 

of superintendent Group 'B' in respect of the 

applicant as Inspector. 
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8.8 	
That impugned promotion orders issued under 

Estt. Order NOL362/95 dated 11.12.95,. 69/96 dated 

29.3.96. 154/96 dated 29.9.96, 156/97 dated 8.1.97, 

206/97 datod 3.10.97, 228/91 dated 19.11.97, and 

238/97 dstod 0.12.97 bo 
11 
 met studs sud qUntlhed, (Any 

other promotion order/orders promoting thejuniors.tO 

the applicant during the pendency of. this 

application also be set aside and quashed." 

2. 	The crux of the issue raised in this application is 

the interse seniority of the applicant vis-a-vis the 

respondents. Being aggrieved by the fixation of interse 

seniority the applicant came before this Tribunal by way of 

O.A.No.171 of .995. The O.A. in question was taken.:  up 

alongwith like cases by the Tribunal and by order dated 

22.1.1999 remanded the matter to the authority to each case 

in the light of the observations made therein. Consequent 

to the Judgment and Order dated 22.1.1999 the applicant 

also submitted representation tor refixation of .  his 

seniority. A draft seniority list in the grade of 

Inspector as on 1.7.1999 was circulated vide order dated 

20.8.1999. In that seniority lis't the nam,e 
Iof the applicant 

was shown below the respondents. The applicant submitted 

his representation on 14.12.1999. Finally, by the impugned 

("(
dated 11 1 2001 the representation was fraudly 

ed and the authority decided to adhere to ' the 

list 	dated 	13.7.1998 , 	issued . , undere 
\ 4 

." 4  )1 A -11, .c.0o.11(34)1/ET:1/96/28968-290(A). 

3. 	In this application the , applicant stated and 

contended 	that 	prior 	to 	issuance, of 	the 	impugned 

notification, the applicant was all throughout assigned as 

L'  
senior to the respondent Nos.5 to 57 in the grade of 

Inspector. The applicant pleaded that he w•as appointed in 

the grade of Inspector with effect from 16.11.1982.and on 

the........... 
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the basis of his entering into service, the senioritY 

position assigned as 	on 	1.1.1984 	and 	1.1.1993, 
	the 

applicant ws shown above the private respondents. 

however, by the interse seniority list as on 21.10.199,4, 

the applicant ww. shown junior lb the private respondents: 

which was the subject matter in . O.A.NO.l7l(l99S' The 

applicant contended that the interse seniority was 

determined on the basis of 0.14. c3aed 22.12.1959 which was 

modified by O.M. oated 7.2.1986. Mr J.L. Sarkar, learned 

counsel for the applicant, submitted that the 0.M. dated 

7.2.1986 itself indicated that the 1986 O.M. was to come 

into effect 	from 1.1.1906. and the seniority already 
All 

in accordance with the existing principles on 
lilt 

•('( 	
,1 he"at of issue of the O.M. dated 7.2.1986 was not to be,. 

re- pne . The O.H. wa's clearly prospective and the same 

Id by the Hyder bad Bench of the Tribunal in 

of 1993 and connected 0 A s disposed of on 

3.2.1997. 

4. 	We have heard the learned counsel for the parties 

at length Upon hearing the parties we are of the opinion 

that the matter . requires further reconsideration at . the 

official level. The order dated 11.1.2001 itself indicated 

that the respondents failed to apply its mind to the fact 

situation. In the impugned order dated 11.1.2001 it had 

mentioned that the authority decided to adhere to the 

revised seniority list dated 13 / 1998 issued under C.  

No.11(34)1/ET.1/96/28968_290 ' We have, perused, the 

revised seniority list circulated vide C.NO..11(34)1/ET.1/ 

96/28968-290(A) dated 13.7.1998 which , related to the 

seniority lisr. of Inspectors subsequently promoted as 

Superintendents. The applicant was not promoted as 

superintendent .......... 
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Superintendent and therefore, his case could-not hav.e been 

linked with those canes. At any rate, the matter requires 

reconsideration by the -authority. As was earlier ordered by 

the Tribunal while deteraining the interse seniority 

--a- 

between the applicrit and 	he prilvate respondentss the 

respondents were also to take note of the decisip.n rendered 

by this Bench including the decision of the Hyderabad Bench 

in O.A.No.1323/1993 and also the O.M. dated 7.2.1986 which 

.was made applicable prospectively. The applicant may also 

submit a fresh representationi if so advised, within two 

weeks from the date of receipt of the order and on receipt 

of such representation, the respondents are 	directed 	to 

redetermne the interse seniority of the applicant - viS - 3 -

vis the private respondents as expeditiously as possible1 

preferably within two months from the date of receipt of 

such representation. We, however, decline to pass any order.:.. 

on the promotion matter since we have remanded the matter 

to the authority for determination of the interce seniority 

'between the applicant and the private respondents. 

:sd 1:Nsed of. The re 	b: 

u 	 - 	 sd/MctBER(A) 
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SuIject :AIi 1ndft Soniarity List 	of SupoFintefl:Jon(5 of Cortrl Exci,, 

 Group B promoted 	Oppocj uito 31.12.1992 -Correctiori therein in respect of Shillong Comilli 	 -regarding 

Consequent Upon 1OVjSj,i of seniority position of SUPwintondents of 
Central Excis0 roup 'B' in (he 

Co mmjssjoneraie . s 5eniorj Iit by (hb Cornniissiorior of Central Excise, Shillong in (he Iyht of 
iInplefl1n(a(jO,j of 

CAT Guwaha:(j Bench's order d(d 0.2.2001 in O.A. No.23711999, lhu iII 
India Soniori(y list of of ConIiiI Eiso, Group 'B' appoined I ptoiod from 01 .l .01 

'JOG to 31 .12, 1 992 Is arncnUc(l as under :- 

Nis-  FRc S,  Ii 
Nis- 

r2-  Fr- '  
1:1Jm1  

I 	
updtI 	I ate tiO 	 I 	 Occined 	I 

(lutoi 

Pl)(./ dale I 0 	
oIappLasI 	0 

0 "sPC 	 _ 
1'12 	3 	 4 	 5 	16 	7 0 	

0 	 0 

J
1, 489 	462,1 	M.K.CHAKBORTY 24.04.37 	SHILLO- PROMOT 01,03.40 	

----------.. 	MG 	EDA.c.
02.00.72 ;. . 	.-.,-.--.--- -----..-..- 

:. 	572 	462.2 	PROBIR KR. 80L 	24.04.57 	Hl:LLO. RETIRED 
NG. 

i J462.3 

02.08.72 

O.K 

UHATTACHARJEE 
24 01.87 SHILLO 0 RETIRED 

MG 
01,02.33 02.00.72 

0 

52 	462:4 P.SHARMA 24.04.37 SHILLO. RETIRED 01.00.39 
NG 

....J.•.._.....-.-.-....------.------.---'.--.-.-- 
1G2.6 ... 

G.C.CI'IAr'IERJH:' 24 0 4 ,37 
______. 
SHILLO- RE1 IIEl) 011130 
NG 	

0 

02. UO. 72 

I. 
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[2743 1013,13 H[MEN GOGOI 29 00 09 GHILLO 
-! 01.015 NC 

A.B.OUTTA 

21.07.70 

•SHILW. 
 2251 1013.14 29.08.09 

01.07.55 NC 
- 

R.K., 

21.07.76 

SHILLO. 
 2252 1513.16 29.00.0 

B'HATTACHARJEE NC 
29.10,7:6 

 2300 1513.16 S.K. BOSE 29.00.8.9 SHILLO- 
.4.00.54 

' 1. NC I' 

30,07.70 
6G. 2402 1813.17 D.K. NATH 29.08.8,9 SHIL1,.b.. 

11,07,52 
' NG  

02.00,76 
 2642 11313.18 S.PAUL 29.08,09 SHILLd. 

I  05.04.54 NC 
29.07.70 

 2412 1813,19 S.BANIK 29.08.89 SHILLO. RETIRED 01.02.41  
I 

NO 
-....-... 	-... 19.11.76 

1013,20  1220 
..-.--.- 

MS M.SWEP. (ST) 
__ 

29.00.09 3HILLO. nETIRED 31.03,39 	, .'.-.. NC 
22.11.70,  

 3265 '1513.21 M.MAIBAN;ANG (ST) 29.08,39 SI'1ILLO- 
24.02.54 

. 

30.09.7.8 4.1D.I7 

 2196 1813.22 AGNU RAM DAS (SC) 29.08.89' SHILLO- 
01.10,43 NG 

12.12.78 

,J2. .3266 1813.23 APALAK DAS (SC) 29.00,09 SHILLO- 
20.02.53 

. NC. I ' 

22.09.78 

. 

' 

 4073 1813.24 CHANDI DAS 29.08.09 SHILLO- 
BAIDDYA(SC) 

- NC 
20.1 1.46 30.09.78 

 2709 2222.1 K.C.MOHAN 09.00,0 SHILL.O.,: 
20.09.53 	. NC 

31.07,70 

75 2711 2222,2 C M CHAKRABORTY 090390 SHILLO 
26.12.51 

' NC 	' 

26.07:76 

p 3-. 

"K 



76 2712 2222.3 	I T.S, SARKART 09.00.t)(Y• GI.IILW 
CY *  

NC 
27.07.70 

77 2713 2222.4 H.R. SAHA 09.03.90 SHILLO- I 
16.03.51 

0• 

• 

2222.6 

13.07.76 

78 2714 N.K. CI-AflKA0OflTY 00.08.00 SHILLO- 

01.03.44 NC  

02.087G  

 2716 2222,6 S.BIIOVVMICK 09.0820. SFIIL1_O. 

23.01.54 i--. NG 

 336 2222.7 J.R.H. DITENGDOH 090.90 SHILLO- 
(3T) NO  
28.02.0 

09.00.90 

O'I.. 10.70  

01. 4100 2222.0 PRANAD K1. DAIWA SHILLO. 

(SC) NC 

05,09.53 03.10.70 

82. 2710 2777.1 A V DUHA (ST) 	CO 200691 t;HILI 0- 

01.03.51 NG 
13.0.75'  

03. 2777A 2777.2 	R.S. PATTNAIK 	20.00.91 	OHUOA. 

04.09,51 	 26.06.91 	NES- 

	

01.11.75 	WAR 

2777.3 	P.L.LENKA 	 26.06.9 1 	13HU.OA- 

____  - 

 2777B 
16.01.53 	 NEW- 

	

04.11.75 	WAR 

2777.4 	PARIMAL CH. KAR 	20.06.91 	SHILLO-  2715 EXPIRED 
04.06.45 	 NC 

02.0836  

2777.5 	MD. KHIJRSHED 	20.06.91 	SHILLO-  2717 
AHMED 	 .---- 	NC 

01.03.52 	 30.07.76;T  

2777.6 	P.KDAS NO.? 	20.0G91 	SHILtO. 
 2718 

01.0140 	 NC 
300776 

68. 3264 2777.7 PRANAt3 20MQ91 SHILLO EXPIRED 

( 
. B)-IATTACHARJEE I NC 

14.02.52 

. 

29J.07.76  

69 3491 2277.8 P. SHARMA  

01.09.5(3 NC 
• •J29.07.7G 

/ 

V 

wee- 
//ecn- 



 3536 2777.9 U.C. DAS 20.OG.91 511ILL0. 
19.12.53 . 	•NG 

29..07.70 

5111U..O-  3537 2777.10 DIMAN OlIAfl 20.06.91 
27. 10.53 

2777.11 ii. PAUL 9 3010 20.01301 SIIILW. 
23,01.53 ' 

02. .00.7 6 

93 3019 2777.12 P.O. NAG 20,06.91 GIlILLO. 
25.10.52 NC 

20..07.76 

 2719 2777.13 G.K. S!-IARMI\ OOP.AL 20.06.91 S1IIU..0. 
09.01.40 NC 

29.. 10.76 

SIIIU..0.  2777.1.4 1. LALNGUflAUVA 20.06.91 
NG 

01.03.57 01.10.70 

 3490 2777.15 RAMPRASAD DAS 20.06.9 1 SHILLO. 
(SC) NO 
O..1O.41 72..11 in 

20.06.91 07. .... 2717.10 AOIIIRJM OAS(SC) SIULLO RETIRED 
01.02.40 NC 

3020 

20. .0 2. 79 

SHILLO. RETIRED 90. 3644.1 SUNII. CH . 131 IOWA(. 20.06.92 
10.01.39 NC 

3034 D.C. tIISwAs 

30.10.76 

20.06.02 RETIRED oO. 3G4'L2 SI 1111.0. 
01.u3.:3u 

30..10.76 

100, 4004 3044,3 N.C. OAS 20.06.92 511ILLO- 
31.2A2 NC ........... 	.. 

29.. 10.76 

 3930.1 BIJOY KRISHNA 17.09.92 SHILLO- RETIRED 
OEO-1 
01.02.39 13.11.70 

 30.2 M.SUPRA SINGII 17.09.92 	• SHILLO,- RETIRED 
01.07.35 HG 

26.10.70 

 3021 3930.3 O.K. MAJUMOAR 17.09.92 SHII..L0. 
21.01.51 	• NC 

27.01.77 

) 

• •,?-•• ç 

)( 

r 

I. 

10 	 am 
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4 
GOVERN ENI.OE IND, 

• MINISTRY OF FINANCE & COMPANY AFFAIRS 
DEPARTMENTOF REVENUE 

CENTF(A L BOARD OF EXCLS E& CUSTOMS 

New Delhi, Dated: December 10, 2002 

OFFICE ORDER NO. 20612002 

Subject: l'romoiion, Posting & Transfer in the grade of Assistant Cotnmissiónér ofCusioms & Central 
Excise - rcg. 

ihe Ptcsidcnt k pIcacd to order ilint the officers in the grade of Custom Appraisers. 
Superitilcridcnts of ('ustoi.nsl'rcv) and Superintcndcni of Central Excise, whose names appear in 

Annexure I, II & UI respccth'ely of this order are promoted on purely ad-hoc basis to ofliciatcin the grade 
of Assistant Commissioner of Customs & Central Excise in the pay scale of Rs.8,000-275-13,5001- with 
effect from titedate(s) they asswne charge of the higher post and until further orders. 

2. 	These promotions to the grndc of Assistant Commissioner of Customs & Central Excise have been 
made purely on ad-hoc basis for a limited period of Six months. Besides the above promOtions do not 
confer on the officers so promoted any claim for continued officiation in the grade of Assistant 
Commissioner and the period of such service will not count for seniority or as qualifying service forfurther 
promotions. 

G 	Consequent upon these promotions. (lie postings/transfer of officers in the grade of AC/DC are 
ordered as per Annexure IV. The Officers promoted/transIerred under this order should assume the charge 
of their new post latest by 23.12.2002 positively. If an officer fails to assume charge of his promotion post 
by 23.12.2002. it will be trcatcd as rcfusal of promotion and will be dealt with accordingly. Ilowever, the 
concerned Commissionerak, should ensure that no officer In the promotion Hit Is relieved II lie Is 
under suspension or facing any chareshcet or prosecution and report this fact to the Board 
immediately. 

]iiese proiimotion.s 	sould he subject to outcome of the pending Cowl/ CAT Cases in 
('.P.No.107/2001 in O.A.Nos 485/99 & 556/99 in CAT. Mumbai lkncli, CWP No.1324/2002 in Bombay 
I ugh Court 0 A Nos 29/2002 & 52512002 in CA I Munibaj Bench 0 A No 1127/2002 an CAT, Pnncipal 
l)enci,Ncw Dcliii, CWP NO. 15764/2002 in Madras High Court and such other casesi. 

With these orders all the represcntntions./requests received so far from the officers in the grade of 
AC/DC regarding transfer & posting stand disposed of. 

ilic Anncxurcs I .11, III & IV to this order are enclosed. 

• 	• (R..S.MEENA) 
Deputy S.erctary to the Government olindia 

it 
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ANNEXURE-ilt 

SUPEIUN:IEN[)EN1S01' CENTRAL EXCISE 

Sr. Name or the omcer(t) Commljjjo.e.raie 
No. Dale or Birth 

I. Baljindei Singh (Jill Chandig.ajh 
120253 

 Rjinder Singh Ctiandigah 
IS 1051 

 Iiabua Tuddu Patna 
25 05 52  

 S K 	11113,kar L)Ihi  
22 01 52 ____________ 

 N G Sahhthdpwj Ddhi 
150852 ____________ 

 Smi N M.Joshi Mumbaj 
3107.45 ____________ 

1. Ktr,ia I'rasad Allahabad 
01 01.45 

 K R Sutendtan Cochin 
01 01 52 

 farhu Ram Allahabad 
130746 

 (1 Dinkaran Nair Cochin  
12  04 51  

II Ranjit Kutnar DuUa.i handigaih/ 

 Indrajit Guha Shillong 
07.05 56 

 Arnitablia I lore Shillong 
310753  

 Ahhijit Da.s Gupta Shillong 
1201.53 

IS. Bijan Iiandhu Adhikari Shillong 
23.1153  

16. p K 1)ail Shillong 
01 0355 ___________ 

Ii. R K Gosamj Shillong 
07 06 54 . 	_. 

18. N 	E3hattacliarjee Shillong 
150551 19. 
I(cmcn (Jogoi Shiliong  
01 01 	55 	,. 

 A I) Dutta 
01 07 55  

 R K Iihattacharjec 	. Shillong 
010444. 

22 S K how ShiIIcng  
04 OR 54 

23. () K NaUi Shillong  
11 07 52  

24 S 	1'.,iil. Shillong  
05 04 	4 

q 
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 M MArbaniang Shillong 
24 02 54  

 Agnu Rm L)as Shillong 
01.10.43  

 Apalak D&s Shillong 
2002.53 

 ('1und 	Dai 13iddya. Shillong 

P R Kata:e 
20 11 46  

 Indore 
1209 50  

 P C Saena Indore 
08 07. 4 3 

3!. E Sukhmaian Cochin 
03.01.52  

 0. Mohammed Ashiaf Cochin  
2607.52  

 SN Sharma Jaipur 
200744 

 Alma Prak&sh Mehta 	. iaipu 
11.01.52 

35, MGMathad Mumbai 
01.07.43  

 Rajinder Kurnar Sood 
021053  

Chandigvh 

 ST Shivslwan Mumbai 
01.0449 

Mumbai  M U. Ilukelia 
18 12.52 ______________________ 

 Madhuk& Shann.a Jaipur 
130950 

 SurptSingh Dhillon Lkthi 
12 Il 52  

 C K Saidhvan Nair Cochin 
10.0551 

Iaipur  S I. Uansal 
14 07 52  

4). K M (;regory Cochin 
191145  

 M flalaji Rao Chennai 
140650  

 S Gabriel Pandian Chamai 
170550 

Cheimai  Ni G Rajkumar 
100146 

R 5 More 41. Mumbai 
1504 41  

 R K Tuplondhe Mumbai 
180746  
III. 	kwture  \lumbai 
1511 4 9 

50 1 R Rasal Mumbai 
1502 .1 6 

5 F P 1 Shikhare Mumb,j 
____ 010610  

~ 	.1 

/# 
	 , 



?1 	4 

iii k C 	Ioh*n 

2° 
Indore 	I. 

188. C.M Chakraboriy Indore  
26.1251  

lndoie 189 TSSarkar 
020555  

Indoie 
160351  

190 H R Saha 

N Kcharkaboriy 
01 0) 44  

191 Indore 

Indore 
2301 54  

192 S Uhomick 

Indore  
28 02 50  

193 i R (I I)icn8doli 

Indore 
050953 '  

194 Pranab Kunw lJan.ia 

195 Iladibandhu Saho Bhubaneshwar 
23.03.50  

196 Arjun Kishore Panda I3hubaneh*ar  
0603,50  

191 KPIIPaul Mohammed Chennai 
050950  

198 MMViswanath Chennai 
030151  

199 K S Subramanian Chennai  
26 02 52  

200 MPtemkumar Cbennai 

R K Mival 
2603 52  

201 Dcliii  
04 12 52  

202 K C Sharma Dcliii  

Ashi3h I3joy Duita 
27 01 54  

/ 	203 Shiflong 
010155  

.- 	204 Ranjil Kr. Bhattacharjee Shullong 

P 6 tThure 
010444  

205 Mumbai 
I0443  

206 I Sadanandakumar l-Iydeabad 

A S Kuruvila 
070441  

207 Cochin 
 040651  

Cochin 208 P C Skaria 
140151 

209 Madan Mohan Ddhi 
210854  

Iiang.alore 210 MR Jakati 
090749  

Chandigah 211 V K Kaul 
210750  

Jaipur 212 V K Mkhra. 
()c 	7  

Pblumbai 213 I) \ 	Rajc 
• 0 

1 
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I 

CP 

160 	Sohati Singh I Jaipuz 
15.0453  

161 	SNIJShArmA J*ipus 
25 02 53  

162 	U) (Jho.de Mumbaj 
010649 __________ 

163 	R N Yadiv NC, Gw&Iior ____ 	
25.0646  

164 V [T Mumbaj _____ 	
01.02.50 

165 	D RRrn.apr ajad I lydaibad 
050549 

____ 

166 	C Durairnanj Cbennai 
18.01 47 

167 	S.Jayakurnaj- Cbcnnaj 
1001.50 

168 	P.MuruMeJ1 Cbennai ____ 	
110549 

169 	Felix MicheaJ Anialraj Cbennai 
_____ 090353 

170 	N 	l3tfl(hAfl Cbennaj _____ 	
121251 

Ill 	11 V Kulihe tndore 
04. 1046 

172 	R. 	Tripathi Indore  
16 12 51 

hi 	ND Jakati Tndofe 
0304.47 

114 	Rake. Indore 
300650 

175 	0 '\Uiiane Indoce 
13.11 	5o ._  

170 	I qer Singh AhIah.abad 
240150 

Ill 	A.W.Siikh 1umb.j S  

22.11.50 

178 	S P.Panjabi Mumbai 
09.06.51 

179 	PsI A.S3nijulah Mumbaj 
29 12 46 

180 	M MurajManohi Chcnnaj 
01.0648 

181 	N Ja}ahalak ChCTU%&J 
040550 _________ 

182 	K I3aIa.cundai ChenflAj 
170550 

183 	S K Mathur Indor'e 
270552  

184 	(Jujtnrn lJanerje I)efhi 
2.708 50 

185 	l 	l 	I I'rc,nartand (beiinaj 
Ui 	(1(, 	() 

196 	A I) 	I li.iLtc Iridore 
08 OR 50 

l'agc7o1)3 



268 iI1ikier 
30 10 48  

269 D K Mondai Kolk&ia 
26.07.47 

270 N Ii1ondaJ - KoIkt* 
13.0644 

271 Vram Fuizele Indo,e 
17 08 47 

272 V R Wghnwe Indoe 
08 12 50 

273 Jide, Dongre Indore 
0505 2 

274 0 0Palke Indore _ 12 01 53 
275 NE) Deshrnukh Endore 

01 03.53  
276 l(anlraj Mah8jan Indore  

01,06 52  
277 Madhao E3.Kowey  Indore 

190446 
278 M PSolankj - Ahmedabad 

28 01 49 - 
rn 

031249 
280 ARE3,ssaj 

170143  
281 M1liIIMajIjck 	. Kolkaia 

180144 
282 R(JKhraJe Mumbal 

120446 __________ 
283 P Y Dadaruwi - Mumbaj 

010652  
284 S R Des aghare Mumbai 

01.0252 	S  
285 J.S•Karande Mumbaj 

01.06.51 
286 R.LaJnRurauva, - 

287 R Kanakadri tIydeabad 
200547 

288 M Rathna Kurnar lfydcrabad  
15 06 53 

289 C Smeon Ilydesabad  
11 06 51 

290 S.Sreriatb Ilyderabad 
l075J 

291 D,I'feriiasundaam  Ilyderabad 
1I150 __________ 

292 U 1' C Rarneib ioshj llyderabad 
280747 

293 M Mallikarjunaiah Iiangalore 
100646 

294 M \t Rairajcndran liangaiore 
12(1651 

295 	I'rcm (handra AJIah.abad 

Page ilof 13 
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110245  
296 NaihuLal Allahibad 

060741 
297 G.Soundararajan Cbennai 

11.11.52 

298 AAIe'iandei- Cbcnnai 

299 G Kannatyan Chennai 
160149 

300 Rim lihacoscy Allahabad 

301 V S Kumbhirs Indore 
0 1 0562  

302 o P Mcliar IndOte 
080846 

303 .  R.V Rarnakrnhnappa Bangalore 
01 _07____________ 

304 (J.VShi.anna 

____________________ 

l3angaiore 
04.0251 

305 MSSMurihy Iiangalore 
1248  

306 C NaRarajan Chcnnai 
27.0152  

307 V.S Sundeiaraja.n Chennai 
24 10 51  

308 N Krishnasamy Chennai 
08 0850  

309 P Vellaicliamy Cbennii 	 . . 

080545 
310 A Pcuitial Chenrw 

131249  
311 P Jceanandan Chenrtai 

10.12 SI 
312 P.A.Vijay Chennal 

15.0452  
313 S Kulothungan Chennai 

05  12 52  
314 G Mathuazahan Chennai 	. 	 . 

16 1055 
315 II R Vaity 	

. hlumbai 
____ 260750  

316 S B Shindc Murnbai 
040652 . 	 . 

3 17 1 arsius t.akra I3hubanwar 
030150 	- 

318 K (3 Shankarappa Bangalore 
2101.53 	 . 

319 lukararn Allure 	. liangiiore 	. 	 . 	 .. 
0$ (J) 13 .  . 	 . 	 . 

321 I) I. Mtiihc Mumbai 	. 	 . 	 ., 
010649 

321 P I 	I 	nia Kolkata 
01.01 41 

322 NIUhua____________ Kolkala 
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V 

To 	
V 	

Dt. I 11h 
 Dec. 2002 

The Commissioner,  

Central Excise, 
Shi hong. 	

V 	 V 

(Through Proper Channel) 	
V 	

V 

Sir, 

Subject-Order No.206/2002 dated 10.12.2002 in respect of promotion, Postiiig. 
and Transfer in the (irade of Assistant Commissioners of Customs and 
Central Excise: Rcga,ding_ 

V V 

With due respect -and humble submission, I beg to lay before you the following 
points for favor of your kind perusal and consideration. 	 V 

That sir, I am presently posted at Moran Range, Central Excise, Dibnigarh Division as 
Superintendent (Range). As per above order, it has been noted that a total -  of 27 officers have 
been promoted- -to the grade olAssistant Commissioners from the Commissione?ate oCustoms 
and Central Excise. North Eastern Region, -Shihlong. however, my name has not been figured in 
the list of officers l)IVofli(jIc(l although the mimes of several officers junior to me in the Seniority 
List of Shihlong Conimissioncrate have been covered in the order. As per the All India Seniority 
List as on 18.06.2001, my-name is at SI. No. 82, posirion 2710and R. Liitngiiranva at SI. No. 
95, position 2777.14 is my immediate junior among the Scheduled Trib (Si) category.- 

V 

That sir, in this regard I would like t. o submit that no adverse remark or disciplinary 
proceedings have ever been initialed against me. Also, 1 have been recently granted the AC!' on 
13.09.2000 with regular increments.  

In view of the above, it is not understOod as to how my name has not been considered 
for promotion. I would therefore request your honor to kindly look into the matter favoräbl so 
that the promotion due to me is granted in time. 

V 

It is also to mcntion herein that, the said order No.206/2002 dt.10" Dcc.2002-borc other 
discrepancy as well in serial Nos. 20 &21 A.B. DuUa & ILK. Bhattacharjce respectively 
figured in short form of their names, and the same persons' refigured at serial. Nos. 203 &204 in. 
their full names as AsItisli Bijoy l)utia & Ranjit Kr. Hhiaflachnrjee respectively 

V 

You are thicrctbre, requested to kindly take (lie matter wifli the Board for rectification of 
the mauer. 	 V 	 V  

Thanking you, 	 . 	 V  

'ours fhithfully, 
Dated: 11.12.2002. 

 
(ALOYSIUS &LALDIA) 

V 	

V Superintendent, Central Excise 

Moran Range, Dibrugarh Div. 
Copyto: - 

The Chairman, Central Board of Excise& Customs, North Block, New Delhi 
110001 for information and kind necessary action. 

 
The Deputy Secretary (Al) - ii), Government of India, Ministry ofFinancc and 

V 

( ompany Aflairs l)epartmcnt of Revenue ( entual Board of, Lxcisc ( tictoms North 
Block, New Delhi - I, for kind information. 

 

V 	 . 	 . 	

. 

(AIdO I11S'/tNL4ALDhlIIA) 
- 	

- 	Super ntendent Centrà $Exc i se  - 

- Moran Range, Dibnugarh Div. 
- 	

-. 	 - 

I 
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C.No. MRNIET/18/2O01/16 	 Dated, 8th  January 2003 
)To 
The Chairman, 	 - 
Central Board of Excise & Customs, 
North Block - 110001 	 (Through proper channel) 

Sir, 	
0 

Subject: - Order No.206/2002 dated 10.12,2002 in respect of promotion, posting 
and Transfer in the Grade of Assistant Commissioners ofCustoms and 
Central Excise, regarding- 

With due respect and humble submission, I beg to lay before you the following 
points for favor of your kind perusal and consideration. 

That sir, I am present!y posted at Moran Range, Central Excise, Dibrugarh Division as 
Superintendent (Range). As per above order, it has been noted that a total of 27 officers have 
been promoted to the grade of Assistant Commissioners from the Cómmissionerate of Customs 
and Central Excise, North Eastern Region, Shillong. However, my name has not been figured in 
the list of officers promoted although the names of several officers junior to me in the seniority 
list of Shillong Commissioncrate have been covered in the order. 

M per the All India Seniority List as on 18.06.2001,my name is at SI. No. 82, position 
2710/2777.1 and 14. Lalngiirnuva at SI. No. 95, position 2777.14 is my immediate junior 
among the Scheduled Tribe (SI) category is promoted. 

That. sir, in this regard I would like to submit that no adverse remark or disciplinary 
proceedings have ever been initiated against me. Also, I have beéniecently grantedthe ACP on 
13.09.2000, with regular increments. 

Considering the fact that there was no valid reason to my: knowledge for being denied 
the benefit of promotion I had requested the Commissioner of Central Excise, Shillong Vide 
my letter of even No. 1084 dated, 11.12.2002, a copy of which was' also endorsed to your 
honour, but no action appears to have been taken towards addressing my application. 

I am therefore, lefi with no option but to approach your honour to look intothe matter to 
do justice and to give me the promotion duc to me with due effect and to restore mc my former 
seniority and all benefits of the promotion to the rank of the Assistant Commissioner of Central 
Excise & Customs. - 

In case, there being any reason for denial of my promotion, the same may kindly be 
intimated to me so as to enable me to apprOach assistance of other f orum  for redressal of my 
grievances. 

Your honour is therefore, earnestly requested to kindly take up the matter.. : 

Thanking you, 

Dated.08.0I.2003 	 Yours faithfully, 

Lfo) .  

(ALOY$1JSVtN1]ALD01IA,) 
Superintendent Central Excise, Moran Range, 

•Dibrugarh .Division 

Copy to: - The Deputy Secretary (AD-Il), Government of India, Ministry of Finance and 
company Affairs, Department of Revenue, Central Board of Excise&; Customs, North BlOck, 
N. Delhi-I, for kind information. 	0 

)7 
A 	 (ALOYSIU VANLALDUIIA) 

frJtJoiQ 	 Superintendent,.Central Excise ,Moran Range, 

/ /o/o 	 Dthruarh D,v,rnn 



End: - I. Representation = 2 sheets 

2. Check list with 
its enclosure = 

Total = 

9-0  

- 	 J13 th ian 2003 

The Member Personal, 
Central Board of Excise & Customs, 
Ministry of Finance & Company Affairs, 
Dept. of Revenue, 
North Block, New Delhi —1 

Subject: Representation against Non-proniotion in the grade of Assistant Commissioner of 
Customs & Central Excise; Reference Order No. 20612002, New Delhi dl 10tb  Dec. 
2002 regarding, 

Sir, 

With due respect I am to enclose herewith my representations dl 1 1n  Dec. 2002, to 
theCommissioner, Central Excise, Shillong, & 8" Jan. 2003,. to the Chairman, Central 
Board of Excise and Customs, Ministry of Finance & Company Affairs, Dept. Of Revenue, 
North Block, New Delhi-I, on the above subject for your kind perusal and necessary action. 

I. Further to the above-cited representations I submit herewith a checklist of important 
and relevant points for your kind and easy perusal for taking necessary action. 

It may kindly be seen that due to some oversight my name has been omitted in the 
promotion list referred to above. Whereas, my name should have figured at the right Si 
No. for reasons shown in the above check list. 

1 therefore, request for your kind and immediate action for making necessary corrections 
and issuance of comgendum order, for the following reasons: - 

Revision of 1991 DPC in 2001 i.e. after ten years is beyond limitatiOn under the 
general law of limitation. 

No reason whatsoever has been adduccd/ communicated even after repeated 
representat ion, thereby, denying principles of natural justice.(copy enclosed) 

Officers figuring in serial numbers below me even as per department ACP and revise 
Seniority list have been promoted as ACs., in the above cited promotion order. 

Officers junior to me and not figuring in the ACP of the department have even been 
promoted in the above-referred order. 

DCP is required to consider last 5/7 years ACRs; to my strong belief my ACRs for 
the last 5/7 years are very good, without blemish or any adverse entry. 

(I) The above referred promotion order contains certain in-accuracy, such as, repetition 
of names, etc., which lends to a belief that omission of my name in the correct serial 
number is a mere oversight. 

I remain, 	 Yours faithfully, 

(ALOY1.IJSVAN1A DUHA) 
uperintendent,Central Excise, Moran Range 

Liibrugarh Division, 
Shillong Commissionerate 

/013 
I 	- 
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Copy to:- 
I. Commissioner, Central Excisc/Addl. Commissioner (P & V). Shillong, for his kind 

confirmation regarding submission of copies of last 5/7 ACRs to Ministry for DC? 
The Joint Secretary (AD-li), Government of India, Ministry of Finance and Company 
Affairs, Department of Revenue, Central Board of Excise & Customs, North Block, New 
Delhi-I, for kind information. 
Under Secretary (AD-I!), Government of India, Ministry of Finance and Company 
Affairs, Department of Revenue, Central Board of Excise & Customs, NorthBlock, New 
Delhi-i, for kind information. 

(ALOYSI S VANLALDUIIA) 
Superintendei , Central Excise, Moran Range 

Dibnigarh Division 
Shillong Commissionerate 



• 	
- 	 20.01.'03 

1To, 

The Commissioner, 
Central Excise, 
Shillong, 

Sir, 

Subject: - Order No. 206/2002 dated 10.12.2002 - Promotion of Supdt. to Asstt. 
COmmissioner - Reg. 	 ' 

With due respect, I am to state the following fo your kind and, sympathetic 
consideration, that my name has not figured in the above cited promotion list, in' this respect I 
have represented about the matter. : 

That Sir, on learning from reliable sources that my ACR has not been received by the 
Board, though it has been forwarded from your end On the 27.11 .20O2. 

It is also learnt that my promotion is held up due to absnce of my ACRs. 

I am therefore, requesting your gOodsclf to kindly forward the copyof my ACR.s to 
the Board for doing the needful. 

Thanking You, 

Yourrfaithfully,. 

Camp: Shillong 	 (ALOI.  
'SUPR1NTENDENT 

- 	 CENTRAL EXCiSE. MORAN RANGE 
DIBRUGARH DIVISION 

Copy to: - 1) The Chairman, Central Board of Excise & Customs, North Block, New Delhi - 
110001, for, favour of information. 

Central Excise, Shillong. 
The Additional Commissioner (P&V). 

Central Excise, Shillong, for his kind information and necessary action. 
The Member Persofll CBEC.  
Ministry of Finance & Company AiThirs, 

Department of Revenue, for favour of information and necessary, action with 
reference to the Addi. Commissioner, CE,Shillong, 
letter C N0JI(39)l/CON/2001/1492, dated 27.11.200 

The Undersecretary (AD-il) CBEC, Ministry of Finance & Company Affairs, 
Department of Revenue, for favour of information aid necessat aCtion, 
with reference to my representations to the Member Personal (P&V) 
dated 13.1.2003, a copy of which was endorsed tohcr. 	

• ' : 

.4 

-. 

YO 3 

- ALOYJ  

- 'EItI
AL0iUI1A)  

NTENDENT 
CENTRAL EXCISE. MORAN.RANGE 

DII3RUGAR11 DIVISiON 



To, 

The joint Commissioner 
excise, 

[)igarh. 

At -( 

Dated - 07.02.2003 

(Through proper channel) 

Sir, 
Subject 	:- Order No.206/2002.(1a(c(I 10.12.2002, in respect of promotion, posting and transfer 

in the grade Assistant Commissioner of custom & Central excise, 0pLc.cj1ttjn. 
regarding. 

With due respect and submission I beg to lay down before you, the following points for favour of 
your kind perusal, consideration and necessary action. 

That Sir, I am presently posted at Moran Range, Dibrugarh Division, as Superintendent in the 
Range. 

And as per above Order, it has been noted that a total of 27 Officers have been promoted to the grade of 
Assistant Commissioner from the Commissionerate of Customs & Central Excise, North Eastern Region, 
Shulong. However, my name has not figured in the list of the Officers promoted, although the names of 
several Officers junior to me in the Seniority list of Shillong Commissionerate have been covered in the 
list of the order. 

As per All India seniority list, as on 18.06.2001, my name stands at Sl.No.82, poition 
2710/2777.01, but R.Lalngurauva standing at SI. No. 95,position 2777.14, who is my immediate junior in 
the Scheduled Tribe Category figured. 

In this regards, as the Dibrugarh Commissionerate is tagged with Shillong Commissionerate, with 
due permission, I immediately represented and rushed to Shillong, and thereby, met the Addi. 
Commissionerate, as the Commissioner was on tour to Delhi, and according!y submitted the Advance 
iopy of my representation. 

(copy enclosed for your ready reference, dated 11.12.2002). 
The Addi. Commissioner, assured me to look into the matter. 

But, as nothing seemed to take shape another representation was made to the Chairman of the Board, dated 
08.01.2003, and another to the member personal, dated 13.0 1.2003, (copy enclosed for ready reference) 

In the meantime, it is learnt from reliable sources that my promotion could not take effect due to 
non-receipt of my ACRa by the Board, As such, I applied to the Commissioner and the Addi. 
Commissioner, CE, Shillong, dated 20.0 1.2003, to kindly do the needful, with it copy to the Member 
Personal and the Under Secy., A1)-11, CBEC, New Delhi. (copy enclosed). 

It is also learnt that my ACRs were dispatch from Hqtrs. Shillong, details are as enclosed in 
Annexure-A, for your kind perusal and necessary action. 

That Sir, event to this date, afler an elapse of nearly 2 months of the issue of the order and my 
representations, nothing seem to take shape. I therefore, with all humility and respect approach your 
sympathy and to kindly help me out, so as to enable me attain my' promotion. 

May I also mention herein that No ADVERSE or disciplinary proceedings or vigilance case is 
pending with me. 

I have also recently been granted the ACP scheme on 13.09.2000, vide Commissioner's Order 
No.55/2001 1  dated Shillong 04.04.2001. (copy enclosed). 

Thanking You. 

End: -9 Nos. (18 sheets) 	 Yo 	faithfully, 

(ALOYS US VANUALDUHA) 
alias 

A. V. DUL IA 
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00 
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VON 
	

JON, 

SFp7n 

IN ThE CTRL AMINISTRATIVE TRiBUNAL 

GUQAHkPI BENCH :::: GU1AHWII 

O.A. No. 50 OP 2003 

Shri A. %nlaiduha. 

••••••• Applicant. 

Union of India & Ore. 

• •••••• 	espondents. 

In the matter of 

written Statement wbmitted by 

the respondents. 

The bumble respondents beg to submit the parn-q±e 

written statement as f011Ow S 

1 • 	 That with regard to pa?'as 4.1, 4.2, 4.3 and 4.49 

of the application the respondents beg to offer no coiunenta. 

2 • 	 That with regard to the statement made in pam 4.5 

and 4.6, of the application the respondents beg to state that 

the applicant's contention is not tenable • Consequent to the 

Hon'b].e CAT's Order dated 05.09.1995, the draft Seniority List 

a s c irou].ated to all concemed vide office C • No. 11(34 )1/ET 1/ 

96/28968-29010(A ) dated 13.07.98 and representation have been 

icvited against the draft revised Seniority List of Inspector 
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(flOw Superin.tendent ) In terms of Hon'ble CAT's Order dated 

05.09 .95 have since been iswed on 13 .07 .98 after considering 

all representatioms received. All repreeentation.s received 

- 	again at the re vi as d Seniority List dated 13 • (77 • 1998 of In spec x's 

(now Superintendent ) had been considered individually on merit 

in.tbe past and disposed of by the Cadre Controlling Authority. 

The Review ]WC, for promotion to the grade of Superintendent was 

conducted strictly as per the revised Seniority List of Inspec-

tors • Hence there would be no ground for placement in the 

integrated Seniority List on any other criteria other than the 

revised Seniority List of Inspector. 

3. 	 That with regard to the statement made In pam 4.7, 

of the application the respondents beg to state that the office 

is not aware of any representation to this effect. The applicant 

may be asked to furnish the ac1owledgement receipt(s) of those 

reprentation(s)otherwise, the facts appears made fide. 

4 • 	 That with regard to the statement made in pam 4.8 9  

of the application the respondents beg to state that the state-

meuit of this para is similar to the statement made In pam 2. 

50 	
That with regard to the statement made in pam 4.99 

of the application the respondents beg to state that the All 

India Seniority List of Superintendent issued by the Board was 

very correct • It was drava as per the Seniority List of the 

ComnissiOne1Yate as on 01.05.2001. Thus there is no furber 

scope of revision at any stage as the assigient of seniority 

was done after the Review DPC which was final and binding and 



- 
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and accepted by the applicant of 0.A. No. 241/91 and s1ilarly 

placed officers. 

6 • 	That with regard to the statement made in pam 4.10 9  

of the application the respondents beg to state that the 

applicant has been promoted to the grade of Asstt. Commissioner 

w.e .f • the date of promotion of his imdiate junior vide 

order No. 62/2003 dated 7.4.2003. 

That with regard to the statement made in para 4.11, 

of the application the respondents beg to state that the con - 

tention of the applicant regarding discrepancies In the Seniority 

List in the cadre of Superintendent is not correct. The CBC 

is the Competent Authority to issue promotion orders In 

Grade 'A' cadre. 

That with regard to the statement made in pam 4.12 & 

4.13 of the application the respondents beg to state that are 

similar to the statement s made in pam 6. 

That with regard to the statement made In pam 4.14, 

of the application the respondents beg to state that the 

promotion to the grade of Asstt. Commissioner JTS) of 

Group 'B' officers will be regularised by the UPSO. The 

process of regularisation to the grade of AC grade be talcen up 

with the UPSO øibsequently. 

That with regard to pam 4.15 9  of the application, 

the respondent s beg to offer no comment a. 

VrifiOatiOn. •1 
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I t  Shri J--- 	 , presently 

working a s being duly 

authorised and competent to sign this verification, do hereby 

solemnly affirm and state that the statement a made in paragraph 

1 0 	are true to my 1iowledge and belief and those 

made in paragraph 	 being matter of records, are true 

to #Y information derived therefrom and the rest are my humble 

submission before this Hon 'b le ¶ribunal • I have not suppressed 

any material fact. 

And I sign this verification on this lor'—tb day 

of A.12OcY3. 

Dponent. 
Deputy 00tnrr9sjone?, 
CENTRAL EZOjj 

Uw1c iLl Ti 1)1 Vi/O1\7 

- 


